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LOK SABHA

Thursday February 26, 1959/Phalguna
7, 1880 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[Mr Sprakzr in the Chair)
ORAL ANSWERS TO QUESTIONS
Celling on Urban Income

*663 Shri Rajendra Singh Will the
Prime Minister be pleased to state

(a) whether 1t 15 a fact thal nearly
one hundred Members of Parl.ament
handed over a memorandum to the
Prime Minister urging effecting of
ceiling on urban income simultanecus
ly along with the cciling on land 1n
the country-side

(b) whether the Prime Ministex
turned down suggestions of tte MP «,
and

(c) 1if so the reasons theiefor?

The Parliamentary Secretary to the
Minister of External Affairs (Shn
Sadath AH Khan) (a) Yes

(b) and (¢) The Prime M.nister
agreed with the broad principle that
there should be no discrimination and
that our policy should aim at promot-
ing progressively equality of oppor-
tunuty But he felt that this could not
be achieved by the method suggested
He further made 1t clear that no ccil-
ing was proposed to be placed on
mcomes In rural areas What was
being done was to place a ceiwung on
the holding of land which was an en-
tirely different thing With Dbetter
agriculture there would be gleater
production and higher incomes, and
also it was propoged to have small

855 LSD—1

cottag* industries in rural areas
Urban, industrial or professional in-
tomes are usually dealt with through
taxation

All progress depends on greater
production and on the growth of
science and technology Eveiry step,
therefore, that 1s taken must keep this
n view

Shri Rajendra Singh* The P.ime
Minister has agreed that there should
be a ceiling on the holding of land
Naturally it means whether you
agree or not

Mr. Speaker We are not arguing it
here What 1s the question”

Shri Rajendra Singh Mv question
1s if a celling 1s to be 1mposed In
the rurdl side, then a ceiing on In-
come on the utban side should also be
mposed May I know whether the
Prime Ministar wants to mpose 1t
progressively or he wants to do it
simultancously /

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru) Sir 1t 1s rather a comrplicat-
ed question As a matter of fact, I
endeavoured in the written answer,
which was read out, to deal with the
broad aspects of the question ItI
may say so, I repcat again, the objec-
tive 1s one on which there 1s agree-
ment Normally, there should be no
discrimination, but the manmner of
reaching 1t 1s not hard and fast and
simple method One has to keep in
view that while aiming at that pro-
gressively less discrimination one does
not allow the productive apparatus of
society to suffer

Shri S M. Banerjee. Sir, there are
wide gaps between the various income
groups m the country May I know
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whether there are any proposals to
bridge these wide gaps?

Shri Jawaharial Nehru: Normally,
these gaps are bridged by a variety of
processes; chiefly, various tvpes of
taxation

Shri Bimal Ghose: The Prnme Mimis-
ter stated that there was broad
agreement as regards objective, but in
the answer 1t was suggested that the
method was not favoured T do not
know what was the method .uggested
If 1t 1s a ceiling on urban income, may
T cay that the Taxatian Taauny Cava-
nussion had examined that question
and proposed a ceiing Therefore, I
should like to know why the Prime
Minister thinks what the Iaxation
Enquiry Commission has thot ght possi-
ble 1s not feasible now”

Shri Jawaharlal Nehru I gm sorry,
Sir I have no recollection of the
exact phrasing of the Taxation En-
quiry commission’s Report  Unless T
have 1t before me, I could not answer
this question

Shri Braj Raj Singh. Mav I know
whether 1n the distant or 1n the near
future there are any proposals for
having any ceiling on the urban in-
come?

Shri Jawaharlal Nehru. I have not
personally considered it I cannot
rule 1t out, any way, becausc we con-
sider these matters from time to time
I do not personally consider that a
celling as such 1s feasible, but a reduc-
tion of the income to bring 1t to some
1deological ceiling, of course, we can
always try But to say, for instance,
that this 1s income and nothing more,
1 think, 1s not feasible without doing
some 1njury

Shri Tyagi: Will the Prime Miris-
ter please make 1t quite clear that
while placing a ceiing on the holding
of agncultural land m the iural areas,
Government do not mean to put a
ceilling on the income of v.llagers or
the residents of rural areas as such?

3082

Shri Jawahariai Nehru: That is
¢xactly what has been mude qute
clear In fact, I will make :t again
clear that there 1s no question of a
ceilmg on income In tact, all the
processes are so as to add to that in-
¢come, both by greater pioduction cn
jand and by the development of in-
dustry which may become part-time
,ndustry of the people who own the
land

Some Hon. Members rose—

Mr. Speaker: Order order We
w1l go to the next question  All hon
Members may discuss this matter dur-
yng the General Budget

Exports to Burma

Shri S C. Samanta,
Shri Subodh Hansda
Shr1 R. C Majhi:
Shri Ram Krisham.

~664.

Will the Minister of Commerce and
fndustry be pleased to state

(a) what arc the main articles of
export to Burma from India

(b) whether 1t 1s a fact that the
export of some of these articles has
dwindled in th¢ year 1958, and

() if so, the reasons thirrefor®

The Minister of Commerce (Shri
fKanungo) (a) to (c) The main
articles of export {rom India to Burma
are cotton textiles, jute manufartuzes,
fish and fish preparations and coal It
48 true that the export of some of
these articles has been or. the decline
The mam reasons of decline 1n India’s
export to Burma during 1958 were the
gestricted import policy in Burms,
overstocking of textiles, the Burmese
foreign exchange difficulties Burma's
pilateral trade arrangements have also
nad an adverse effect on our exports
to that country

Shri S. C Samanta: From the
statement I find that cne of the
geasons of decline 1s forrign™2xchange
Aifficulties m Burma May I know
#hether 1n the agreement that we
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have concluded with Burma it is sald
that payments for sale and purchase
of commodities shall be made in
Indian rupees?

Shri Kanungo: Indian iupee, ag far
as Burma 1s concerned, 1, foreign cur-
rency We have tried tr help Buima
and help ourselves by having an
agreement which provides beyond the
normal trade a certain amount of sale
and purchase

Shri 8. C. Samanta: May I know
whether this agreement 1s bilatersl
with Burma?®

Shri Kanungo: Yes, 1t 15 bilateral

Shrl Ram Krishan: Fror: the state-
ment I find that the export of some
of these articles has been on the dec-
lme May I know the names of these
articles?

Shrl Kanungo: It 1s ment oned 1n the
statement They are textiles, jute
and fish

Shri Jaipal Singh: The hon Minis-
ter has been pleased to say that we
are helping ourselves al>o by this deed
May I know the situat nn with regard
to tea? Has 1t 1n any way altered
since my question last year, because
last year the position was that Burma
was drinking only Ceylon tea teking
all the money from us but not uung
our tea® I want to know whether the
situation has changed

Shri Kanungo: Tea has not been
entered 1n the agreement at the
moment, because there are more im-
portant things like coal and others

Shri Damani: May 1 know whether
Burma was allowed purchase tex-
tiles and other goods Irm our country
under the assistance from America
under PL 480; if so, the quantity pur-
chased under this plan®

Shri Kanungo: The agiecment has
just been concluded and I have not
got the figures of quantities that have
been exported under PL 480; but
that is a process which has been
agreed upon.
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Shri Muhammed Eflas: Burma was
one of the very big markets for
ready-made garments of India  After
independence that market has abso-
lutely closed, as a result of which
thousands of tailors hive become un-
employed i1n West Bengal nd other
parts of India May I know whether
Government 1s thinkirg of re-openming
this market?

Shri Kanungo: Textiles include
ready-made garments, but you must
remember that Burmu .s also deve-
loping 1ts own productirn of textiles
of all sorts

Shri Hem Barua: Since the barter
trade agreement th~t was airived at
between the two countries last April
1s coming to an end, may I krow what
steps the Government hus so far taken
to increase the mmport;, from Burma in
order to effect the progressive elmi-
nation of the debt that that country
owes to thiz country?

Mr. Speaker: That 16 a suggestion
for action

Shri Ramanathan Chettiar. Inasmuch
as Burma has been 2 very good market
for our country and in view of the
declining trend 1n our export to
Burma, what concrete steps Govern-
ment are taking to in:rease the export
of textiles, particularly handloom
goods”?

Shri Kanungo: Ay I said, under the
protocol which has just been agieed
upon, 1t 1s expected that textiles, coal
and fish and other items wall progres-
sively be exported to Burma subject to
its own limitations by import control
We must bear m mind that the tradi-
tional exports to Burma have to dec-
line to a certain extent because the
productive capacity of that country is
also Increasing

Shri Tangamani: May I know whe-
ther the Governmeat will consider the
question of importing more rice from
Burma to help them to get over this
adverse balance”

Shri Kanungo: We are already im-
porting rice But our policy is to re-
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duce the rice imports as far as
possible.

Shri A. K. Gopalan: Burma was a
good market for prawns from Kerala.
May I know the present position?

Shri Kamungo: Prawns is showing
up a little bit.

Shri Jaipal Singh: May I seek fur-
ther clarification about prawns?

Mr. Speaker: Are we going into very
detail?

Shri Jaipal Singh: 1i is a very pro-
mising article for foreign currency. 1
find that 1t has jumped up frem a
value of Rs. 45 lakhs to about Rs. 146
lakhs in 1957. May I know whetner
this particular export had been deve-
loped in hard currency areas? This
refers only to Burma.

Shri Kanungo: Markeis for prawns
are being developed in the hard cur-
rency areas. As a matter of fact,
U.S.A. is taking more and more
prawns and frog meat.

Scheme for Precast Housing

*865. Shri Radha Raman: Will the
Minister of Commerce and Industry
be pleased to state:®

(a) whether Goverrment have com-
pleted any scheme with German assist-
ance for precast hou<ing;

(b) 1if so, what ar2 its principal
details;

(c) what is the na.ur2 of the Ger-
man assistance; ard

(d) when the schiome is expected to
be implemented?

The Minister of Industry (Shri
Manubbai Shah): (a, t» (1). Govern-
ment have no scheme for precast
housing as such, with ass1stsnce from
the Government of the Federal Re-
public of Germany. There is, how-
ever, a scheme for using certain pre-
cast concrete parts manufactured by
the Hindustan Housing Factory in the
Workshop sheds to be constructed for
bousing the Prototype Production-
cum-Training Centre at Okhla, which
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is being established with the assimt~
ance of the Government of the
Federal Republic of Germany. Ac-
cording to the design for these work-
shop sheds, the maia columns wouid
be cast in situ. The Subsidiary
columns, beams and purlins would be
of precast pre-siressed cement con-
crete. The roof will consizt of pre-
cast reinforced foam concrete slabs to
be covered by weather-proof and heat
resisting coatings. Tnz framcs for the
doors and windows ar: also proposed
to be precast.

According to the agreement with the
Government of the Federal Republic
of Germany the plans for the various
buildings and the architectural details
thereof are to be supplicd by them at
their own cost. Tha construction of
the work is to be undertaken by the
National Small Indostrics Corporation
The construction work for the cenfre
is expected to begin some time in
April and completed by the end of the
year 1959.

Shri Radha Ramun: May 1 know
whether Government has examined
the question whether the pre-fabricat-
ed houses which wilt be coming out
as a resuit of this schem: will be
suitable for the tropical climate and
also whether they will be cheaper?

Shri Manubhai Shah: 7es, Sir.
Both these points wer: examined,
particularly with respcet to the Indo-
German venture 1a Okhla, and when
our technical team visited West Ger-
many they were highly satisfied with
the economy aspect as also the
adaptability for an industrial enter-
prise like this.

Shri Radha Raman: May 1 know
whether the Qorks, Housing Ministry
will be using some of the products
which will be coming out of this
Factory? Has there been any consul-
tation with them?

Shri Manubhai shah: All the pre-
cast is going to be manufactured by
the Hindustan Housing Company.
After its utilisation is watched at the
proto type centre, if it is considered
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setistactory certainly there is an idea
t0 extend its utilisation elsewhcre
also,

Shri Radha Raman: May I know
whether the Governinent has in view
any proposal to spread over such
ventures in different parts of the
country or will it be, for the time
being, at particular places only?

Shri Manubhai Shah: This is the
first major experiment and once it
succeeds and we know the results
thereof the further extension wall
be considered.

Shri M. R. Krishna: May I know
whether all the articles required for
this building will be found locally or
qome articles will b~ brought from
other countries?

Shri Manubhai Shal:: We will have
all articles locally

Jeep Case

-4

Shri Ram Krishan:
666 Shri Vajpayee:
) Shri Vidya Charan Shukia:
1Shrl Kistaiya:

Will the Prime Minister be rleased
1o refer to the reply given to Starred
Question No 298 on the 28th Novem-
ber, 1958 and state:

(a) whether the hearing of Jeep
case has commenced i the UK ; and

(b) if so, the progress made in the
hearing of the case sc far”

The Deputy Minister of Externat
Affairs (Sbrimati Lakshmi Menon:
(a) The hearing of the jeep case has
not yet commenced.

(c) Does not arise.

lh_rl Ram Krishan: In reply to a
previous question the same reply
was given. May I know the diffi-
culties in fixing a date for the hear-
ing?

Shrimati Lakshmi Menon: Natural-
ly, the reply to the previous question

was alse the same because no pro-
gress has been made gince the reply
was given last time.

Shri Vidya Charan Shukla: Are the
Government considering the femsi-
bility of settling the jeep case out-
side the court and, if so, what are the
reasons?

Shrimati Lakshmi Menon: The
matter is sub judice. So, I do not
think it is proper to delve into the
matter further.

Shri Vidya Charan Shukia: May I
know whether 1t is a fact that the
Government of India hawe sought
the legal opinion of some attorneys
about this case and, nf so, ' what
opinion has been expressed by the
British Attorney-General, Sir Frank
Soskice?

The Prime Minister and Minister
of External Affairs (Shri Jawaharial
Nehru): Naturally, the Government of
India received legal opinions from
eminent counsels; we also consulted
the Attorney-General here and pro-
ceeded on the basis of the advice given
by them It is actually difficult from
time to time to say what their opinion
1s or what advicesthey tendered..

Shri Vidya Charan Shukia: What
was the opmion of the Attorney-
General?

Mr. Speaker:
allow it.

Shri Tyagi: Has the contracting
firm applied for liquidation and, if so,
what is the list of the partnership?

Shri Jawaharlal Nehru: I could not
exactly say; it is a complicated case.
But 1t 1s, I think, broadly true that
one party concerned, or maybe more,
are not prosperous.

I am not going to

Shri Tyagi: I wonder if the Gov-
ernment has gathered information as
to whether one of the firms against
whom this litigation is going on have
come forward with their application
for liquidation and, if s0, I want to
know the names of members of the
partnership.
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Shri Jawsharial Nehru: 1 have not
8ot that information I have a vague
idea that some of these firms have
either applied for liqudation or some-
thung I could not give the names of
the partners off-hand this way I do
not know But what I wish to say in
answer to the previous question is—
the hon Member wanted to know
what 1s the advice tendered by the
eounsel—that 1t will not be quite
suitable or fitting for me to give the
House the advice given by counsel in
regard to a case that we are conduct-

Shri Hem Barua: May I know whe-
ther 1t 1s a fact that our Defence
Minister on his way to UNO examun-
ed the file of the case m London at the
High Commussioner’s residence and, if
80, whether the Defence Minister has
communicated his reaction to this
Government?

Mr. Speaker. ] am not going to allow
this question A person who was res-
ponsible for this at one time may, on
behalf of the Government, look into
all those things on his way up or
down

Shri Jawaharlal Nehru: I cannot
say whether the Defence Minister
examined a file on a particular date
But naturally in the past, not recent-
ly, we have asked the Defence Minis-
ter to see the papers and to tell us
what his views are about facts We
naturally ask that from time to time
The matter 1s so old, seven, eight or
nne years, that it 1s not very easy to
recall minor things of what one has
done

Boundary Disputes

*667. Shri Rameshwar Tantia Wil
the Prime Minister be pleased to state

(a) whether 1t 13 a fact that a new
dispute has arisen with Pakistan re-
garding Char Baiddayanathpur 1n
Rajshalhi (East Pakistan),

(b) whether 1t 1s also a fact that
Pakistan has protested on the estab-
lishment of Indian Army posts 1n this
area, and

(¢) it so, what steps have been
taken to refute the claim of the
Pakistan Government on this area®

The Parliamentary Secretary to the
Minister of External Affairs (Shrl
Sadath All Khan): (a) to (¢) On
28th December 1858, the Government
of East Pakistan alleged that Indian
authorities have violated an agree-
ment between the District Magistrates
of Murshidabad and Rajshahi by es-
tablishing a new Border Outpost in
West Baidyanathpur It was explain-
ed to the Pakistam authorities that the
new Border Outpost in the Char was
entirely within Indian territory The
Indo-Pak boundary in this area has
been adjusted on the 15th January,
1859 in accordance with the Prime
Mmisters’ Agreement

Shri Rameshwar Tantia, May I
know the progress that has been made
m the demarcation of boundaries bet-
ween East and West Punjab and East
and West Bengal? What are the diffi-
culties in the matter of demarcation?

Shri Sadath Ali Khan, It 1s a sep-
arate question

The Prime Minister and Minister of
External Affailrs (Shri Jawaharlal
Nehru): We have given from time to
time exact figures about this I have
not got the figures, here  This ques-
tion has becn answered repeatedly

Shri Hem Barua May I know whe-
ther the boundary in this area ac-
cording to the Bagge Award in 1851
was the middle of the river as 1t flow-
ed then and then the dispute arose
over the change of the course of the
river? If so, has 1t been impressed
upon the Government of Pakistan that
the territory legitimately belongs to
India and not to Pakistan?

Shri Sadath Ali Khan: I would like
to explain this This dispute has been
settled by the Bagge Award and the
boundary has been demarcated But,
there are one or two complicating
factors One 1s that this riverme area
remains under water for a fairly long
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period during the fload season. When
the water recedes after the flood
season, numerous Char lands are
thrown out and these areas and the
location of other Char lands change
every year. These raise difficulties as
it iz not always clear whether the
newly formed Char lands fall in India
or in Pakistan. These Char lands are
very fertile and therefore both sides
are keen to take possession of them
with the result that disputes and clash
arise sometimes

Shri Tridib Kumar Chaudhuri: Is it
in the knowledge of the hon. Parha-
mentary Secretary that the Bagge line
of 1951 1s a fixed line and howsoever
the river may change its course, our
right over the Char lands always re-
main permanently. Why should there
be any difficulty about 1t?

Shri Jawaharial Nehru: It i1s per-
fectly true But that argument ap-
plies bothways

Shri Hem Barua: In view of the fact
that Pakistanis are allowed to occupy
our Char lands in the Surma sector
and we have not dislodged them, why
18 1t that we have allowed the Pakis-
tan1 people to challenge our occupa-
tion of these Char lands at Baiddaya-
nathpur which legitimately belongs to
us?

Shri Jawaharlal Nehru: The hon.
Member <ays why we have allowed
them to challenge 1t. We cannot
prevent anybody from challenging
anything and from saymng wrong
things which have no basis i1n fact In
this particular matter to which this
question relates, the question was set-
tled 1in our favour and there the
matter ends now whatever the past
might have been.

Shri Rameshwar Tantia: The bound-
ary disputes and firing by Pakistanm
army 18 so frequent What concrete
steps are we taking to stop this for
ever?

Mr. Speaker; It was put yesterday.
Hon. Members hereafter will think
for themselves what concrete steps
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may be taken and suggest them dur-
ing the general debate.

Shri Tyagl: One important question
arises with regard to firing. To those
who are killed or damage is done to
property, in the area, 18 it the policy
of the Government to give some com~
pensation?

Shri Jawaharlal Nehra: Yes. For-
tunately, such casualty and damage
has been very little in spite of heavy
firing. If I remember aright, one
woman has died. Naturally she has
been helped. Some damage has been
done running into a few thousand
rupees. The Assam Government in
fact pruaanly gives help. If neces-
ary, the Central Government will do
so also.

Shri Hem Barua roge—

Mr. Speaker: Next question. 1
have allowed four gquestions.

Shri Hem Barua: May I make a
humble suggestion?

Mr Speaker: Order, order; this is
an endless question. Every day it is
coming.

Shri Nath Pai: Beccause firing 1s end-
less  We do not make the firing.

Mr. Speaker: I agree.

Shri Hem Barua: May I know whe-
ther the Government propose to send
a delegation of Members of this
House to see this area . ..

Mr, Speaker: Order, order. I am not
gomng to allow. Hon. Members will
think over during the general debate
and suggest many courses of action.

Shri Nath Pai: You are passing
everything to the geneial debate

Mr. Speaker: I am allowing 4 ques-
tions, 5 questions, 8 questions. J am
not shutting out merely. If further
elucidation 1s necessary or suggestions
are sought to be made, let them be
made during the general debate. Or
I will keep quiet not allowing them
any opportunity at any time. I8 thai
the alternative?
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Shrl Nath Pal: A litle margin 1s
allowed,

Paper and Palp Machinery

*888. Shri Shree Narayan Das: Wil!
the Minister of Comraerce and Indus-
{ry be pleased to refer to the reply
given to Starred Question No 221 on
the 23th November, 1958 and state

(a) whether the scheme for the
manufacture of paper and pulp
machinery 1n India has since been re-
cerved;

(b) if so, the important features of
the scheme,

(¢) the amount of capital involved
and the capacity of the plant con-
templated to be set up, and

(@) how the total capital would be
shared between the Swedish firm and
the Indian firm”

The Minister of Industry (Shn
Manubhat Shah): (a) to (d) An ap-
plication has been received from the
Indian firm for hicence under the In-
dustnies (Development and Regula-
tion) Act, 1951, for the manufacture
of paper and pulp machinery of ap-
proximately 50 tons capacity per day,
with an ultimate capacity of 2 com-
plete paper plants per annum The
total capital required for the scheme
13 said to be Rs 70 lakhs The terms
of collaboration with the Swedish
firm, which among others, provide for
investment bv the foreign firm, are
yet to be finalized between the parties

Shri Shree Narayan Das: May 1
know the place where the firm 1s going
to be started?

Shri Manubhai S8hah: Jamshedpur

Shri Shree Narayan Das: May 1
l.iow the time by which the apphca-
tion will be finally considered?

Shri Manubhai Shah: I think with-
in the next few months

Shri Damani: May I know what is
the present requirement of paper and
pulp machinery plant by the end of
the Second Plan and whether it will

be profitable to manufacture a single
plant for paper and pulp and i not,
whether any item 13 going to be
added?

Shrl Manubhai Shah: A string of
questions have been coupled into ane.
The requirement of paper and pulp
machinery 1in the Second Plan 1s
about Rs 35 crores, of which prae-
tically, Rs 22 crores have aiready
been covered The annual requre-
ment comes to about Rs 4 or 5 erores.
This plant, if it goes into full produc-
tion will be producing about Rs 2}
crores worth of plants

Shri Dasaratha Deb: In view of the
availability of bamboo in plenty m
Tripura, may 1 know whether the Gov-
ernment 1s thinking of examining the
starting of pulp industry in that parti-
cular ternitory?

Shri Manybhai Shah: Again, this 18
a different question  But, as the hon
Member evinces interest, we are try-
mg to see that the country becomes
self-sufficient in the manufacture of
all chemical and mechanical pulp re-
quired for the paper industry and
rayon industry

Shri P G Sen May I know 1if the
Jute committee has asked for any
machinery to manufacture paper pulp
out of jute sticks?

Shri Manubhai Shah: This again 1s
regarding machinery But, jute sticks,
particularly mesta sticks are an 1m-
portant ingredient of wrapping paper
and inferior cardboards
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Shyt Meda: May T know whether it

is 'a fact that certain chemicals re-

" quired for pulp are not being import-
&d in time and are not being properly

distributed and therefore we are

allowing import of enough quantity

of pulp, thereby losing more foreign

exchange?

Shri Manabhal Shsh: No, Sir.
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Shri Jaipal Singh: Will this project
meet the needs of the Third Plan in
this particular regard, because, the
Second Plan, 1 understand the Minis-
ter to have said, would make us self-
sufficient? Has he taken into reckon-
ing the requirements of the Third
Plan?

Shri Manubhai Shah: The Third
Plan is being framed. All the machi-
nery requirements of the Third Plan
are.- under consideration. As I have
had the privilege to inform the House
several times, it is our earnest desire
to see that the country becomes self-
sufficient more or less in all the broad
categories of machinery by the end of
the Third Plan.

Exports

*669. Pandit D. N. Tiwary: Will the
Minister of Commerce and Industry
be pleesed to state:

(a) whether any appreciable in-
crease in the export of those commo-
dities on which the Railways have
allowed 50 per cent rebate on freight
paid on consignments booked to ports
for export, has been effected;

(b) if so, to what extent; and

(¢) whether the manufacturers want.
further rebate in those commodities?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). 50 per cent rebate on
Railway freight has been allowed in
respect of nine items with effect from
the Sth December, 1958 only. It is
too early to make any assessment of
the effects of the concession on export
of these commodities.

(¢) No manufacturers have so far
approached the Government in the
matter.,

Pandit D. N. Tiwary: May 1 know
what are the nine commodities which
have got this rebate?

Shri Satish Chandra: Motor vehicle
batteries, dry cells and batieries, oil
pressure lamps, hurricane laterns,
files, bicycles, textile machinery and
parts, fruit and vegetable preserves,
and wood screws,

Pandit D. N. Tiwary: May 1 know
whether in cycles that have been al-
lowed 50 per cent rebate in freight,
there has been any appreciable in-
crease in export in these two months?

Shri Satish Chandra: This conces-
sion was given only in December and
statistics are not available. It will be
too early to assess now the effect of
thiz concession. It will be possible
only after a year oOr so.

Shri Tangamani: In view of the fact
that freights have increased after the
new freight structure was introduced
in Octoher, 1958, may I know whether
concession will be extended to these
articles even though they are not
meant for export as in the case of
handloom and matches because match-
es have been considerably affected
after October, 1858?

The Minister of Commerce (Shri
Kanungo): No, Sir. These items do
not come in the privilege of freight
concession.

Mr. Speaker: He says, even for in-
ternal consumption, the prices are
high and a similar concession may be
shown.
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Is there any proposal?

Shrs Kanungo: No, Sir. There is
no proposal like that.

Shri Vidya Charan Shukla: May I
know on what basis these nine com-
modities were selected for this conces-
sion, and whether Government are
considering to give such concession to
such foreign exchange earners as
manganese and other mineral exports?

Shri Satish Chandra: The case of
manganese ore is under consideration.
Nine commodities were selected be-
cause the data regarding these was
readily available from the Tariff
Commission’s report, and we could
find out straightway that these items
could be exported provided the con-
cession was given. Other industries
have to make out a case to get this
concession.

Shri Vidya Charan Shukla: Do 1
understand that Government did not
have the factual data about manga-
nese and other minerals?

Mr, Speaker: They are consider-
ing.

Shri Satish Chandra: I said the case
of manganese is under consideration.

Pandit D. N. Tiwary: My question
has been partly covered. 1 want to
know whether the manufacturers of
other commodities have approached
the Government for a similar conces-
sion or not.

Shri Satish Chandra: Yes, Sir.
Many requests have been received
from manufacturers of other com-
modities, The Export Promotion
Councils and the Commodity Boards
are also suggesting some concessions,
but they have to make out a case.
They have been asked to give all the
date and to prove that by reduction
of freight rates, they will be able to
export a particular commodity.

Demands of Singareni Collieries
Workers’ Union
+670. Shri T. B. Vittal Rao: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
to Starred Question No. 875 on the

11th December, 1958 and state whe-
ther a decision has since been arrived
at on the application of Singareni
Collieries Workers’ Union, Kotagau-
dium, Andhra Pradesh for reference
to an industrial tribunal of the intro-
duction of gratuity scheme and grant
of conveyance allowance to the
employees of Singareni Collieries
Company Ltd.?

The Deputy Minister of Labour
(8hri Abid AM): According to the
decision of the Industrial Committee
on Coal Mining, the question of gra-
tuity to workers in the mines has
been linked up with the consolidated
social security scheme about which
investigation is in progress.

Shri T, B. Vittal Rao: There are two
items for reference to adjudication.
One is gratuity, and since the manage-
ment of Singareni Collieries have al-
ready acceded to the grant of gratuity,
may I know what decision has been
arrived at with regard to the con-
veyance allowance?

Shri Abid Ali: Regarding convey-
ance, there were conciliation proceed-
ings and the officer reported that the
management have agreed to sympa-
thetically consider the request from
the workers for grant of advance for
the purchase of cycles and some other
items, and therefore my feeling was
that this item was not pressed.

Shri P, C Bose: How far away do
the labourers live from the collicry,
and what convcyance do they have
now for coming to the colliery?

Shri Abid Ali: That information is
not here, but what the conciliation
officer has reported is that the num-
ber of buses is being increased, and
also the railway authorities will be
requested for introduction of workers
trains.

Shri T. B. Vittal Rao: The question
is: what is the decision of the Gov-
ernment on the application submitted
by the union for adjudication; whe-
ther they are going to refer it or not.

Shri Abid Ali: No, Sir.
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Centribution to Provident Fund

*¢72. Shri 8. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
to Starred Question No. 1338 on the
17th September, 1858 and state:

(a) whether outstanding dues as
arrears of land revenue against the
textile mill owners of Kanpur have
since been realised as their contri-
bution to the Provident Fund; and

(b) if not, whether prosecutions
have been launched in the names of
the mills who have not yet paid the
amount?

The Deputy Minister of Labour (Shri
Abid Al): (a) One of the defaulters
has since pa:d the amount due i
respect of employees’ share only.

(b) The State Government has been
requested to accord sanction for prose-
cution of the management of two mulls.
Action to prosecute the employers of
the third Mill has not been 1nitiated
as another reference regarding this
Mill 1s under consideration of the
High Court.

Shri 8. M. Banerjee: In reply to a
previous question on 17th September,
1958 the hon. Minister stated that a
sum of Rs. 15,83,724 was outstanding
in respect of the employers’ and
employees’ shares of the provident
fund of these mills and prosecutions
had been launched. May I know who
the defaulters are, what 1s the name
of the mill, and what amount has been
recovered and the amount still to be
recovered?

Shri Abid Ali: On 31st December,
1858 the position was: amount due from
Muir Mills Co., Ltd, Rs. 4,34,899, from
Swadesh Cotton Mills: Rs. 9,03,767;
and from Atherton West and Co., Ltd.:
Rs. 1,77,553.

Shri 8. M. Banerjee: The two Mills,
namely Atherton West and Mwr Mills,
were in a bad condition, but Swadeshi
is being run by Jaipuria and they are
well to do. May I know why this
amount has been outstanding and what
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action has been taken against this
particular employer?

Shri Abid Ali: This mill has already
paid the amount due on account of
workers’ contribution of the fund. As
regards the remaining, recovery pro-
ceedings under section 8 of the Act for
realising the dues as arrears of land
revenue have been initiated.

Shri Tangamani: Of the three mills,
namely Muir Mills, S8wadeshi Cotton
and Atherton, which mill has paid
and how much has been pad, and
what 1s the balance which 1s due out
of this Rs. 15 lakhs which was due in
July 1858?

Shri Abid Ali: I have just given the
figures as on 31st December, 1858 and
the previous figures were mentioned
by the hon. Member who put the
question first.

Shri Tangamani: Which of the mills
has paid, and how much have they
paid?

Mr. Speaker: He has given flgures
up to the end of December 1958.
Therefore, let him calculate whatever
was due

Shri Tangamani: In reply to the
earlier question he stated that out of
these three mills, one mill had fully
pa:d, but now the figures which he
has supplied show that it is due from
all the three mills. That 1s why 1
would like to know......

Mr. Speaker: Let him put a specific
question namely that this was the
answer that was given before, and
now he says somecthing is due, which
is correct” The hon. Member evidently
has not got the facts.

Shri Tangamani: I have the facts

Mr. Speaker: Then, let hm put the
question straight.

Shri Tangamani: I would lLike to
know whether all the three mills....

Mr. Speaker: This is again a general
question. On a particular date, or
earlier, this information was given to
this House that so far as this mill was
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concerned, all arrears had been paid,
but now 1t 1s saud that this 13 also one
of the mills from which money 1s due
Let him ask like that

Shri Tangamani. On the previous
occasion he told us that Rs 15,883,000

was due from the three mills Today
he says one of the mills has paxd and
action 13 going to be taken against the
other two mulls; already prosecution
has been launched against the second
mill and that the third mull 15 stll
under consideration I would lLike to
know which mull has cleared it in full,
and it so, what is the amount that has
been cleared

Mr. Speaker: Out of the three mulls,
one has paidd Which 1s that mill?

Shri Abid Ali: The position with
regard to Muir Mills 18 unchanged
About Swadesh1 Cotton Milly, out of
Rs 9,84,000 or so due, the amount due
as on 31st December, 1958 was
Rs 9,03,000 Formerly, the workers’
and employers’ contmbution was due,
now, only the employers’ contribution
remains due So far as the Muir Mulls
1s concerned, they are paymng their
current dues, because the management
has changed according to the decision
of the High Court With regard to the
previous dues the High Court has
stopped us from doing anything
further in the matter, and they are
framung the scheme according to which
the debtors will be paid

About the third mli, the amount
first due was Rs 1,64,000 and the
amount now due 1s Rs 177,000 It
has been closed

Shri P, C Bose From the outstand
ing amount due as mentioned by the
Minister 1t seems that the provident
fund dues were not deposited for many
years May I know why earlier action
was not taken about this?

Shri Abid Ali Not many vears, but
for many months of course, but the
difficulty 1s that 1f we had taken more
strict action, the mill would have been
closed and a large number of workers
—8,000 workers are employed in Muir
Mlls, 8,000 1n Swadesh: and 2,500 m
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Atherton——would have been rendered
unemployed.

Shri 8. M. Banerjee: May I know
whether these mill owners are actuslly
deposiing regularly the provident fund

money now?

Shri Abid Ali: The Mwr Mills is
paying regularly About Swadeshi
Cotton Mills, they are not paying
regularly, and the third is closed

Trucks and Cars

+
[ Shri Harish Chandra Mathur.
+g74.J Shri N. R, Munisamy:
Shri V P, Nayar:
{ Shri Easwara Iyer

‘Will the Minister of Commerce and
Industry be pleased to state

(a) whether 1t 1s a fact that
Mercedes Trucks and all makes of new
cars are selling at a high premium,

(b) whether the price of even old
cars has gone up considerably, and

(c) 1if so, what steps Government are
taking to make regulation of sales
more effective?

The Minister of Industry (Shri
Manubha: Shah) (a) and (b) While
difficulties are being experienced by
the public in purchasung cars, Gov-
ernment have received no complaints
about Mercedes or other trucks The
brimary reason for these difficulties 1s
the shortage of foreign exchange for
the 1mport of components

(c) Government are releasmng as
Tnuch foreign exchange for the mport
9f components of cars and trucks as 1s
hossible under the existing circum-
Stances In order to ensure ag equit-
8ble a distribution of the available
Supplies of cars as possible, Govern-
Thent have also 1ssued instructions to
the automobile manutacturers to gee
that therr dealcrs mawmtam an “Order
Register”, in which all orders would
be entered and fulfilled strictly
Serially Recently Government has
Teleased additional foreign exch
ot Rs 50 lakhs to the three car m::\‘:
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facturers to relieve the situstion The
situation 1s being kept under constant
watch.

Shri Harish Chandra Mathur: How
is 1t that the Government 1s ignorant
of the fact, the open fact which 13
known all over the country, that
Mercedes trucks are selling at a pre-
mium of Rs 5,000 per truck and Ley-
land at Rs 1,500 per truck” What
agency has the Government to have
a check on the selling prices of these
trucks, particularly in view of the
continued protection which 1s being
granted to this industry?

Shri Manubhai Shah: We have
received no complaints as far as the
trucks are concerned The complaints
we have been receiving are regarding
cars, which I have already mentioned
in answer to the question As far as
the agencies are concerned, there 1s
no statutory control as far as distri-
bution 1s concerned, but we have
advised them to keep an Order Regis
ter m which all the orders are booked
For the trucks we have received no
complaints

Shr1 Harish Chandra Mathur: A
committee was appointed, the Road
Transport Reorganisation Commuttee,
which has recorded evidence from
this corner of the country to that
corner, and In every State a complaint
was made that the Mercedes trucks
are bemng sold at a2 premium of
Rs 5,000 and Leyland at a premium
of Rs 1500 This i1s the evidence
which has been recorded throughout
the country, and now my hon friend
says that they have received no com-
plaints That i1s why I ask whether
they have got any effective agency
particularly in view of the fact that
they have been granting protection to
this industry for a large number of
years At least the public are entitled
to know whether they have any effec-
tive agency or they propose to have
any effective agency to see that this
protection 18 not being exploited

Mr. Speaker: I think both may be
true The hon Minister might not
have received direct complamnts, but,
anyhow, these complaints might have
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been made to the committee which
went round So, after the answer was
given by the hon Minister that Gov-
ernment had not recelved any com-
plaints, the hon Member may ask him
if his attention has not been drawn to
the evidence given before the com-
mittee complaining that these have
been sold at a higher price, instead of
accusing the hon Minister

Shri Harish Chandra Mathur: May
I repeat my question”

Shri Manubhai Shah: I have under-
stood the question of the hon Mem-
ber We are constantly aware of the
shortages, as far as the specific matter
1s concerned regarding cars, we have
already mentioned in the answer that
we have receilved specific complaints,
but regarding trucks, no specific com-
plaints, have been received When the
committee’s report 1s received by us,
and we do find from 1t or from the
hon Member that anybody 1s having
difficulty regarding the price of the
trucks, we shall certainly inquire nto
the matter .

As far the general question, as 1
have already stated in the mamn
answer, the shortage of foreign ex-
change has made the production dimi-
nutive and, therefore, 1t 1s not able to
meet the demand Therefore, in the
current period, we have increased the
car allocation by Rs 50 lakhs, and we
proposc to pursuc the same policy in
the future licensing periods subject to
the availability of foreign exchange

Shri Tyagi: Even 1f no complants
have been received, what 1s the harm
in applying the same rules m regard
to distribution of trucks as have been
applied 1n regard to distribution of
cars?

Shr? Manubhai Shah: The rules
have been applied The question here
1s not one of the non-application of
the rules but the rules not being able
to prevent it, even though the rules
are imposed 1n regard to the distri-
bution of the cars and the trucks, we
have received complaints only in res-
pect of cars, because the scarcity 1s
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acute, but we are trying to relieve it
by increasing the production.

Shri S. M Banerjee: May 1 know
whether the prices of the Mercedez-
Benz trucks supplied to the Defence
Ministry were much higher than the
market prices, and if so, what those
prices were and whether any action
has been taken against the company
<concerned?

Shri Manubhai Shah:
follow the question.

Shri S. M. Banerjee: My informa-
tion 1s that the trucks supplied to the
Defence Ministry by Mercedez-Benz
were at a price much higher than the
market price and they have robbed
them of Rs 4 crores in seven ycars I
want to know whether this 1s true,
and if so, what action has been taken
against the company concerned

I dad not

Mr. Speaker: Order, order The hon
Member thinks that because he 1s here,
therefore, he can use any expression

Shri §. M _Banerjee: I shall with-
draw 1t

Mr. Speaker: It 1s very wrong to
use such cxpressions It 1s no good
using such expression No hon Mem-
ber enhances his position by using
such expiessions

Shri S. M. Banerjee: They have
charged excess

Mr. Speaker: It may be so But the
other man 1s not here to file a suit for
defamation 1if it 1s wrong Therefore,
hon Members ought not to take undue
advantage of their position here and
the immunity that they get There 1s
no harm m asking whether thcre 1s
any excess After all, the hon Mem-
ber 1s ascertaining whether there 1s
any excess or not, and it may be
admitted or it may not be admtted,
so, why should he straightway start
using the word ‘rob’? It 1s very wrong
10 use such words (Interruptions.)
It 1s very wrong Unless hon Mem-
bers feel that they as representatives
‘have greater respect than those people
who have sent them, this sort of ques-
tion ought not to be put We are,

after all, representatives of those
people who are there outside. And
we must see that our principals are
as respectable as we are

But I find this kind of question being
put again and again Only yesterday,
I found one hon Member who 1s other-
wise always sober, getting up and
saying ‘You are unfit to be a Minister’,
It was very wrong Such words can
be exchanged easily. 1 am really sur-
prised that this sort of thing should
happen I am trying to allow as much
latitude as possible, and as much free-
dom of speech as possible through
various kinds of avenues So, this 18
not the manner in which 1t ought to
be abused

Shri S. M. Banerjee: My question is
this The Defence Ministry has pawd
nearlv Rs 4 crores more than the
actual price of the trucks for the last
five or six years, and I wanted to
know what action had been taken

Shri Manubhai Shah: That matter
has been dealt with in details by the
Defence Ministry several times before,
and with all the figures that have
been placed before the House More-
over, this question hardly arises

Shri Jadhav: May I know whether
there 1s some patent defect in the
parts of the Mercedez-Benz trucks
and whether the insurance compames
have 1ssued instructions to the agents
that they should not insure on these
trucks?

Shri Manubhai Shah: We have
received no such intimation, but cer-
tainly I shall enquire into the matter
But what I can say 1s that this present
scarcity of the automobiles, vehicles,
jeeps, trucks and cars 1s exclusively
and entirely due to the shortage of
foreign exchange

Shri N. BR. Munisamy: May I know
whether 1t has been brought to the
notice of Government that the distri-
buting agencies maintain some ficti-
tious names m the order register and
they deliver cars to undeserving
gentlemen, who, thereafter, sell them
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at a profit of Rs 3,000 to Rs 4,000 per
small car?

Shrl Manubhat Shah: What the hon
Member has rightly pointed out 1s
precisely the point In spite of our
keeping the order registers and every-
thing, and 1n spite of our thinking
of several alternatives in order to
check any malpractices, we have
found 1t very difficult to cope up with
the situation except through increased
production, and that is why during
the current year, we have released a
Tittle more foreign exchange, and we
hope to pursue the same policy in the
future licensing periods subject to the
availability of foreign exchange

Mr Speakerr Ewidently, the hon
Minister will kindly see from the
number of questions that have been
asked the point that hon Members
have n mind Until the time whrn
the situation 15 eased and a larger
number of cars are produced, 15 1t not
possible for Government to see to 1t
that enormous advantage 1s not taken
of the scarcity and higher prices or
premia are not recovered from the
pubhic” s there any way of doing
'$0?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
1 may add that we did adopt certain
procedures, and the position has shight-
ly improved in the beginning, but I
must admit that it has not proved
successful Of course 1t 1s a long-
term measure to allot more foreign
exchange 1n order that more cars may
be produced 1n the country, but, as
you have said 1n between, Govein-
meht should take some steps so that
these people may not sell these cars
at such high profits or, as it 1s being
said, at blackmarket rates We shall
Took into the matter and certainly try
to devise some ways and ineans to
prevent it

Shri Harish Chandra Mathur: In
view of the fact that in spite of Lhe
‘best efforts made by the Mimstry this
blackmarket tn the cars continues, may
1 know whether they have considered
the advisability of taking over the

PHALGUNA 17, 1880 (SAKA)

Oral Answers 3108

distmbution of the cars by Govern-
ment? I do not mean taking over the
industry, but taking over the distribu-
tion of the trucks and the cars

Shri Manubhal Shah: If I may say
so, the number of cars produced in
the current year has been very much
less a8 compared to the past In 1856,
the production was 13,666, in 1957, 1t
fell down to 12,211, in 1858, it fell
down to 8,113 So there 1s a sharp
decline, firstly, due to the four
months’ strike in the Premier Auto-
mobiles Ltd and secondly due to the
release of foreign exchange on a
Iimited scale We hope that with the
further release, 1t will be posuble to
sce that perhaps the production
matches with the demand, but with
the acute scarcity at the higher income
group level which exists, 1t 1s very
difficult to enforce whatever regula-
tion we may have, which will prevent
the buyer from re-seling 1t at a little
higher price As far as the dealers
are concerned, I can assure the House
that we are not allowing any rise In
the price beyond the listed price

Shri Nath Pai The hon Minister
has said that the principal factor
uccounting for this shortage in pro-
duction 1s the unavailability of foreign
exchange He has now further dis-
closed that 1t was also due to the four-
month-old strike in the Premier Auto-
mobiles Ltd Those cars, as he himself
knows are selling at a premium of
Rs 4000 to Rs 5,000 Is it not a fact
that that strike was dehiberately pro-
longed, and 1f not, if there was to be
a shortage, what steps did Govern-
ment take to cut down that strike? It
arises out of the answer given by the
hon Mmister

Mr Speaker I am afraid we are
going away from the one to the other

Shri Nath Pai- No, 1t arises out of
the answer given by the hon Minster

Shri Harish Chandra Mathur ~ose—

Mr. Speaker Now, next question
I have allowed the hon Member a
number of questions
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Aluminium Factory in U P

“g15. Shri Bhakt Darshan:
Shri S. M. Banerjee:

Will the Muuster of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
1180 on the 19th December, 1958 and
state the progress smmce made m
connection with the proposal to set
up an aluminium factory in Uttar
Pradesh?

The Minister of Industry (Shri
Mapphhed Shak): A pralvonery
technical report of M/s Kawer FEn-
smce been received and 1s under ex-
amination The detailed project re-
port 1s awaited
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Shri M. Banerjee: May I know
what assistance has been asked for
from the Central Government in thus
regard by the State Government?

Shri Manubhai Shah: Normal assis-
tance for any enterprise, hike avail-
ability of power, the rates of power,
the land, water, transport and other
facilities
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Indian Sherpas in Nepal

+

<76, J Bbrl Muhammed Elias:
" 8hri H N Mukerjee:

Will the Prime Minister be pleased
to state

(a) whether 1t 15 a fact that thcre
1s a scheme afoot to ban employment
of Indian Sherpas in mountaineering
expeditions m Nepal, and

(b) whether the employment pios-
pects of Darjeeling Sherpas nave
been consequently affected?

The Parliamentary Secretary to
the Minister of External Aflairs
(Shri Sadath Ali Khan): (a) and
(b) From press reports we undei-
stand that the Himalayan Soc.ety,
Kathmandu, has submitted a petition
to His Majesty’s Government of
Nepal seeking a ban on the employ-
ment of non-Nepalese Sherpas for
mountaineering expeditions m Nepal
We are not aware that any such bhan
has 1in fact been imposed

Shri Muhammed Elias® May 1
know whether 1t 15 a fact that forei-
gners who come for mountaineering
m the Himalayas are planning to
make their expeditions from Kath-
mandu and not from Darjecl ng,
avoiding India”

The Prime Minister and Minister
of External Affairs (S8hri Jawabarlal
Nehru): It depends upon what parti-
cular mountain peaks they are .m-
ing at

Shri Hem Barua: In view of the
fact that it 1s going to throw out of
employment a good number of
Sherpas whose services are gen-
erally utilised by these foreign moun-
taineers, may I know whether Gov-
ernment propose to take up this

355 LSD -2
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matter with the Nepalese Govern-
ment?

Shri Jawaharlal Nehru. There 1s
no ban, Sir

Shri Hem Barua: The Parlamen-
tary Secretary has already said that
the Government does not have any
information except the information
that 1s obtained from Press reports
I just want to know whether Govern-
ment would try to ascertain the facts
from Nepal and take the necessary
steps

Shri1 Jawaharlal Nehru: It 15 rather
a dehcate matter for one  Govern-
ment to tell the other Government
what to do in such matters, especial-
ly about the employment of 1ts own
nationals

There 1s. however, another aspect
and that 1s, as between Nepal and
India there 1s no ban, generally, on
coming or gomng And, that matter,
if necessity arises, can certainly be
brought to the attention of the Nepal
Government

Shri C D Pande. In view of the
fact that Nepalese citizens have got
access to our services easily with-
out any restriction, will the Govern-
ment of India impress upon the Gov-
ernment of Nepal that they should
not impose any restrictions on our
labour working there”

Mr Speaker- He has already ans-
wered that

Shri C. D Pande’ There is no res-
triction on Ncpalese coming here and
serving in our country

Mr BSpeaker: The Prime Mnister
has already said that there are no
restrictions on our people also going
there When occasion arises, he
can take up the matter Hon Mem-
bers will please follow the answers
to questions

Next question
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Manganese Ore

+
{Shrl Vidya Charan Shukla:
Shri Surti Kistaiya
| Shri Raghunath Singh:
| Shri Aurobindo Ghesal:
%677 { Shri 8. C. Samanta:
Shri Subodh Hansda:
Shri Panigrahi:
| Shrimati Renu Chakravartty:
{ Shri Morarka:

Wil the Minister of Commerce and
Industry be pleased to state

(a) whether the negotiations for
bulk sale of manganese ore to US A
against the import of wheat under
the barter deal with that countiy
have been finalised, and

(b) it so, the broad detaily there-
of?

The Minister of Commerce (Shri
Kanungo): (a) Not vet, Sir

{b) Does not arise

8hri Vidya Charan Shukla: May I
know how long these negotiations
have been going on®

Shri Kanungo: They have been
going on for several months But, it
will be realised that it 1s a barter
agreement for certain commodities
and 1t has got to be processed through
by the USA Government as well as
by our Government Therefore it
takes time, but I can assure the House
that we have got the draft already
and we believe, 1n a matter of a few
weeks, 1t will be concluded

8hri Vidya Charan Shukla: Have
the Government negotiated for the
sale of our ferro manganese 1n barter
with US.A wheat or 1s 1t only the
manganese ore that 1s bartered”

Shri Kanunge: Ferro manganese is
also included

8hri Panigrahi: Were these negoti-
ations meant for exporting low grade
iron ores from India to America; 1f
so, may I know whelher low grade
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iron ores are exported to other new
markets?

Shri Kanungo: No, this particular
negotiation does not cover iron ore
at all; and we are

Shri Panigrahi: About manganese,
I mean.

Shn Kanungo: It 15 only manganese
ore

Shri Dasappa: Is 1t not a fact that
our export to U.S A of manganese ore
has almost doubled over the previous
year’'s? May 1 know whether it has
any relation to the import of wheat?

Shri Kanungo: No, Sir, unfortun-
ately, within the last 2 years the
exports have shown a decline

Shri Morarka: Since the negotiat-
ions for this agreement have taken
moie than 18 months, may I know the
exact decline 1n the export of mang-
anese ore to this country with which
we are negotiating this barter agree-
ment?

Shri Kanungo: It i1s not 18 month-,
as I said, 1t 15 several months

Shri Morarka: May I know the
actual number of months®

Shri Kanungo: I cannot 1{ell the
¢xact number of months But, the
figures will show that the declhine of
exports to US A was of the order of
9 per cent between 1957 and 1958

Shri T B. Vittal Rao: May I hnow
the proportion of ferro manganese
and manganese ore that will ke ex-
ported under this barter agreement?

Shri Kanungo: The negotiations aie
still pending and I would not lLike to
disclose this

Shri Aurobindo Ghosal: May I
know the quantity of manganese ore
to be exported and also whether the
agreement 1s for any deflnite period?

Shri Kanungo: As 1 have said, 1t is
under negotiation; and t will not be
in public interest to disclose it
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Bhri 8. C. Bamania: The hon. Min-
ister said that there has been a de-
cline in the export to USA for a
long time May I know whether, by
this bilateral arrangement, this
decline can be compensated?

Shri Kanungo: 1 do not think fully,
because there are many other factois
But, it will certanly help in ex-
porting lower grade manganese ores

Shri Panigrahi: May I know what
are the other new markets that the
STC has developed for manganese
qQres?

Shri Kanungo. It has been stated
in the House several times that there
1s a recession of manganese trade
all over the world

Shri Vidya Charan Shukla. May I
know the grade of manganest for
which these barter negotiationt for
wheat are being carried on?

Shri Kanungo: As I said, it 15 low
grade manganese ore It 1s not pro-
per 1n public interest to disclove tui-
ther details, at the moment

Shri Ramanathan Chettiar: In view
of the inordinate delay in negotiating
this agreement with the USA and
m view of carning foreign exchange,
especially dollars, what active steps
would Government take to conclude
this agreement as soon as possible’

Shri Kanungo: I have said that
the agreement will be concluded in a
matter of weeks

Hindu and Sikh Shrines in West
Pakistan

+
18 Shri Ajit Singh Sarhadi:
Shri1 D C Sharma:

Will the Prime Minister be pleased
to state’

. (a) whether there has been a meet-
ing after January, 1958 of the Joint
Commuttee set up for the preparation
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of lsts of Hindu and Sikh religious
shrines 1n West Pakistan; and

(b) if not, when it is proposed to
be held and what would be the
agenda?

The Parliamentary Secretary to
the Minister of Extermal Affairs
(Shr! Sadath AH Khan): (a) The
Government of Palustan have not
responded to our invitation extended
in  February, 1958 for the second
meeting Inspite of several enguiries
by our High Commission at Karachi
the Government of Pakistan have not
vet fixed a date

(b) Does not arise

Shri Ajit Singh Sarhadi: The agree-
ment has taken place as far dack
as May, 1855 It is now the fourth
year going May I just know whe-
ther Government 1s taking steps for
1ts 1mplementation?

Shri Sadath All Khan: Wil the
hon Member repeat his guestion?

Shri Ajit Singh Sarhadi: The agiee-
ment took place m May, 1955 four
or three and a half years back May
I  just know if Government has
thought of any other way of imple-
mentation of that agreement?

Shri Sadath Ali Khan: There 1s no
way except to remind them and have
a meeting and discuss these matters,

WRITTEN ANSWERS TO
QUESTIONS

Solvent Extraction of Oils from Oil
Cakes

*¢71. Shri V. P Nayar Will the
Minister of Commerce and Industry
be pleased to state

(a) whether any new Units for the
solvent extraction of oils from oif
cakes have been licensed during 1997-
58 and 1958-59 so far;

(b) if so, how many such units
have been licensed; and



3y Written Answers FEBRUARY 26, 1959 Written Answers 3118

(¢) the total quantity of oil cakes
consumed for the purpose®

The Minister of Industry (8hri
Manubhat Shah): (a) Yes, Sir

(b) 11 units

(c) About 2 lakh tons of oil cakes
per annum
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Processing of Cheese

*§79. Shri Ram Garib: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity of cheese imported
in 1957-38,

(b) whether cheese 15 also
processed in India;

being

(¢) whether machine for processing
of cheese 1s available in India;

(d) 1if so, 1n which States; and

(e) the approximate cost of the
machine?

The Minister of Industry (Shri
Manubhat Shah): (a) to (e) As the
availabiity of milk in the country
18 yet very limited, no commercial
manufacture of cheese 18 being done
in the country However, steps are
being taken to encourage manu-
facture of cheese in some dairies etc
Aarey Milk Colony Bombay 1s con-
sidering taking up the manufacture
of cheese 1n their plant.

The cost of the machinery would
depend on the capacity of the plant
that may be selected for production
The quantity of cheese (including
canned) inported during the vear
1957-58 was 7,076 cwts valued at
Rs 1929 lakhs From the licensing
period October, 1958 to March, 1959,
there hag been a total ban on the
mmport of cheese

Export of Iron Ore to Japan

( Shri Raghunath Singh:
Shri Panigrahi:
*680. < Shri Bibhutl Mishra:
| Shri Mahanty:
( Shri Damani:

Will the Minister of Commerce and

Industry be pleased to lay a state-
ment showing;
(a) the quantity of iron ore ex-

ported to Japan during the years 1957
and 1958 separately and the value
thereof;

(b) whether the export of iron ore
under the Indo-Japanese Agreemnent
for 1958-59 has since commenced;

(c) 1f so, the gquantity =xported so
far from Calcutta Paradip, Visakha-
patnam, Kakinada, Masulipatnam,
Cuddalore and Madras ports se-
parately;
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(d) whether there is any shortfall
in the export of iron ore to Japan
against the target set for 1956-59; and

{e) # so, the reasons therefor?

The Minister of Commerce (Shri
Kanungo): (a) .

L3957 1958
Quantity exported 12.52 lac tons

13.93 lac tons,
Value Rs., 7.13crores Value Rs. 6.50
(Approx.) crores (Approx.)

(b) Yes, Sir.

(c) A statement is laid on the Table
of the House. [See Appendix 1I,
annexure No 60 )

(d) and (e), Deliveries have been
effected 1n  accordance with the
Schedule agreed with the “uyers,
which provided for smaller ship-
ments in the first half of the con-
tract year

New Spinning Machine

*681. Shri Assar: Will the Minister
of Commerce and Industry be pleas-
ed to state.

(a) whether 1t 15 a fact that & new
type of spinming machine NITNIC
has recently been demonstrated 1
Calcutta,

(b) whether it i1s also a fact that
the machine is run by solar energy;

(c) whether Government have ex-
amined the economic aspect of this
machine as against Ambar Chatkha,
and

(d) 1f so, whether Government will
consider to manutacture this machine
instead of Ambar Charkha on com-
mercial basis?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
Khadi and Village Industries Com-
mission has no information about
this new spinning machine NITNIC
The Government of West Bengal also
do not seem to be having any in-
formation about it.

{c) and (d). Do not arise.

Andhra Paper Mills, Rajahmundry

. Bhri Nagi Reddy:

o8, {Sllrl Ramam:

Will the Minister of Commerce aiid
Industry be pleased to refer to the
reply given to Unstarred Question
No. 840 on the 3rd December, 1998
and state

(a) the amount of reduction the
Licensing Committee had suggested
to State Government for setting up
Andhra Paper Mills, Rajahmundry;

(b) whether the negotiations with
the German Democratic  Republic
have been finalised;

(c) if not, when are the negotiations
expected to be completed; and

(d) whether the expansion of Paper
Mills will be completed by the end
of the Second Five Year Plan period?

The Ministey of Industry (Shri
Manubhai Shab): (a) As suggested
by the Licensing Committee the State
Government have been udvised to
re-examine the terms of payment and
sources of supply of capital equip-
ment for the Andhra Paper Mills
with a view to reducing the foreign
exchange requirements. No specific
reduction 1n foreign exchange re-
quirements has been suggested

(b) and (c). The negotiations with
the German Democratic Republi~ are
still in progress.

(d) No, Sir. It will be carried
over to the Third Five Year Plan
period.
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Rural Broadeasting at Poona Station
of All India Radio

vgaq, [ Sbri Rami Reddi:
"%\ Shri Blbhuti Mishra:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether the experiment in rural
breadcasting from the Poona Station
of the A.LR. under the joint auspices
of the Central Government and
UNESC.O. has been completed;

(b) whether the scheme 1s propos-
ed to be introduced in the other
broadcasting stations of the AIR
and

{c) the new features of the pro-
gramme?

The Minister of Information and
Broadeasting (Dr. Keskar): (a) to
(c). A system of radio rural forums
which consists of groups of villagers
who discuss the contents of an agnri-
cultural programme broadcast to
them and raise points for elucidation
or further discussion was introduced
in 1088 with the agsistance of the
UNESCO in about 150 villages in five
distriets within the listening range of
the Poona station of All India Radio.
It has been found that this programme
is very popular and evaluation under-
taken by the Tata Institute of Social
Sciences has also recognised that
the scheme is of great value as a

means of stimulating rural regon-
struction activities. It has now besn
decided to organise similar discussion
groups in other areas also and at
least one village in each Community
Development Block will be selected
for the purpose. The programme will
be on lines similar to the farm forum
programmes now broadcast by the
Poona Station and will cover various
aspects of agriculture and animal
husbandry. The programmes will
be worked out in consultation with
the Agriculture Departments of the
various States. The discussion groups
will consist of 15 to 20 persons and
are meant to be convened by the
Village Panchayats with the assist-
ance of District, Block and PuMlicity
Officers

Labour Appellate Tribunal

*685. Shri Tangamani: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it 1s a fact that trade
unions have complained regarding
non-implementation of the Award
of the All India Industrial Tribunal
(Colliery Disputes) in respect of
concessional supply of footwear to
coal miners; and

(b) 1f so, the action taken there-
on?
The Deputy Minister of Labour

(Shri Abid Al): (a) Yes.

(b) The matter has been taken up
with the employers’ organisation
concerned

Tea Industry

»ggg, J Shrimati Mafida Ahmed:
Shri Hem Barua:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government are aware
of the growing difficulties experienc-
ed by the Tea Industry in Assam and
Tripura; and
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(b) if so, the messures taken or
proposed to be taken to help the
industry?

The Deputy Minister of Commeree
and Industry (Shri Satish Chandra):
(a) It has been reported that tea
gardens in the Cachar district m
Assam and in Tripura are experienc-
ing difficulties particularly in regard
to the obtaining of finance for long
term needs.

(b) (1) Government of India have
already given relhief m export duty
and tea cess and made some re-
adjustment of the excise duty on a
zonal basig with a view to helping
the producers in certain areas
Cachar and Tripura are included in
Zone I which pays the lowest excise
duty

(2) A scheme for starting a fund to
guarantee the residual hability of tea
estates 1s under consideration

Bleaching Powder

*687. Shri Jinachandran: Will the
Minister of Commerce and Industry
be pleased to state

(a) whether Government are aware
of the scarcity condition m the
supply of bleaching powder to the
textile industry in general and Hand-
loom industry in particular, and

(b) whether Government contem-
plate allowing sufficcent imports of
the bleaching powder in view of the
discontinuance of protection to the
bleaching powder industry after the
31st December, 19587

The Minister of Industry (Shri
Manubhai Shah): (a) and (b) Yes,
Sir.
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Shri Sampath:
*689. {Shl'l Raghunath Singh:

Shri Shivananjappa:

Will  the Minister of Information
and Broadcasting be pleased to state:

(a) whether the Government re-
cetved any protests from the people
of Tamilnad against the use of the
word  “Akashvam” mstead of
“Vanoh” while making announce-
ments from the Tiruchy Station; and

(b) 1If so, the action taken by Gov-
ernment 1n this matter?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b) A1l India Radio has adopted the
name “Akashvam” as the equivalent
and standard name throughout the
country. This was formerly the call
sign 1n Kannada of the former My-
sore Radio Some people in Tamilnad
protested against this under the mis-
taken mmpression that it is a Hindi
word and wanted a Tamil word %o
be used instead in Tamil broadcasfs.

While “Akashvani” is the standard
all India name for the All India
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Radio and 1s used n Indian language
broadcasts as such, Government has
axplazned that 1t has no objection to
the use of any other word to connote
the Radio which 1s current m the re-
glonal language for regional or local
purposes Instructions on these lines
have been 1issued to all the different
stations of All India Radio

Manufacture of Streptomycin

*680. Shri Pangarkar. Will the Min-
ister of Commerce and Industry be
pleased to state

(a) whether the plan for the con-
struction of the new plant for the
manufacture of Streptomycin 1s ready
and

(b) whether the construction work
has since started”

The Minister of Industry (Shri
Manubhai Shah). (a) and (b) Soon
after the signing of the agreement
between Messrs Merck & Co and the
Hindustan Antibiotics, a senior officer
of Hindustan Antibiotics was deputed
in June 1958 to the USA for pre
paring, m consultation with the
techniclans of M|s Mercks, the de-
taled lists of plant and machinery
required for the project, together
with their specifications, and also the
designs of the buildings required to
house the egquipment The Thists of
plant and machinery brought by him
have since been examined by the
Development Wing and two separate
lists have been prepared, one relat-
ing to machinery to be procured from
indigenous sources and the other re-
lating to machinery which will have
to be imported from abroad Pro-
curement action 1n respect of both
categories has been initiated

Work on the construction of the
compound wall of the factory has
started, Plans and detailed est:-
mates for the factory buildings, go-
downs, etc are being finalised by
Hindustan Antibiotics in consultation
with the Central Public Works De-
partment who will execute the
works

It 18 expected that the construction
of the factory will be completed by
the end of the year 1980 or early
m 1881

Export of Indian Jute Goods

*691. Shri Anirndh Sinha: Will
the Minister of Commerce and Indus-
try be pleased to state

(a) whether 1t 1s a fact that be-
sides the traditional markets, South-
East Asia also constitutes a potential
market for Indian jute goods, and

(b) 1f so, the steps, if any, taken
during the recent months to stimulate
export of Indian jute goods to the
South-East Asian markets?

The Minister of Commerce (Shn
Kanungo): (a) Yes, Sir

(b) The Indian Jute Millg Associat-
1on have recently studied these mar-
kets and will be formulating suitable
measures to piromote exports to these
markets

Prohibition

692 Shri Supakar Will the Min-
1ster of Planning be pleased to state

(a) whether the Planning Com-
mssion has 1ssued any directive to the
States to enforce prohibition even m
a modifled form, and

(b) whether Dell1 has been taken
as a pattern of prohibition to be
followed by other States®

The Deputy Minister of Planning
(Shri 8. N, Mishra): (a) No, Sir
Stoppage of drnnking m public pre-
mises was one of the first steps re-
commended in the Plan towards the
mmplementation of a phased pro-
gramme of prohibition by State Gov-
ernments As progress in this dir-
ection was rather slow, State Govern-
ments were requested in November,
1958, to take wvigorous steps in ban
drinking 1n public premuses in all
the areas where such a programme
has not already been put into effect

(b) No, Sir
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Complex Fertilizers

Qasi Matin:
*693. { Shri 8. C. Godsora:
Shri Ignace Beck.

Will the Minister of Commerce and
Indastry be pleased to state

(a) whether Government have any
plans to produce complex fertilizers
i the country, and

(b) 1f so, what 1s the percentage of
nitrogen, phosphorous and potash n
the compound”

The Mimster of Industry (Shri
Manubhai Shah): (a) and (b) The
Technical Committee appointed to
consider among other things the
pattern of production at the proposed
Trombay Fertihzer Factory have re
commended the production of mitro
phosphate complex fertihizer m the
factory along with urea The nitro-
phosphate will have an NPX ratio
of about 17150 Government are

also considering further plans to
encourage production of complex
fertilizers

Oman

Shri A. K Gopalan:

Shri Kunhan:

Shri Aurcbindo Ghosal
*694 { Shri Raghunath Singh

Shri Shivananjappa:

Shri H. N. Mukerjee:

Shri Muhammed Elias:

Will the Prime Minister be pleased
to state

(a) whether the attention of the
Prime Minister has been drawn to
atrocities commiitted by the British
troops 1n Oman,

(b) whether any delegation led by
the Deputy Imam of Oman recently
met the officels of the External
Affairs Minstry; and

(c) it so, nature of the request made
to the Ministry by the delegation?

(Shrl Sadath Al Khan): (a) to (c)
Prince Hanthy, who called himself
the Deputy Imam of Oman, recently
visited India with three of his col-
leagues They met the officers of the
External Affairs Ministry and com-
plained of bombing of their territory
by the RAF and intervention by the
British troops They pleaded India’s
support to their struggle for inde-
pendence They were told that while
the Government of India have always
been sympathetic towards colomal
people strugghng for therr inde-
pendence, a mere declaration of sup-
port was not helpful

Ceiling on Indian Textiles

*695. Shri Bimal Ghose: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Starred Question No 510 on the
3rd December, 1958 and state

{a) whether any agreement has
been reached between British and
Indian textile interests about fixation
of a ceiling on Indian textile exports
to Britain

(b) 1f vo what 1s the ceiling,

(c) 1f the reply to part (a) 1s in the
negative, whether any ceiling has
been suggested by the British textile
interests, and

(d) 1t so, what 1s the ceiling sug-
gested”

The Minister of Commerce (Shri
Kanungo): (a) to (d) Government is
aware that negotiations are going on
between the British and Indian textile
interests about fixation of a ceiling on
Indian textile exports to Britain But
no wugreement has, however, been
reached so far Government are not
directly party to the negotiations and
1t would neither be advisable nor
helpful to disclose any information
they may have at this stage
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Indian Statistical Institute

Shri T, B. Vittal Bao-

Will the Prime Minister be pleased
to state

(a) what 1s the total amount of the
grant-in-aid given by the Government
of India to the Indian Statistical In-
stitute of Calcutta so far and how
does 1t compare with the amounts
subseribed by the Institute 1tself,
and

(b) whether it 1s a fact that the
said Institute has refused to submt
its accounts for audit by the Auditor
General?

The Prime Minister and Minister
of External Affalrs (Shri Jawaharlal
Nehru): (a) The Government of
Indra gave financial assistance to the
Indian Statistical Institute of Calcutts
first 1n the year 1935 The grants in
aid to the Institute increased sub
sequently when the work relating to
tabulation of National Sample Sur-
vey data was entrusted to 1t by the
Government

A statement giving the requisite In
formation for the years 1853 54 to
1957-58 15 given belows —

Stuiement

Grants-in-aid ginen The Indian Sta-
Year by the Govern- tistical Institute’s

ment of India  own receipts

- (Rs) (Rs)
1953-54 28,05,586 28,192
1954-55 33,39,000 47 277
1955-56 55,11,209 1,25,721
1956-57 70,11,200 1,56,543
75+29,400% I ’2‘:94-

1957-58

+In addition to the above, and on
account payment of Rs 10 lskhs to-
wards the capital expenditure n-
curred by the Institute has also been
made during the year 1057-58

(b) The present arrangement relat-
g to audit of the accounts of the

n3e

Institute by a firm of Chartered
Accountants approved by the Govern-
ment, out of a panel sent by the In-
stitute, has been 1n operation for
some years The Institute considers
the usual audit by the Comptroller
and Auditor General unsuitable for
a scientific institution like the Indian
Statistical Institute What the future
arrangements should be 1s under
consideration

Small Scale Industries in Punjab

[ Shri Daljit Singh:
*697 { Shri D. C. Sharmm:
Sardar Igbal Singh:

Will the Minister of Commerce and
Industry be pleased to state

(a) whether Punjab Government
have approached the Central Govern-
ment for enhancement of the quots
of stee]l to meet the demands of
small scale industries in the State,

(b) 1f <0 the action taken thereon,
and

(¢) the quantity of sleel supphed
to the Small Scale Industries n
Punjab State during 1958-59 so far®

The Minister of Industry (Shr
Manubhat Shah) (a) The Punjab
Government asked for increase of
their quota of steel early i 1958-
L]

(b) Quanuty of steel demanded by
the Punjab Government and the
quantity of steel allotted in 1958 59
under Small Scale and Cottage In-
dustries quota as follows —

Demand Allotment

Perniod \n tons) Intons)

Apnl-June, 1958 18,000 3,317
92 175
July-September,
1958 15,272 3,317
177 147
October-December,
1958 . 10,824 4,569
177 70

Jenuary-March, 1959 10,000 7,938

{For construction of Buildmgs in In-
dustial Estates "
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(c) 4591 tons of stesl were actual- Y
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*898. Shri Shivananjappa: Will the - v wnfrw vt ity oy e
Minister of Information and Broad- aut faacor gar qew ox @A ¥ g
casting be pleased to state: w0 fogd freafafas smawrd &
(a) whether 1t 1s a fact that All LA
India Radio 18 Planning the extension .
of Wire Broadcasting Service to Delh: (%) W% frge o & foed
homes soon; and et § WK wgrwEr g g
?
(b) if so, when and how mary N
homes will be covered” (=) s &% samw feaas
The Minister of Information and L&
RBroadcasting (Dr. Keskar): (a) and N
(b). The experimental scheme 1s not () & wreaw AaR g fond
of wire broadcasting but a  wired- AT #Y Fuy W § Wik fead o
re~-diffusion which was started in May fatait &
1988 covering about 100 tenements in % M t AL
Seva Nagar Colony and 1is mow pro- A
posed to be converted into a pilot (%) 71 & dve A gw *@
scheme covering Lod: Colony and & faa faze Y & w2l ¥ frata
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vide service to about 4,000 sub- % sk

scribers during 1950-60
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. a |
The Minister of Rehabilitation and
Minority Affairs (Shri Mebr Chand () foom W do= dav §,
Khanna): About 1.5 lakh displaced g AT /A Iy @' mmt'
families from East Pakistan have e - .
received rehabilitation assistance 1n o w e & ﬁ@ teus
one form or the other in States out- (rad-TaR) & 3o o fawge
side West Bengal fordeir ;AR T )
Some States have made surveys re-
garding the economic condition of the (v) fegst w1 frafe o &

disphcldnpers:lm in their respective AT fv . M@ fratey Wy
areas. o cultural or social pro- )
blems have come to our notice ¥ foit o g St fed wr @
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Dandakaranya Scheme

*701. Shri Siddananjappa: Wil the
Minister of  Rehabilitation ana
Minoerity Affairs be pleased to state*

(a) whether Government propose
to appoint a committee to exploit the
mineral wealth and natural resources
in the Dandakaranya area, and

(b) if so, when will the committee
Pe constituted and will commence

-working?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna)* (a) and (b) It 1s not pro
posed to appoint a special Committee
for this purpose The Dandakaranya
Development Authority as a part of
its normal functions will take all
appropriate steps for the proper ex-
ploitation of the mineial wealth and
natural resources of the area

Workers’ Education Scheme

{ Shri Rajendra Singh:
Shri Ram Krishan:
+702. { Shri S. M. Banerjee
Shri Kodiyan:
Shri Aurobindo Ghosal.
| Shri Muhammed Elias:

Will the Minister of Labour and
Employment be pleased to state

(g) whether 1t 1s a fact that Gov-
ernment have decided to launch
“Workers’ Education Scheme” in
Delhn,

(b) if so, the broad features of the
-scheme, and

(c) whethe: the scheme 1s likely to

be extended to other industrial
towns also?
The Deputy Minister of Labour

«8Shri Abid Ali): (a) Yes.

(b) The broad feature of ihe
Workers’ Education Scheme sponsor-
ed by Government is to promote the
development of workers’ education so
as to make the worker more inteili~
gent and efficient

{¢) Yes

Indian Diplomatic Establishment in
Bahrain and Kuwait

*708. Shri Vidya Charan Shukia:
Wil the Prime Minister be pleased
to state

(8) whether 1t 1s a fact that re-
meeentaions heve been mwade by
Indian nationals lhiving in the Persian
Gult Sheikhdoms, especially those
m Bahrain and Kuwait, for prowvid-
ing 8 stronger diplomatic representat-
ion of Government of India there,

(b) 1n what way Indian interests 1n
the above areas are being looked after
presently, and

(¢) whether Government sre con-
sidering the questton of permanent
diplomatic estabhshment at Bahrain
and Kuwait”?

She Parliamentary Secretary to
the Minister of External Affairs
(Spri Sadath Al Khan): (a) Some
representations have been received
to this effect

(b) A consulate has already been
opened 1n Muscat which also looks
after Indian interests :n Dubai and
Qatar The other principal areas of
the Gulf, Bahrain and Kuwait, are
looked after by the Embassy of India
in Baghdad

(¢) The Government of India have
always considered it desirable to
have representation in Bahrain and
Kuwait. There are certain difficul-
tiey in their opening a Mission mn
Bapramn, but they have decided to
open one in Kuwait shortly.
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Corruption

%304, Shri Ram Krishan: Will the
Prime Minister be pleased to refer
1o the reply given to Starred Quest-
jon No. 472 on the 2nd December,
1858 and state:

(a) whether departmental enquiry
regarding certain allegations of cui-
ruption agawnst the officer concerned
has since been completed; and

(b) 1f so, the result of the enquiry
held?

The Deputy Minister of External
Affairs (Shrimati Lakshmli Menon):
(a) The officer concerned has since
resigned from Service Consequent-
ly, the departmental enquiry con-
templated against him has been drop-
ped

(b) Does not arise

Use of Fertilizers in Tea Gardens

*705. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indas-
try be pleased to state.

(a) whether 1t 15 a fact that the
supply of fertihizers to the tea gardens
has been reduced as compared to last
year; and

(b) 1f so, what will be 1ts effect on
the tea crop”

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Yes, Sir

(b) It 1s not possible to assess the
precise effect of the short supply of
fertilizers on the tea crops

Artificial Silk and Cotton and Silk
Fabrics

*706. Pandit D. N. Tiwary: Will the
Minister of Commerce and Industry
be pleased to state

(a) whether 1t 158 a fact that the
discontinuation of protection to arti-
ficial silk and cotton and artificial silk
mixed fabrics has affected the indus-
try adversely;

(b) whether some umts have closed
down and some are likely to be closed
down very soon; and

(c) 1f so, the steps proposed to be
taken in the matter?

The Minister of Commerce (Shrk
Kanungo): (a) No, Sir

(b) Government are not aware of
any closures or hikely closures

(¢) Does not arise

National Tribunal for Cantonment
Board Employees

*70%7. Shri S. M. Banerjee: Will the
Minister of Labour and Employment
be pleased to refer to the reply given
to Starred Question No 243 on the 25th
November, 1958 and state whether the
National Tribunal set up to consider
all outstanding demands of Canton~
ment Board employees has since
started 1ts work?

The Deputy Minister of Labour (Shrk
Abld All): Yes
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‘Bagmeermy Rxporh Tromodion Counch

ey99J Shri T. B. Vittal Rao:
1. Shri Thanulingam Nadar:

Will the Minister of Commerce and
HEndustry be pleased to state®

(a) whether a delegation of the
Engineering Export Promotion Council
toured South Asian countries some
time back and contacted importers
there;

(b) whether the delegation has
made any recommendations,

(c¢) 1if 80, the steps taken to imple-
ment them, and

(d) whether 1t has come to the
notice of Government that many bus:-
mnessmen 1n overseas markets are com-
plaining about non-receipt of rephes
%o their queries”?

The Minister of Commerce (Shri
XEanungo): (a) Yes, Sir A delegation
«of the Council toured South and South
East Asian countMes m January-
February 1858 and contacted repre-
sentatives of Governments and busi-
ness communities

(b) and (¢) A statement setting
<ut the recommendations of the dele-
gatlon and the action taken thereon
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whas laid on the Table of the House in
rePly to Starred Question No. 1068 on
tnye 8th September, 1958.

(d) No, Sir Government have not
recetved any such complaints.

Manufacture of Automobiles

J Shri V. P. Nayar:
e, 7\ Shri Easwara Iyer:

Will the Minister of Commerce and
mdustry be pleased to state whether
government of India have any infor-
mation about the current price n
countries of manufacture of Auto-
pidolres  vorresporting ‘o U8 Wb
«1100”, (2) Hindustan Ambassador,
(3) Standard 10, (4) Mercedez-Benz
gruck 5 tons, (5) Fargo Trucks 5 tons
and (6) Ashok Leyland Trucks 5 tons?

The Minister of Industry (Shri
panubhai Shah): Government do not
pave any information about the
current ex-factory prices or sale

rices in countries of manufacture of
automobiles corresponding to the
models being made in the country
yowever, the present ex-factory and
pst prices of these models in India
gre as follows —

o m v —— - - -

Price Price
S e ——— . ———
Rs Rs
fiat ‘x100° Car 8,868 95755
fiindustan Ambas- 10,476 11,824
sador Car
Standard ‘10’ Car 8,591 9,450
Mercedes-Benz
Truck 165 W B 24,950 26,820
Fargo ( ) Truck
165" W 22,914 24,502
Leyland ‘Comet’
Truck 163" WB 32,300 34,700

e et e e om e e e
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Productivity Teams

*712. Shri Ajit Singh Sarhadi: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Unstarred Question No 125
on the 20th November, 1958 and state’

(a) whether the National Producti-
vity Council has finalised the shape of
the productivity teams to be sent
abroad, and

i
(@) div. g€ o QY (b) if so, whether any team has
been constituted for Small Scale

wrase = faar §F S W
i \ Industries of Punjab and places to
be visited by 1t

oy frewrd ?
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The Minister of Indusiry (Shri
Manubhat Shah): (a) The first Pro-
ductivity Team consisting of top
management, technicians and repre-
sentatives of labour has already com-
pleted a six weeks' study tour
(September—November, 1958) of West
Germany, UK. and U.S.A. By June,
1889, there is provision for sponsoring
seven Productivity Teams. These
teams will be selected out of the
following subjects:

Coal Mining Industry
Plastics Industry
Small Scale Industries
Textile Industry

Top Management Organisation and
Training

Building Industry
Marketing and Distribution
Road Transport Industry

Details of composition and terms of
refcrence of six teams have already
been finalised by the National Produc-
tivity Council and have been process-
ed to Ministry of Finance, Department
of Economic Affairs, for forwarding to
T.CM. The teams will visit different
countries. Actual itinerary will be
decided for each team separately when
the preliminary preparations are com-
pleted.

(b) There 1s no proposal for con-
stituting any Productivity Team on
State-wise basis.

Dental Goods

*718. Shri Jinachandran: Will the
Minister of Commerce and Industry be
pleased to state what steps Govern-
ment are going to take to meet the
scarcity of dental goods due to import
restrictions?

The Minister of Industry (Shri
Manubhai Shah): 1 Previously there
was no separate item in the Import
Policy book for Dental Goods. The
item was covered by the entry (Sur-
gical instruments, apparatus and
appliances), for which the quotas for
Established Importers in the previous

3143

half year (April—September, 1958)
were;—

PartV (d) Saenufic and
93&94  surgical instruments
made of rubber and/
or made of glass in-

cluding glassware . 15% Gen.

15% Soft.
(e) Surgical instru-
merts, spparatus
and appliances not
made manly of ru-
bb%r mx_imnlsof;‘::t 66 239 G
made mainly of glass.66 2/3% Gen.
668/3% Soft.

In order that Dental Goods importers
may be able to import on the basis of
past import of Dental Goods a separate
sub-serial No. 93—84—J 1z, ‘Dental
Surgical instruments, apparatus and
appliances, not otherwise specified
was opened 1n the Policy book for the
current half year (October 1958—
March 1959) Imports of dental goods
under this sub-serial number are
allowed upto 75 per cent of past
mmports. Quota licences uhder this
sub-serial number will as a measure
of concession be valid for import of a
wide variety of dental goods

2 Besides the concessions referred
{o above for imports of dental goods,
<teps have also been taken for the
manufacture of dental goods in the
country Messrs Unichem Labora-
tories, Bombay have been granted a
lLicence in October 1958 for the manu-
facture of various dental goods
Messrs Dental Corporation of India
have put up a factory for the manu-
facture of artificial porcelain teeth

3. In the Small Scale Sector the
Government of West Bengal are
manufacturing plastic teeth on a small
scale.

wrefta wt frafr sarere
*9qy. it sfireaw T

wr wifem  awr I g6 3z
@A ST ST wW .

(%) wredta of & Frafe wamere
T afqw feafy v} ;
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Afro-Asian Economic Conference
Shri Bimal Ghose:
Shri Raghunath Singh:

*18 3 Shri D. C. Sharma:
Shri Shivananjappa:

Wiall the Prime Minister be pleased
to state:

(a) whether the Ceylon Prime Mims-
ter hgd made a proposal to the
Bandung Powers for the holding of an
Afro-Asian Conference on economic
vo-operation; and

(b) if so, the reaction of the Gov-
ernment to this proposal?

The Deputy Minister of External
Aftalrs (Shrimati Lakshmi Menon):
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(a) and (b). The Prime Minister of
Ceylon has been corresponding with
the Prime Minister about the desira-
bility of the Bandung Powers discus-
aing questions of economic co-opera-
tion. This proposal is being considered.
It is obvious that such a meeting
would require careful preparation and
probably small preparatory com-
mittees may have to meet before the
larger meeting is held.

Baghdad Pact

Shri Shivananjappa:
+716. { Shri Raghunath Singh:
Shrl Hem Raj:

Will the Prime Minister be pleased
1o statel

(a) whether 1t is a fact that the
Indian High Commuissioner for Pakistan
in Karachi was recently invited to
attend the inaugural meeting of the
Ministerial Council of the Baghdad
Pact in Karachi;

(b) if so, whether he attended the
meeting; and

{c) if not, the reason therefor?

fhe Parlilamentary Secrefary to the
Minister of External Affairs (Shri
Sadath All Khan): (a) Yes, Sir.

(b) No, Sir

(¢) The Inaugural Session was on
26th January which is India’s Republic
Day. The High Commissioner had
unavoidably to attend a function in the
Indian High Commission at that time.

Naga People Convention

*717, Pandit D. N. Tiwary: Will the
Prime Minister be pleased to state:

(a) whether it 18 a fact that the
Select Commuttee of the Naga People
Convention which met at Kohima in
the second week of December, 1938
appointed a 25-man Committee to
draft a political settlement of the Naga
problems;

(b) whether Government has been
approached by the Seiect Committee
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for the appointment of an Advisory
Mtohﬂpimphmmhﬂonotm
development schemes and for taking

precautionary measures to ensure
safety of peace-loving Nagas; and

(e) if so, the reactions of Govern-
ment thereto?

The Parliamentary Secretary to the
Minister of External Affairs (Bhri J. N.
Hasarika): () and (b). The Select
Committee of the Naga People’s Con-
vention at its Kohima meeting on the
11th December, 1958, passed resolu-
tions——

(1) Appointing a Drafting Commit-
ioe of 25 members to prepare a draft
for the Naga poltical settlement
within the decision of the Naga
Peoples Convention held at Kohima 1n
August 1857. The Committee was
requred to submut the draft within
4 months, ne, 1st May, 1959 to the
$Select Commuttee for its consideration
and thereafter to place before the Naga
Peoples Convention for approval and
submission to the Government

(1) Requesting the Government to
take necessary measures for the
security of life and prosperitv of the
18w abiding citizens

The Select Commuttee also discussed
and approved the setting up of deve-
lopment advisory commuittees m order
%o associate the Naga Peoples Conven-
tion and the people more closely with
the Government's development pro-
grammes This was applauded by the
meeting but was not passed as a reso-
lution.

(¢) Development schemes have all
along been implemented with the
advice of village elders and with the
assistance of the local people. Recently,
specific instructions have also been
issued to the Commissioner to form
tribal councils for advising on deve-
Jopment projects. '

The Administration is taking all
possible measures to ensure safety of
Rw-abiding Nags citizens.

Barter Deal with USA.

Shri Vidys Charan Bhukla:
s, Shrl Ram Krishan:

Dr. Bam Subhag Singh:

Shri Hem Barsa:

Will the Minister of Commeree and
Industry be pleased to state:

(a) whether Government are con-
sidering the question of getting more
U.S. cotton against the export of mics
and other materials under barter deal
with the US.A.; and

(b) 1f so, the decision taken®

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b) A barter proposal for
U.S. cotton agamnst Indian mica is
under consideration

Manufacture of Heavy Machinery

Shri Ram Krishan:
Shri Kamal Singh:
*719.{ Shrimati Renu Chakravartty:
Qazi Matin:
Shrl Hem Barua:

Will the Minmister of Commerce and
Industry be pleased to state:

(a) whether 1t 1s a fact that an
Indo-British consortium has been set
up to manufacture boilers for power
houses, cement and minuing machinery;

(b) if so, where will the plant be
located and what will be its range of
production;

(¢) what are the terms and condi-
tions under which foreign capital 18
participating;

(d) the expected date by which the
project will go into production; and

(e) what 1s the likely saving n
foreign exchange as a result of this
production?

The Minister of Industry (Shri
Manubhal Shah): (a) Presumably the
hon. Members have in view the scheme
of manufacture of cement machinery,
mining machinery, water tube boilers,
ete. by the Associated Cement Com-
panies 1Ltd, in collaboration with
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Messra. Vickers and Babcock & Wilcox
of UK. It this presumption is correct,
it may be stated that a company has
been registered in January, 1959 under
the name and style of A.C.C.-Vickers-
Babcock Ltd., and a licence under the
Industries (Development and Regula-
tion) Act has been granted to the
firm.

(b) This plant will be located at
Durgapur (West Bengal) and the range
of its production and capacities (in
welght of finished machinery), to be
achieved by 1965 are as below:w—

() Water tube boi- 6500 tons per snnum
lers and Pres-  exclusive of bought
sure Vessels. out components.

fs5) Ceraent msking 2230 tons per annum

nery, Ge-  exclusive of impor-
lichinerme 10, ted sccessories.
U
Mining Machi-
nery and other
general  machi-
nery.

(c) The foreign collaborators have
agreed to participate in the capital of
the company to the extent of 49'8 per
cent., the balance of the share capital
being taken up by A.C.C. and their
asgociates. The terms of collaboration
also involve payment of royalties for
technical assistance to be rendered by
the UX. companies.

(d) It is expected that the project
will go into production by 1962

(¢) Considering that production will
commence only in 1982 and the target
capacity will be reached in 1965, it is
not possible at this stage to assess the
exact foreign exchange saving.

Pakistan Aireraft

Shrl Vajpayee:
Shri D. C. Sharma:
*129 Shri N. R. Munisamy:
" )} Shri Raghunath Singh:
Shri A. K. Gopalan:
Shri Kodiyan:

Will the Prime Minister be pleased
to state:

(a) whether on the 17th January,
1959 Pakistani jet planes were seen

fiying over Indian ilerritory mear
::r#dermuofmmdotmdhmm;

(b) it so, whether Government have
taken any steps in this regard?

The Parllamentary Secretary to the
of Extermal Affalrs (Shet

Sadath Al Kban): (a) On the 17th
January Jet planes from Pakistan flew
over the Indian border area near
Jalalabad, Hussainiwala, Khalra and

(b) The Government of Pakistan
have been requested to take effective
measures against such violations.

civsure of Kanpur Cotten Mills. LA,
‘Kanpur

oypy, J Shrl 8. M. Banerjee:
< | Shri Tangamant:

Will the Minister of Labour and
gmbloyment be pleased to state:

(a) whether Xanpur Cotton Mills
1L#d., Kanpur has been completely
closed;

(b) it so, the number of workers
affected by this closure;

(c) whether retrenchment compen-
sstion has been paid to them;

(d) if not, the reasons for the non-
ppyment; and

(e) whether State Government have
peen advised by the Central Govemn-
ment to take over this mill?

The Deputy Minister of Labowr
($hri Abid All): (a) Yes, with effect
grom 16th February, 1659

(b) 3049 permanent and 383 substi-
tytes

(c) No

(d) Unsatistactory financial condi-
tions. The Management also claim
et legally they are not liable to pay.
The matter has, however, been referred
t¢ adjudication by the State Govern-
mweat.

(e) No.
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Saffety Measures in Mines

. { ardar iohal Singa:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Unstarred Question
No. 566 on the 20th November, 1958
and state:

(a) whether the conference to dis-
cuss safely meagures 1n mines has
since reached final decision; and

(b) if so0, the nature thereof?

The Deputy Minister of Labour
(Shri Abid All): (a) Yes.

(b) The Summary of the Proceed-
ings of the Conference will be laid on
the Table of the Sabha shortly. The
Conference has made recommenda-
tions with a view to preventing ac-
cdents in mines. Among the mea-
sures suggested are safety education
and propaganda, development of
safety consciousness, stabilisation of
labour force, improved standards of
ventilation and lhighting and of handi-
mg and using explosives, and setting
up of Safety Committees 1n mines.

Plan Publicity Centre in Delhi

938 Shri Ram Krishan: Will the
Minister of Information and Broad-
oasting be pleased to state:

(a) whether the scheme for setting
up a Plan Publicity Centre for old
Delh: has been finalised; and

(b) 1f so, the main features thereof”

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b) The Delhi Administration pro-
pose to set up an Information
Centre in Old Delhi. The Centre is
intended prumarily to provide infor-
mation to the public about activities
under the Five Year Plan. It will
have a reference library and a read-
ing room containing important news-
papers, periodicals, literature and

charts explaining the Five Year Plas
and also publications of the Central
Government and the Delhi Adminis<
tration. There will be an enquiry
desk and also arrangements for do-
cumentary film shows and a special
information corner for women.

University Bureaux

37, J Sbri Kam Krishan:

"\ Sardar Igbal Singh:

Will tthe Minister of Labour amd
Employment be pleased to state:

(a) names of University Bureaux
set up so fur; and

(b) the names of University bureaux
to be set up during the remaining
period of Second Five Year Plan?

The Deputy Minister of Labowr
(Shri Abid Ali): (a) One at the
Delhi University

(b) Four-—one each at the Univer-
siies  of Calcutta, Trivandrum,
Banaras and Aligarh

Silk Processing Factories

938. Shri Ram Krishan: Will the
Minister of Commerce and Industry
be pleased to state the number of
licences given for the setting up of
Silk Processing Factories in private
sector during 1058-59 so far (State-
wise)?

The Minister of Commerce and In-
dusiry (Shri Lal Bahadur Shastri):
No licence has been granted under
the Industries (Development and Re-
gulation) Act, 1951, for setting up
Silk Processing Factories during 1958-
59. The processing of silkk in small
scale units does not reguire a licence

Three licences for setting up units
for the processing of art silk have,
however, been granted under the In-
dustries (Development and Regula-
tion) Act during the period 1988-50.
All these three applications for licence
were from Bombay State.
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Dramatic Troupes for Plan Publieity

039. Shri Pangarkar: Will the
Minister of Information and Broad-
mbe pleased to state:

(a) the number of dramatic troupes
in Bombay State which have been
given Second Five Year Plan publi-
city dramas during 1958-59 so far;
and

(b) the total amount spent in
Bombay during the same period?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
{(b) Thirty dramatic troupes in the
State of Bombay were registered for
the purpose of undertaking the acti-
vities of the Song and Drama Divi-
sion. As a result of the general re-
view of these troupes in the various
States, eight of these have been
selected for future performances. A
sum of Rs. 34400 was also set apart
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for the activities of the Division $a
this State. But information as re-
gards the number of troupes actually
utilised during the period in question,
and the expenditure incurred for that
purpose, is not readily available.

Export of Indjan Films to Iraq amd
Egypt

840. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the total number of Indian
films exported to Iraq and Egypt
during 1957-58 and 1958-59 so far;
and

(b) the foreign
during that period?

The Minister of Commerece and In-
dustry (Shri Lal Bahadur Shastrl):
Statistics relating to the Quantity of
films exported are recorded in
“Length feet” and not in numbers.
Export of films to Iraq and Egypt
during 1857-58 and 1958-59 in quan-
tity and value are ag follows: —

exchange earned

STATEMENT

(Quantity in ‘oco’ Length ft.
(Vn.l‘uye in ‘000’ ofstks.) )

Community & Countrv

1957-58 1958-59 (April-Nov.)

Qty. Val. Qty. Val.

[
Cinematographic Films Exported (whether deve-

foped or not)
Standard 35 MA1.
Iraq

Egypt . . . .
Sub-Standard

Irsq
Egypt

39 50 . .e
15 7 30 34
6 1 e .e
s b + +

Export figures beyond November,1958 are not yet available.

Documentary on Rope-Dancers and
Snake-Charmers

941, Shri Pangarkar: Will the
Minister of Information and Broad-
sasting be pleased to state:

(a) whether any documentary has
been produced on rope-dancers and
snake-charmers s0 far; and

(b) 1f not, the reasons therefor?

The Minister of Information and
Broadeasting (Dr. Keskar): (u) and
(b). No documentary on rope-dancers
and snake-charmers has been pro-
duced by the Films Division. The
production programme for the Divi-
sion has to be framed taking account
of the relative importance and urgency
of a large variety of subjects,
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Immigrants from West Pakistan

043, Shri D, O. Sharma: Will the
Prime Minister be pleased to state:

(a) the total number of immigrants
from West Pekistan during 18358-89;
and

(b) how do these figures compare
with those of 1957-58?7

The Prime Minister and Minister
of External Affairs (S8hri Jawaharlal
Nehru): (a) *3746 migrants entered
India during the period from 1st
January to 31st December, 1958,

(b) 6,449 mgrants entered India
during the period from 1st January
to 31st December, 1957

Tea

843. Shrli D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the steps taken to improve the
yield per acre of tea during 1958-59
so far; and

(b) the result achieved?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b). Arrangements for the
allocation of the following amount of
fertilizers were made during 1958-59:—

Sulphate of am-

monia 42,425 tons
Urea 7,816 tons
Sulphate of am-

monia Nit-

tate . 5,951 tons

Supply of insecticides was also faci-
Iitated.

The production of tea 1n India
during 1958 has been estimated to be
708 million 1bs. recording an increase
of 24 million 1bs. over 1957

Export of Films
944. Shri D. C. Sharma: Will the
Minister of Commerce and Indusiry
be pleased to state:

(a) the number of films exported
t0 the Middle Eastern Countries,
Country-wise, during 1958; and

*This figure does not mclude mi-
grants into Rajasthan for first fort-
night of December, 1058.

(b) how this export compares with
that of 19877

The Miuvister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b). A statement is laid on
the Table of the Sabha. {See Appendix
II, annexure No. B81.]

Rayon Fabrics

845 Shri Damani: Will the Mims-
ter of Commerce and Industry be
pleased to state:

(a) whether exports of Rayon
Fabrics and manufactures have re-
gistered a decline during 1958-59 so
far; and

(b) 1f s0, the details thereof as
compared with last year?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) No, Sir.

(b) Does not arise.

Export of Cotton Waste

846. Shrl Damani: Will the Minis-
ter of Commerce and Industry be
pleased to lay a statement on the
Table showing India’s exports of
cotton waste during the year 1957 and
1958 together with the amount and
destinations?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastrl):
A statement 1s laid on the Table of
the Sabha [See Appendix II, annex-
ure No 62]

Resin and Turpentine Industzry iIn
Punjab

o4y J Shri Daljit Singh:
"\ Sardar Igbal Singh:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that the
Government of Punjab have formu-
lated certain schemes for further
development of resin and turpentine
industry;
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(b) it 0. the details of the acheme;
and

(c) the stepy taken or proposed to
be taken to give grants and loans to
the industry?

The Minister of Commerce and In-
dustry (Shri Lal Bahaduar Shastri):
() Yes, Sir.

(b) It 1s proposed to set up a
modern Oleo Resin processing and
general mills at Gagret (District
Hoshiarpur) on co-operative basis.
The undertaking is expected to process
about two lskh maunds of Oleo Resin
per year.

{c) Information is being collected
and will be lid an the Tghle al the
House

Manufacture of Polythene

848. Shri D. O. Sharma: Will the
Minister of Commerce and Industry
be pleased to state the present posi-
tion of indigenous manufacture of
polythene?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
At present there is no indigenous pro-
duction of Polythene. Two firms—
Messrs Alkali and Chemicals Cor-
poration of India Ltd, Calcutta and
Messrs. National Carbon Co. Ltd,
Calcutta were, however, licensed in
1866 for the manufacture of Poly-
thene with a capacity of 3500 tons
and 2700 tons per annum respectively.
The former is expected to go into
production by the middle of this
year. The latter may be able to com-
mence production by the end of 1960
or early 1961, with an initial capacity
of 1600 tong per annum.

Per Capita Income

850, Shrl V. P. Nayar: Will the
Minister of Planning be pleased to lay
on the Table a statement showing:

(a) the per capsta income in each
State at the commencement “of the
Yirst Five Year Plan;

(b} the pey copita income in each
of the re-argsnived States ws in 1087-
88; and .

(c) the per capita Central aid for
the First Five Year Plan for each of
the erstwhile States and the corres-
ponding figure for each of the new
States or territories now comprising
the present States for the Second Five
Year Plan?

The Deputy Minister of Planning
(Shrl 8. N, Mishra): (a) and (b).
Statewise estimates of per capita
income are not available

(c) Two statements are laid on the
Tahle of the House. [See Apnendix
11, annexure No. 63.] Statement I gives
per capita estimates of Central assist-
gnce given to States under the First
five Year Plan. Statement II gives
Central assistance per capita for the
re-organised States for the first three
years of the Second Plan. While com-
paring the figures of Central assist-
gnce under the First Plan with those
under the Second Plan it may be
porne in mind that under the First
Plan  expenditure on major river
valley projects, community develop-
ment and certain other items was
peing shown as part of the Central
plan, whereas in the Second Plan
these items are being shown in the
State plans and thus assistance given
for these purposes is treated as Cen-
yral assistance for State plans

Heavy Industries

951, Shri V. P. Nayar: Will the
Minister of Planning be pleased to
gtate the Central investments in the
First and Second Five Year Plans for
Heavy Industries m the public sector
1 each of the erstwhile States before
ye-organisation and of the States or
greas comprising new States after
re-orgamsation”

The Deputy Minister of Planning
(Shrl 8. N. Mishra): Two statements
pre laid on the Table of the House.
{See Appendix II, annexure No. 64.]
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g, 8hi V. P. Nayar:
Minister of Commerce and Industry
be pleased to state:

(a) the total annual imports of
Bver-bright Steel in India during the
Second Five Year Plan so far;

(b) the guantity of this material
used in the manufacture of utensils
for domestic use as against the uses
for other industrial purposes; and

(c) whether Government intend to
bring in at least a progressive reduc-
tion in the use of Ever-bright Steel for
domestic utensils manufacture?

The Ministor of Commerce and
Industry (Shri Lal Bahadur Shastri):

(a) 1957: 8,200 tons approximately;
1988 (Jan.-Nov.) 1,778 tons.

Figures for 1856 are not available
as the item was not specifically shown
in the then Import Trade Classifica-
tion.

(b) Figures are not available

(c) There is no such proposal at
present, apart from such reduction as
18 secured by reduced imports of the
metal on account of foreign exchange
stringency

Import of Cotion

“953. Shri V. P Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(s) whether 1t 15 a fact that Gov-
ernment have decided to import from
the U.S A. under P.L. 480 about 1 lakh
bales of cotton of 1-1/16" staple and
to reserve haif the quantity for Export
Incentive Scheme;

(b) whether a statement will be laid
on the Table showing the details of
U.S cotton imported since the com-
mencement of the First Five Year Plan
(year-wise) with details of the staples
and the values thereof; and

(c) the percentage of the imported
staple cotton used in Indiw's Textile

‘
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goods exported as against such goods
consumed in India in each such yeart?

The Minister of Commerce and
(Shri Lal Bahadur Shastri):
(a) Yes, Sir. Halt of this quantity
had been regserved for import under
the Cotton Textiles Export Incentive
Scheme. It has, however, been
decided that with effect from the 1st
January, 1959 the import of the coun-
try's entire requirements of foreign
cotton will be linked with export of
cotton textiles/yarn under the Incen-
tive Scheme.

(b) A statement is laiud on the Table
of the Sabha. [See Appendix II, an-
nexure No. 65.]

(¢) India exports mainly coarse and
medium cloth. A certain quantity of
foreign cotton also goes into the pro-
duction of medium varieties of cloth
after mixing such cotton with indi-
genous cotton. It is not, however,
possible to arrive at an estimate of
the foreign cotton consumed in the
manufacture of textiles exported.

Slum Clearance in Rajasthan

954. Shri Onkar Lal: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) the number of slum clearance
schemes sanctioned for Rajasthan
during the Second Five Year Plan;

(b) the progress made under the
scheme;

(c) the amount allocated by Centre
to Rajasthan for this purpose in 18958-
59 and for the Second Five Year Plan
period; and

(d) the amount spent out of the
above allocations so far separately?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) Three
Slum Clearance projects of Rajasthan
for the towns of Jaipur, Alwar, and
Udaipur were sanctioned upto July,
1958. In amccordance with the revised
procedure since prescribed, the Rajas-
than Government can now themselves
sanction their Slum Clearance pro-
jects, provided these conform to the
provisions of the Scheme.
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(b) No progress has so far been
reported against the three projects, by
the State Government.

(c) A sum of Rs, 2.80 lakhs (includ-
ing Rs. 0.70 lakhs as the State’s share
of the matching subsidy) hms been
allocated for Slum Clearance in Rajas-
than during 1958-59. The total alloca-
tion to the State during the 2nd Plan
period under the Scheme is Rs. 45.07
lakhs including Rs 11.27 lakhs as the
State’s share of matching subsidy

(d) No disbursement has been made
to the State Government during the
last two years. A budget provision
of Rs. 2.10 lakhs, being the Central
share, exists for the current year and
monthly payment to State Govern-
ment against this has been made
according to the revised payment pro-
cedure.

Displaced Persons in Ghattl Village

955. Shri Onkar Lal: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state:

(a) the total number of famhes
from East Pakistan rehabilitated in
Ghatti of Kotah District of Rajasthan
so far; and

(b) how much land has been allot-
ted to these families for purposes of
cultivation and also allotment of land
per family?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) 232 families have been
gettled at Ghatti and Parenia 1n
District Kotah.

(b) Eight acres of land—some irri-
gated and some unirrigated—is to be
allotted to each agriculturist family
and 1} acre to each non-agriculturist
family So far 556 acres of irrigated
land have been allotted at the rate of
2% acres to each agriculturist and 1
acre to each non-agriculturist family.
The balance of land is expected to be
allotted shortly.
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Clalms of Dispinced Banks

956. Shri Onkar Lal: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state:

(a) the amount claimed by the dis-
placed banks in India in respect of
advances made by them to Muslim
Contractors against bills of collection
in respect of supplies made to Govern-
ment of India before pertition and sent
for collection by such banks with
Powers of Attorney in their favour;

(b) the terms of agreement between
India and Pakistan in respect of pay-
ments of such bills,

(c) the amount paid to displaced
banks in respect of bills referred to
in part (a); and

(d) 11 no amount has been paid to
these banks so far reasons therefor?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Kbanna): (a) to (d). Under the
agreed arrangements with Pakistan,
claims have been invited from evacuee
contractors for supplies made or ser-
vites rendered to the undivided Gov-
erpment of India The agreement
contemplates payment being made to
evacuee contractors, after verification
of their claims There i1s no specific
agreement between the two Govern-
ments for payment of dues to banks
holding power of attorney in their
favour from evacuee contractors.
number of displaced banks in India
which have put in claims for payment
of such dues 1s very small and actually
no payment has been made to them
so far Information regarding the
number of displaced banks and the
amounts claimed by them is being
collected.

News Readers in AILR.

357. Shri Madhusudan Rao: Will
the Minister of Information and
Broadcasting be pleased to state:-

(a) whether there is any difference
in the pay scales of language news
regders and Hindi and English news
readers in All India Radio; and
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(b) whether the Staff artistes in
AlR. ure entitled to travelling con-
cessions granted by the Mimstry of
Home Affairs

The Minister of Information and
Broadeasting (Dr. Keskar): (a) There
18 no difference m the scales of re-
muneration for news readers of diffe-
rent language units but there may be
differences in the starting monthly fee
depending on the quahfication, expern-
ence and grading of candidates

(b) No, Sir, but the matter 1s under

consideration ,/

Messrs Tata Fisons (Private) Lid,,
Cochin

958. Shri V. P. Nayar: Wil the
Minister of Commerce and Industry
be pleased to state

(a) whether Messrs Tata Fisons
(Private) Linmited, Cochin manufac-
ture Benzene Chloride and DDT
dusting powder for which the Indian

Standards Institute has granted
licences, and

(b) 1if so, where this manufacture 1s
taking place?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri)

(a) Yes Sir Messrs Tata Fisons
{".ivatey Ltd are manufacturing
Benzene Hexachloride and DDT

dusting powder in respect of which
they have been granted ISI cert:-
fication Marks licences

{b) The manufacture 1s carried on

at the firm’s factories at Bombay and
Cochin

State Trading Corporation

859. Shri Keshava: Will the Minis-

ter of Commerce and (ndusiry be
pleased to state

(a) how many Joint Secretares of
Government are attached to the State

Trading Corporation of India (Private)
Ltd; and

(b) what are their respective duties
#nd obhigations®

The Minister of Commerce and
Indastry (Shri Lal Bahadur Shastvl):
(a) The Board of Directors of the
State Trading Corporation consists of
12 Directors of whom 11 are semor
Government officers A statement
giving the names and designations of
the Directors is attached [See Ap-
pendix II, annexure No 668) The
Managing Director alone is & tull-time
Director of the Corporation

(b) The duties and obligations of
the Directors are the same as m the
case of Duectors of Private Larmted
Companies as specified in the Com-
panies Act, 1856 and Articles of Asso-
ciation of the Corporation

Second Five Year Plan

Shri Ram Krishan.
”“"{ Sardar Iqbal Singh

Whil the Mimster of Planning be
pleased to refer to the reply given to
Unstarred Question No 1072 on the
8th December, 1958 and lay a copy of
a document incorporating the result of
discussions regarding programmes in

the last two years of the Second Five
Year Plan®

The Deputy Minister of Planning
(S8bri 8. N. Mishra) The document
referred to 1n my reply on December
8, 1958 to Unstarred Question No 1072

1s getting ready and will be submitted
to Parliament shortlv

Mica Wet Grinding Plant

961 Shri Ram Krishan. Wil the
Minister of Commerce and Industry be
pleased to refer to the reply given to
Starred Question No 495 on the 3rd
December, 1958 and state at what
stage 1s the scheme of setting up a

Mica Wet Grinding Plant with Amer:-
can collaboration”

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
The Government of Rajasthan propose
to set up 8 Wet Mica Gnnding Plant
in collaboration with an American
Company The Government of India
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approved the above scheme in March,
1958, The American Company raised
some further questions and these have
bean replied to by the State Govern-
ment in January, 1858. The final reply
from the American Company is await-
ed by the State Government.

Community Radio Sets

962. Shrl Ram Krishan: Will the
Minister of Information and Broad-
casting be pleased to state the value
and number of community radio sets
supplied to Punjab Government under
the subsidy scheme so far?

The Minister of Unformation and
Broadoasting (Dr. Keskar): By 3lst
March, 1959, the Punjab Government
will have been supphed 5810 Com-
munity radio sets under the subsidy
Scheme of a value of about
Rs. 15,738,000 (exclusive of incidental
expenses, departmental charges etc.).
The share of the Central Govern-
ment's subsidy being about Rs 8 04,000

Second Five Year Plan

968. Shri Ram Krishan: Will the
Minister of Planning be pleased to
state:

(a) the revised allocations in the
Second Five Year Plan for:

(i) construction of roads;

(1i) construction of new railway
hines;

(1) cement;

(iv) fertilizer;

(b) the total amount spent so far
under each of the above headings,
year-wise, and

(c) the physical targets set for each
together with the achievements made
so far?

The Deputy Minister of Planning
(Shri 8. N, Mishra): Two statements
are laid on the Table of the House.
{See Appendix II, annexure No, 67.]

Correapondence with Foreign
Countries

964. Shri Ram Krishan: Will the
Prime Minister be pleased to state:

(a) whether it is a fact that most
of the countries use their own langu-
ages for correspondence with our
country;

(b) whether 1t is also a fact that the
language used by India in reply to
correspondence from them is English;
and

(c) 1t so, why the reply 1s not given
in India’s national language, i.e.,
Hindi?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nehru): (a) Foreign Governments in
their correspondence with our Missions
abroad generally use their own langu-
ages, while most of the Diplomatic
Missions 1n India in correspondence
with the Government of India use
English

(b) Yes In some cases our Missions
send unofficial translations 1n the
national languages of the countries
concerned

(c) Most of the Foreign Govern-
ments do not have facilities for trans-
lating the replies received by them in
Hindi Hence Hindi 15 not adopted in
correspondence with them either by
our Missions abroad or by the Gov-
ernment of India.

Formal documents, like Letters of
Accreditations, etc are sent in Hindi.

X-Ray Manufacturing Factories

965. Shri Ram Krishan: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Starred Question No 258 on the 25th
November, 1958 and state:

(a) whether the terms of foreign
collaboration of X-ray manufacturing
factories have since been scrutinised;
and

(b) it so, the nature of the terms
approved?
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The Minister of OCommerce and
Industry (Shri Lal Bahadur Shastrl):
{a) Large Scale Sector: Of the three
approved schemes, foreign collabora-
tion terms have been scrutinised and
agreed to in the case of two. They
are Messrs, Escorts (Agents) P. Ltd,
Delhi and Messrs. Siemens Engg. &
Mfg. Co. of India P. Ltd, Bombay. In
the case of the third firm, Messr
Radon House, Calcutta, no foreign
collaboration is involved for the first
phase of their manufacturing pro-
gramme, for which approval has been
given.

Small Scale Sector: In this sector
only one scheme has been approved.
The collaboration terms of this
scheme are under scrutiny

(b) The general terms approved are
broadly on the basis of some payment
of royalty not exceeding five per cent,
subject to Indian taxes.

Wage Map for Bombay and Kanpur

 Shri Ram Krishan:
988. { Shri D C, Sharma:
Sardar Igbal Singh:

Will the Minister of Labour and
Employment be pleased to refer to the
reply given to Unstarred Question
No 1296 on the 11th December, 1958
and state the progress made so far in
drawing up experimental wage maps
for Bombay and Kanpur?

The Deputy Minister of Labour
(Shri Abid Ali): State Governments
are collecting the necessary data

Gevernment Bulldings on Parliament
Street

967. Shri Ram Krishan: Will the

Mmister of Works, Housing and Sup-
ply be pleased to state-

(a) whether the Post and Telegraph
Buildings and other multi-storeyed
Government buildings on Parliament
Street have been constructed solely
by the Central Public Works Depart-
ment or whether any portion of them

we:e entrusted to private contractors;
an

(b) what it any, 18 the value of work
handled by private contractors?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) The
building [viz. AIR, Multi-storied
(Phase 5) and D.G.P. & T. buildings}
have been constructed by the C.P.W.D.
through registered private contractors
who are borne on the approved list.

(b) Rs 7281 lakhs.

Exporfs to UK.

Shri Ram Krishan:
888. { Shri D, C. Sharma:
Shri Pangarkar:

Will the Minister of Commeree and
Industry be pleased to state

(a) whether there 1s any improve-
ment in the export of the Indian goods
to the United XKingdom during the
year 1958-59 so far in comparison with
that of the year 1957-58; and

(b) whether the imports into India
from the United Kingdom have
declined during 1968-59 as compared
to 1957-58?

Yhe Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) and (b). Statistics of India’s ex-
ports to and imports from the UK, are
at present available only upto the
month of November, 1958. The values
for such exports and imports during
the first eight months of 1938-59
(April-November, 1958) and the cor-
responding period of 1957-58 (April-
November, 1857) are as follows:

(Value in lakhs of Rs)

ember, ember,

1957 1938
Exports . 1,04,16  1,13,65
Imports 1,53,91 98,39



3189 Written Answers FYEBRUARY 28, 1980 Written Answors 3170

Seconsd Five Year Plan,
Andhra Pradesh

2 Shri Nagi Reddy:
* "\ Shri Ramam:

Will the Minister of Planning be
pleased to state the particular projects
which are likely to be affected due to
the pruning of the Second Five Year
Plan in relation to Andhra Pradesh?

The Deputy Minister of Planning
(Shri 8. N. Mishra): The rewvision in
the total outlay under the Secand Five
Year Plan has not affected any pro-
Ject included in the Plan of Andhra
Pradesh

Central Schemes

S 8hrl Nagi Reddy:

’“’\_ Shrl Ramam:

Will the Minister of Planning Lte
pleased to state the amount provided
for the Centrally Sponasored Schemes
m the various States (State-wise) n
the first two years of the Second
Five Year Plan?

-~ e -

The Deputy Minister of Planning
(S8bri 8. N. Mishra): Information 1is
being collected and will be laid on
the Table of the House

Export of Iron Ore

” Shri Nagi Reddy:
* \ Shri D. V, Rao:

Will the Minister of Commerce and
Iadustry be pleased to state

(a) the number and names of
countriezs to which iron ore was
exported 1n the year 1858 with de-
tailg of grades and prices thereof, and

(b) what would be the amount of
export to those countries in 1959-—the
grades and prices thereof?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shasirl):
(a) and (b). A statement showing

the exporis of iron ore made by the
State Trading Corporation to wvarious
countries during the year 1958 and
the estimated exports for the

1859 is laid on the Table of the Sabha.
[See Appendix II, annexure No, 68]. It
would not be in the business interest
of the Corporation to disclose the
prices and other details of the con-
tracts

Development of Handicrafis

o S Shrl Nagi Reddy:
* \ Shri Ramam:

Wili the Miister of Commerce and
Industry be pleased to lay a state-
ment showing the amount sanctioned
by the Central Governmen’ for the
development of Handicrafts during
1956-57, 1957-58 and 1958-59 so far
(State-wise)?

The Minister of Commerce and Im-
dustry (Shri Lal Bahadur Shastrl):
A statement 13 laid on the Table of
the Sabha [See Appendix II, an-
nexure No 69] *

Import of Jute and Jute Cuttings

973. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indas
try be pleased to state*

(a) whether jute and jute cuttings
were imported from Pakistan duing
1957 and 1958,

(b) 1f so, the amount pa:d for
this; and

licences
January-

(c) the value of import
that have been given for
March, 1959 period?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastrl):
(a) Yes, Sir

(b) The value of imports nf jute
and jute cuttings was Rs 72 crores
in 1957 and Rs 325 crores during
Jenuary-November, 1958 Figures for
December, 1858 are not yet available.

(c) Approximately Rs 20.08 lakhs
during the period January to 15th
February, 1939.
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Membership of Trade Unioms

914. Shri 8. M. Banerjoe: Will the
Minister of Labour and Employment
Be pleased to refer to the reply given
to the Starred Question No. 536 on
the 3rd December, 1058 and state:

(a) whether membership of All
India Trade Union Congress, Indian
National Trade Union Congress, Hind
Mazdoor Sabha and United Trade
Union Congress as on the 31st March,
1838 has since been verifled,

(b) if so, the verified membership
of each organisation; and

(c) if not, the reasons for delay?

The Deputy Minister of Labour
¢Shri Abid All): (a) Not ye*

(b) Doeg not arise.

(c) According to the time schedule,
the verified figures of membershup as
on 31st March, 1958, are due to reach
Government by the end of April

Bonus to Imsurance Employees

975. Shri S, M. Banerjee: Will the
Minister of Labour and Employment
be pleased to refer to rep! riven to
the Starred Question No. 520 on the
3rd December, 1958 and state.

(a) the further steps taken by Gov-
ernment to consider the demand for
bonus of the All India Life Insurance
Employees’ Association, Bombay;

(b) whether any meeting has been
held with the representatives of the
All India Life Insurance Employees’
Association; and

(c) if so, with what results?

Yhe Deputy Minigter of Labour
(8kri Abid All): (a) to (c). A report
kag since been received in the matter
from the Regional Labour Com-
missioner, Bombay, who held con-
dlation proceedings. The report
is under examination.
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Employees of Faridabad
Development Board

971. Shri Ajit Singh Sarhadi: Will
the Minister of Rehabilitation and
Minority Affairs be pleased to state:

(a) the total number of employees
retrenched, removed or retired from
the Faridabad Development Board
s0 far,

(b) whether such persons have
been absorbed in other Government
Departments; and

(c) if not, the number of those
who have not been so absorbed and
the reasons thereof?

The Ministeyr of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) 149 from January, 1957
upto date.

Retwred 5
Retrenched:
Regular Establishment 30

Workcharged Establishment 114

(b) and (c). The 30 retrenched em-
vloyees from regular establishment
have been given priority category III
for purposes of re-employment by the
Employment Exchanges. The cxact
pumber reabsorbed in services is
however, not known.
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Export of Monkeys

978. Shri Ajit Singh Sarhadi: Wil
the Minister of Commerce and In-
dustry be pleased to state:

(a) the total export of monkeys
during the years 1957-58 and 1958-59
and the foreign exchange earned
therefrom; and

(b) whether any steps have been
taken to increase such export?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a)

Year Quantity Value
Nos. Rs. lakhs
1957-58 2,00,599 143
1948- 099 31
(Apri Nosembery >

(Figures beyond November, 1858
are not yet available).

(b)) No, Sir
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Tallors of West Bengal

980. Shri Muhammed Elias: Will
the Minister of Labour and Empley-
Ment be pleased to state

(a) whether 1t 15 a fact that the
300,000 tailors of West Bengal are
facing serious difficulty for not having
any jobs;

(b) whether Government have re-
ctved any representation in this re-
8&rd; and

(c) 1 so, the action taken thereon?

The Deputy Minister of Labewr
(Sbri Abid Al): (a) and (b). A re.
Presentation of tailors has been re-
cejved to that effect;

(c) The matter has been reforred
to the State Government
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Export of Jule

981, Shrl Raghunath Singh: will
the Minster of Commeree and In-
dustry be pleased {c state:

(a) whether it is a fact that the
Jute Balers Association of Calcutta
has forwarded suggestions to the
Government for the improvement of
the export of jute; and

(b) if so, the act:on taken in the
matter?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) Yes, Sir.

(b) These suggestions have been
taken into account while formulating
the current export policy for raw
jute which provides for the export
o! a limited quantily of raw  jute
being canalised through the State
Trading Corporation.
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Prime Minister’s Circular to Ministries

984, Shri D. C. Sharma: Will the
Prime Minister be pieased to refer to
the reply given to Unstarred Quest-
ion No. 838 on the 2rd December, 1958
and state the results achieved in res-
ponse to Prime Minsster's Circular to
Munistries regarding extravagance in
acministration and deiays in routine
administrative matters?

The Prime Minister and Minister
of External Affairs (Shri Jawsaharial
Nehru): As already stated in reply
to Unstarred Question No. 838 on the



3177

3rd December, 1958, Prime Minister
bas frequently addressed various De-
pariments of Government, in regard
to greater efficiency and economy in
the administrative plocusses, It 1s,
therefore, difficult ¢o stat: in precise
terms the results acnieved in response
to a particular circulac letter,

2. In three starred questions ans-
vered during 1957-58 {No. 742 on the
oth August, 1857, 1081 on the 13th
Lecember, 1957, 2036 on the 7th May,
1958), and one Unstarred Question
No. 722 on the 23rd February, 1859.
detailed information has already heen
given regarding the monetary effect
¢! the various economy measures
adopted by the Central Government,
such as abandonmeat or reduction in
scope of projects and schemes, res-
erictions on creation and filling of
posts including a ban on the filling of
crriain class III and class IV posts,
econemy in contingen. and other ex-
penditure such as purchase of stores,
truvelling allowances ot It will also
be seen from thes: replies that in
addition to the saving of about Rs. 24
crores, effected during the financial
year 1957-58, a further economy of
Rs. 2:61 crores is est mated to have
been effected through the measures
taken during the fir.t 6 months of
the current flnancial year

8. With a view tn elimmating de-
lays in administrative matters, the
s stem of internal Ananmal advisers
was introduced from the 20th August,
1958 Subsequently the Ministry of
Finance have delegated large fnan-
cial powers to other Ministries under
the Delegation of Fimencial Towers
Rules 1958, published under S. O. 2614
dated the 20th December, 1953 The
Ministries have in turn  declegated
additional powers to their Attached
and  Subordinate Organisations
Smmilarly, action has been taken to
delegate administrative authority to
officers at all levels while adminis-
trative procedures are kept constant-
ly under review hy the O. & M.
Drision. Thus it has heen decided
that, ordinarily, & cas2 should mno!
be dealt with by more than two
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officers abave the level of Section
Officer in a Department. A system
of reorganised Sections in which
initial consideration of a1 paper is done
at the level of an Under Secretary
15 being tried in the Ministry of Ex-
teraal Affairs.

4. It will be some time before the
results of these and other reforms can
be fully assessed and their adoption
on a wider scale decided upon,

Lsbourers im Irom and
Ore Mines

Manganese

885, Shri Panigrahi: Will the Min-
ister of Labour and Employment be
pleased to refer to the reply given to
Unstarred Question No. 562 on the
29th November, 1952 and state:

(a) whether the total labour
strength in the iron and manganese
cre mines in Orissa during the yeer
1953 has since been collected;

(b) if so, what is that number;
and
(c) what is the present labour

strength 1n these mines in Orissa?

The Deputy Ministry of Labour
(Shri Abid Ali): (a) to (¢). The
Annual returns from the mines are
being received. The information has
not yet, therefore, been compiled.

Heavy Machine Tool Works

ggg. J Shri Ram Krishan:
* " Sardar Igbal Singh:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
846 on the 11th December, 1958 and
state at what stage are the schemes
for setting up of a Heavy Machine
Tool works, a Heavy Structural Works
and a Plate and Vessel Works?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
As regards the Heavy Structural
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Works and the Heavy Plate & Vessel
Works, the detailed project report
from Mijs. Atkins and Partners of
UX. who have been asked to under-
take its preparation under the aus-
pices of the Colombo Plan is awaited.
In respect of the Heavy Machine ‘Tool
Works preliminary discussions are
in progress.

New Tyre Faotories

987. 8hri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) what are the reasons which
weighed with Government in grantung
industrial licences to M|s Dunlop and
Tatas to start new Tyre Factories m
Madras and Bombay States respecti-
vely; and

(b) whether Government have asked
them to start the factories in  the
areas of production of raw rubber?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b). Messrs Dunlops and
Messrs. Ceat (who are collaborating
with Tatas) selected Madras and
Bombay on the advice of their ex-
perts Though Government gives pre-
ference to areas where the particular
manufacturing activity 1s inadequate,
Government do not insi-t on entre-
preneurs establishing their factories
m particular regions so long as the
sites selected by them are prima facie
su.tuble It may, however, be stated
that a licence has been granted to
Messrs. Indo Onent Agencies Pri-
vate Limited, Bombay to establish a
factory for the manufacture of tyres
and tubes at Kottayam, Kerala State
in collaboration with an American
firm.

Empioyees in India House, London
Shri Kodiyan:
988.< Shri Narayanankntty
Menon:

Will the Prime Minister be pleased
to state:

{a) whether the Government of
India have entered into an  agree-

ment with the UK. Government con-
cerning the service conditions of
UXK. nationals employed at India
House;

(b) i so, what are the stipulations
of the agreement; and

(c) whether any reciprocal agree-
ment was arrived at between the two
Governments in regard to Indian
employees in the UK High Com-
mission 1in New Delhi?

The Prime Ministey and Minister
of External Affalrs (Shri Jawaharlal
Nehru): (a) No.

(b) and (c). Do not arise.
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Handloom Experts from West
Germany

980. Shri M. R. Krishna: Wil the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that the
Government of India has requested
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the West German Government o
send some experts on handloom in-
dustries, and

(b) how many experts have come
from West Germany and how long
they will stay in India?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) No, Bir

(b) A fashion expert from West
Germany, Mrs Maria May, visited
India during October-December, 1858
and visited various handloom and
handicrafts centres in the country

Indisn Tobacco

S0, Shed Aorohindo Ghosel: Wi
the Mmister of Commerce and In-
dustry be pleased to state:

(a) the quantity of Indian tobacco
consumed by the UK during the last
year, and

(b) the amount of Foregn Ex-
change earned by India therefrom?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b) Figures relating to the
consumption of Indian tobacco n
UK are not available but during
January-November, 1958, United
Kingdom 1mported from India
43,119,268 1bs of unmanufactured
tobacco worth Rs 10,63,41,270

Industrial Training Instituote at
Panisagar, Tripura

992 Shri Bangshi Thakur Will the
Minuster of Labour and Employment
be pleased to state

(a) whether 1t 18 a fact that there
was & proposal to establish an  In-
dustmal Training Institute at Pani-
sagar in Dharmanagar, Tripura and
tenders were also invited for the
purpose;

(b) whether it is 8 fact that the
Institute 18 now going to be establish-
ed somewhere m Tripura beyond the
Jurisdiction of Dharmanagar; and

(c) if s0, the reasons therefor?

Yhe Deputy Minister of Labour
(Shri Abld All): (a) Yes, by the
Tripura Adminustration

(b) Yes, an wnstitute has been san-
ctioned by Government of India at
Agartala

(c) Agartala 1s found more suit-
able
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Managing Agents

994. Shri V. P Nayar. Will the

Minister of Commerce and Industry
be pleased to state

(a) whether subsequent to the
Passing of the Companies Act, 1958
the overall remunerations of manag-
ing agents have decreased or increas-
ed, and

{b) what are the aggregates of
Mgnaging agent’s commussion for the
Years 1956, 1857 and 1958?
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The Minister of Cammerce and In-
dustry (Shrl Lal Babadyr Shastri):
(a) Random sample surveys disclose
a definite falling trend in the re-
muneration payable to managing
agents of public limited companies
since the restrictive provisions of the
Companies Act, 1956 came inta force.

{b) The aggregatee of the manager-
ial remuneration paid to managing
egents of 661 public limited com-
panies, whose profit and Joss accounts
have been analysed so far, was
Rs. 8:38 crores and Rs. 454 crores
during the years 1856 and 1857 res.
pectively. Information relating to the
year 1958 is not yet available, as
profit and loss mccounts for that year
have not become due in most cases.
As private limited companies are
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not required under the Act to flle
the profit and loss accounts, similar
information relating o them cannot
be furnished.

Export of Mango Fruit

995. Shri Pangarkar: Will the
Minister of Commerce snd Industry
be pleased to state the annual aver-
age export of Mango fruit in different
forms to foreign countries from India
and the amount of foreign exchange
earned thereby?

The Minister of Commerce and In-
dustry (8bri Lal Bahadur Shastri):
The export of Mango fresh and mango
pickles, both in quantity and value,
during 1957 and 1858 (Jan.-Nov.)
were as follows:

ity in cwts.
B R

———

1957 1958 (Jan.-Nov.)

Commodities —
Qy.  Va Q- Val.
Mango Fresh . 1,3547 $67 3,262 10,97
Mango Pickles . 1,88,20 1740  1,57:81 14,83

Annual arverage of export of mango
fruit in different forms are not avail-
able before this period as the export
statistics of this item were not re-
corded separately up to the end of
1958.

Rural Housing

898 Shri Afit Singh Sarhadl; Wi
the Minister of Works, Honsing and
Supply be pleased to state:

(a) what progress hag been made
under the Village Housing Projects

Scheme during Second Five Year
Plan period; and
(b) the amount allotted to the

Punjab for the purpose under Plan
and the amount utilized go far?

mmmamm,nmm
Supply (8hrl K. C. Reddy): (a) and

(b). A statement is laid on the Table
of the Sabha, [See Appendix II,
ennexure No. 70}.

Payment of Compensation

997, Shri . C. Sharma: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) the number of applications for
compensation pending on the 1st
April, 1958 State-wise; and

(b) the steps taken to dispose of
these cases?

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chaud
Kbanpa): (a) and (b). State-wise
figures are not available. A state-
ment showing applications pending
on the 1st April, 1988, in the different
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Regions and the steps taken to dis-
pose of them, is given below:

Statement
Regions Pending
on 1st
April,
1958
Dethi 46,725
Bomhly 1 2)769
Jullundur 54,180
Rajacthan 13,948
Lucknow 17,458
Madhya Pradesh 9,842
Pama . L,4TS
Petiala 37,744
ToTAL 1,94,078

(b) The arrears were large in the
Delhi, Jullundur, and Patiala regions.
It was, therefore, decided to
decentralise the work in these regions
into zones. Four Assistant Settle-
ment Commissioners with necessary
additional staff were appointed in
each of these regions and delegated
with powers to expedite disposal of
compensation cases. Targets for the
work to be done were prescribed and
the Zonal Officers were required to
furnish monthly progress reports of
the work done.

Another factor which was holding
up progress was the large number
of outstanding appeals both with the
Regional Settlement Commissioners
and in the Central Ofice. According-
ly the Appellate Staff at the centre
was increased and Special Officer«
were appointed in the Jullundur and
Patiala Regions to dispase of the
appeals.

Steps were also taken to remove
loopholes in the procedure which
resulted 1n delays in the finalisation of
cases.

As a result of these messures the
average number of cases including
eases of second instalment and state-
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Toents of Accounts, disposed of every
Tyonth between Ist April, 1958 to
1st December, 1958 was 11,640 sgainst
the average of 10,887 in the corres-
Donding period of the previous year.

total number of outstanding cases
has been reduced from 1'94 lakh on
st April, 1958 to 1-20 lakh on 3ist
December, 1958.

Pakistani Infiltration into Jammu and
Kashmir

908. Shri D, C. Sharma: Will  the
Prime Minister be pleased to state:

(a) the number of Pakistani
Nationals who crossed into Jaromu
4nd Kashmir State durmng 1958 and
Were arrested;

(b) how these figures compare with
those for 1957; and

(c) the steps taken to check in-
filtration?

The Prime Minister and Minister
of External Affairs (Shri Jawahurla]
Nehru): (a) In 1958, 211 Pakistan:
nationals and persons from Pakistan-
occupied Kashmir inflltrateg into
Jammu and Kashmir and were ap-
prehended

(b) The corresponding figure for
1957 was 145.

(¢) ALl necessary steps are taken
1o check infiltration ang this 15 clear
from the number of infiltrators ap-
prehended.

Naga Hostilities

999, Shrimati Mafida Ahmed: Will
the Prime Minister be pleased to
state:

(a) whether Government are aware
that the rebel Nagas have burnt down
the Zimobohto Government High
School in the Naga Hills-Tuensang

area in the early part of January,
1959; and

(b) if go, the facts thergaf?
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The Prime Minister and Minisier
of Extermal Affairs (Shrl Jawabarixl
‘Wehru): (a) and (b). No such incident
has been reported to Government.

Export Risk Insurance Corporution

1000. Shri N. R. Munisamy: Wil
the Minister of Commerce and Indus-
try be pleased to state:

(a) what is the total income earn-
ed by the Export Risk Insurance Cor-
poration (Private) Ltd, in 1953 and
what is the expense incurred for the
suid period;

(b) whether any new policy has
been evolved to encourage sma]l
exporters; and

(e) it so, to what extent the ex-
porters’ difficulties were solved?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri).
(a) Income during the first year of
Corporation upto 30th September,
1938 was Rs 2,10,053. Total ex-
penditure for the same period was
Rs 1,51,317

(b) No, Sir

(¢) Does not anse
Second Five Year Plan (Madras)

1001. Shri Elayaperumal: Will the
Minister of Planning be pleased to
state the amount allotted to Madras
State for the fourth year in the
Second Five Year Plan by the Centre?

The Deputy Minister of Planning
(8hri 8. N. Mishra): The Central
assistance agreed to for Madras for
the Plan for 1959-80 is Rs. 18 crores.

RecraMment through Employment
Exchanges

1002, Shri Ram Krishan:
“| Shri Aurebindo Ghosal;

Will the Minister of Labour and
Employment be pleased to state:

{a) whether it is a fuct that some
o the major Government Depart-

ments do not recruit personnel
through the Employment Exchanges;

(b) it so, the names of such Depart-
ments and Ministries; and

(c) the steps Government propose
to take in the matter?

The Deputy Minister of Labour
(Shri Abid All): (a) Yes

(b) (1) Posts and Telegraphs De-
partment in the matter of recruit-
ment of Class III staff;

(2) Lok Sabha Secretariat;
(3) Rajya Sabha Secretariat;

(4) The Comptroller and Auditor
General of India; and

(3) Supreme Court.

Vacancies which are not filled
through Public Service Commissions
or by promotion are filled through the
Exchanges by the other departments

(c) Nothing special for the present.

Bhakra Canal Project

1008. Sardar Iqbal Singh: Will the
Minister of Planning be pleased to
state:

(a) whether 1t 1s a fact that the
Planming Commission has under-
taken mtensive survey of Bhakra
Canal Project, to evaluate the bene-
fits accruing from it; and

(b) whether a copy of the
will be laid on the Table?

The Deputy Minister of
(Shrl 8 N. Mishra): (a) No, Sir.

(b) Does not arise

report

Housing Problem of Industrial
Workers

1004. Sardar Iqbal Singh: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether Government have re-
ceived the reports trom ths Siate
Governments which have completed
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their special survey to find out the
magnitude of the housing problem for
industrial workers; and

(b) if so, the main features of the
purvey report of each State?

The Deputy Minister of Labour
(Bhri Abid Ali): (a) Reports have
been received from the Government
of Bombay, Kerala and Delhi. Com-
plete reports from Rajasthan and
Andhra Pradesh are awaited.

(b) The main feature of the re-

ports from Bombay, Kerala and Delh:
are as follows:

Bombay: Survey covered 80 per
cent of the total emyloyment in the
State. The total number of perma-
nent workers in the State in factories
employing more than 250 workers is
roughly estimated at 535 lakhs.
About 3,000 houses have been con-
structed under the subsidized Indus-
trial Housing Scheme. Only about
8 per cent. of the workers have been
provided with housing facilities by
the employers.

Kerala: Survey conducted in  res-
pect of factories employing 250 or
more workers revealed that there are
about 78000 labourers in such factor-

ies and that majority of workers live
in nearby areas.

Delhi; A Survey was conducted m
respect of the registered factories em-
ploying 100 or more workers. Out
of 60,000 workers in registered factor-
jes, the number of quarters provided
by the employers and non-employers
{s estimated at 6,000.

Punfabl Literature and Literary
Speeches in ALR.

1005, Sardar Igbal Singh: Will the
Minister of Information and Broad-
casting be pleased to state the num-
ber of broadcasts in Punjabi and the
time allotted towardsx the Punjabi
literature and the literary speeches
in All India Radio at Delhi during the
year 10577

The Minister of Information and
Broadeasting (Dr. Keskar): The num-

ber of broadcasts in Punjabi regard-
ing Punjabi literature and the literary
speeches at the Delhi Station of All
India Radio during tne year 1957 was
9¢ and the time allotted to these
broadcasts was 1080 minutes

Import Quota of Michelin Tyres

1006. Sardar Igbal Singh: Will the
Minster of Commerce and Industry
be pleased to state:

(a) the quantity of import quota of
Michelin tyres for trucks and bukes
during 1967-58 and in 1958-59; and

(b) the quantity of goods actually
imported?

The Minister of Commerce and In-
austry (Shri Lal Bahadur Shastri):
(a) and (b). Tyres for Buses and
Trucks fall under S. No. 41 (i)/V
(Giant motor, motor cycle, bicycle
tyres and tubes and flaps and  solid
tyres, but excluding tractor and off-
the-road tyres and tubes). The ex-
tent of licensing done for this 8. No.
to both Established Importers and
other categories of importers during
the licensing period January-June,
1957 to October, 1858—March 1959
(upto 10th January, 1959) has been as
follows:~—

(Value in
‘000’ of
Rs)
January-june, 1957 . 82,27
July-September, 1957 . . 703
October *s7-March, 1958 82,61
Apnl-September, 1958 21,08
October *s8-March 's9 11,06

(upto 10-1-1959)

The lmiting factor in the licences
for this commodity is value and not
quantity. Further, the licencees can
jmport any make of tyres depending
upon the currency area for which the
licence is valid. Information regard-
ing the extent to which these licences
have been utilised or what makes of
tyres have been imported against
these licences is not available. A
statement showing the imports made
of certain types of tyres during 19687
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and 1958 (Jenuary-November) is
siven below:—
Statement
B 1957 1958 (Jan-
5 Nosvember)
Nos. Nos
3. Pnuematic motor
cars and truck
covers 35465 21,998
a. Pnuematic covers
guantsizen €c 35793 15652
3. Solid rubber tyr-
mg for motor
vehicles . 2,359 1,819
Tyres with metal-
¢ yn frame-work 595 912

— ——
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Skilled and Unskilled Workers

1007. Sardar Igbal Singh: Will the
Minister of Labour and Empiloyment
be pleased to state the additional
number of persons of the skilled and
unsinlled working class registered
with employment exchanges since 1958,
year-wise and State-wise?

The Deputy Minister of Labour
(Shri Abid All): The number of
applicants belonging to the skilled
and semi-skilled as well as unskilled
categories on the Live Registers of
employment exchanges at the end of
each year was as under —

Skilled and Sem-skilled Unskilled
State/Union-Terntory No on Live Register as on No on Live Register as on

31-12-§6  31-12-§7 31-12-58 31-12-§6 31-12-§7 31-12-58
Andhra Pradesh 4,298 3,870 2,986 34,603 29,579 38,131
Assam 697 767 1,239 9,093 15,733 15,527
Bihar 4,926 8,037 724 49,669 52,915 58,091
Bombay 7251 8,150 9,453 s1,608 63,940 78,387
Delln 4,591 4,149 4,602 17,196 17,060 19,680
Himachal Pradesh 100 104 150 843 1,161 1,53S
Kerala 2,204 4,413 8,604 16,357 21,145 56,608
Madhya Pradesh 1,965 3,706 5,410 8,775 10,537 18,188
Maaras 2,391 3,107 6,009 36,080 44,678 63,350
Msmpur* 38 319 287 2,572
Mysore 1,693 2,168 2,826 9,014 10,702 16,423
Onssa 2,499 3,957 3,556 3915 5,887 9,308
Pondicherry® 98 144 1,141 1,427
Punpb 2,300 2,519 2,780 15,478 16,248 22,460
Rajasthan 707 631 846 10,710 9,643 14,386
Tripura® . . . . 140 200 . 527 88r
Uttar Pradesh 11,328 12,121 13,081 70,381 69,167 68,206
West Bengal 13,049 15,516 19466  S4.70r 94,292 1,35,196
ALL INDIA ToTAL 59,999 71,508 88,665 3,88,423 4,60,639 6,20,249

o T L S e e EE R LTS

13<2+87.
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Foreign Arbitral Awards

1008. Sardar Iqgbal Singh: Will the
Minster of Commerce and Industry
be pleased to refer to the reply given
to Starred Question No. 384 on the
20th November, 1988 and state the
details of the decision regarding rati-
fication of the convention on the re-
cognition and enforcement of Foreign
Arbitral Awards?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
“The question of ratifying the conven-
tion 18 still under consideration

Ambar Charkha Programme in
Punjad

1009. Sardar Igbal Singh: Will the
Minister of Commerce and Induostry
be pleased to state the total number
of weaving and training centres open-
ed so far and proposed to be opened
in conection with Ambar Charkha
Programme in Punjab during the
year 1959-60?

The Minister of Commerce and In-
dustry  (Shri Lal Bahadur Shastri):
78 Weaving Centres and 11 Centres
for imparting training to Instructors
and Carpenters have been opened so
far in the Punjab State Out of the
training centres, only three for in-
structors are operating at present
As for Parishramalayas or Centres for
the training of sp nners, statistics re-
garding their number are not main-
tained, since financial assistance 1s
not given for the training institution
as a unit but per spinner. The num-
ber of spinners trained in the Punjab
t1l1 81st March, 1958 is 11,018

It is not possible to indicate the
number of weaving and training cen-
ires proposed to be opened in the
State during 1989-60 as the programme
for 1989-60 has not yet been finalized

Industrial Estates in Punfab

1010. Sardar Iqbal Singh- Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No. 1850 on the

16th December, 1838 and state what
further progress has been made in
the construction work of Industrisl
Estates in Punjab and by what time
1t will be completed?

The Minister of Commerce and In.
dustry (Shri Lal Bahadur Shastri):
A statement 18 laid on the Table of
the Sabha. [See Appendix II, an-
nexure No 71].

Export of Ores

1011, Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No 1073 on
the 8th December, 1958 and lay a
statement showing

(a) the progress made to increase
the exports of ores to foreign coun-
tries; and

(b) the value of such increase?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) and (b) The information has since
been furmished, and 15 bemng laid on
the Table of the ‘House [See Appen-
dix II, annexure No 77, item No 2].

Promotion Advisory

Committee

1012. Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No. 537 on the
29th November, 1858 and state the
work done by the Export Promotion
Adwvisory Committees so far separate-
ly?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
A statement is laid on the Table of
the Sabha [See Appendix II, an-
ure No 72}

Export

Chinakuri Colliery Disaster

1018. Shri B. Das Gupta: Will the
Minister of Labour and Employment
be pleased to state:

(a) the total amount of comipensa-
tion paid for the persons killed in
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the Chinskuri Colliery Disaster so
far; and

(b) the total number of persons
compensated for?

The Deputy Minister of Labour
(Shri Abid AM): (a) and (b).
Information is not available, as the
Workemen's Compensation Act is
administered by the State Govern-
ments.

Kuper’s Camp in West Bengal

1014, Shri Muhammeq Elias: Will
the Minister of Rehabilitation and
Minority Aftfairs be pleased to state:

(a) whether it 1s a fact that the
help which was being given to 34
T. B patients in Kuper’s Camp in
West Bengal has been stopped; and

(b) 1 so, what are the
therefor?

reasons

The Mini-ter of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) and (b): EKuper's
Camp has about 300 T. B. patients. It
is therefore, not possible to give a
reply to the question unless the
names and  particulars of the 34
persons, the Hon'ble Member has in
mind, are supplied. It may, however,
be added that the cases of the T. B.
patients in camps are reviewed
periodically in consultation with the
medical authorities and help s
reduced or stopped depending on the
merits of each case
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Textile Industries

1017, Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state why the produc-
tion of Cotton Cloth and Cotton and
Hair Belting show a decline since
18587

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
The production of cotton cloth
showed a steady increase till the end
of 1957. Only 1858, there was a
decline by 167 million yards as com-
pared to 1855 figure of 5084 million
yards. The main reasons for the
decline are (1) a large carry-over of
stocks in 1958 and (2) Shift in the
pattern of production from coarse
varieties to medium varieties, conse-
quent on the withdrawal of the
rebate in excise duty on the excess
production and the rationalisation in
excise duty structure during 1958.

As compared to 1955 production of
855'8 tons, the production of cotton
and Hair Belting shows a  slight
decline during the last three years.
This fall in production is attributable
to a fall in consumers' demand and
use of rubberised belting instead of
cotton and Hair Belting.

Metal Industries

1818, Shrl V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the decline noticed in
the production of Hurricane
Lanterns, Enamel Ware and Expand-
od Metals hag now been overcome;

{b) what was the total production
of each for the entire year 1958; and

(¢) how far, it at all, was the
decline due to shortage of indigenous
vaw materials?
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The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) (i) Hurricane Lantern and
Expanded Metals: In regard to
Hurricane Lanterns and Expanded
Metals, the decline in production has
not been overcome.

(ii) Enamel Ware: The decline in
the production of Enamel Ware in
1857 has since been overcome; pro-
duction in 1858 wag the highest so
far achieved.

(b)
Item - Production in 1958
() Enamel Ware . 16-21 million pieces

(sf) Hurricane Lan- 3°38 million Nos.
terns (Estimated)*

(15) Expanded Metals 1940 tons (Estimated)®

(*Actual production of Hurricane
Laterns and expanded metals
during the period Jan-Nov.
'58 was 3-11 million Nos and
1738'5 tons respectively.
Production figures for
December 1958 are not yet
available and have, therefore
been estimated.)

(c) The decline in the production
of Enamel Ware and Expanded Metal
were mainly due to the shortage of
mild stee]l sheets. The decline in the
case of Hurricane Lanterns, has been
partly due to shortage of raw
metenals and partly to a fall in the

+demand for Hurricane Lanterns.

Journal of Industry and Trade

1019. Shri V. P. Nayar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the annual revenue for 1958 of
the Journal of Industry and Trade,
with break up for advertisement
Revenue and Revenue from sale of
copies;

(b) how the
compare with
circulation;

advertisement rates
journals of similar
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(e) whether any preference or
advantages are given to the advert-
isement of products of small scale
industries;

(d) the number of coples mailed
free, in every issue; and

(e) the total expenditure on the
Journal for the year?

The Minister of Commerce and
Industry (Shri Lal Bahadur Bhastrl):

(a) Total revenue from April 1958
to January 1950 is approximately as
under:

(a) Sales Rs. 20,000
(b) Advertisements Rs. 50,000
Ra. 70,000

(b) A statement is laid on the
Table of the S8abha. [See Appendix
II, annexure No 73.]

(c) A discount of 25% is given to
cottage industries products on pro-
duction of a  certificate from the
Director of Industries of the State
concerned,

(d) 2,400 copies. (A detailed state-
ment 13 laixd on the Table of the
Sabha [See Appendix II, annexure
No. 74.]

(e) Total expenditure incurred on
paper and printing from Apri] 1958
to January 1859 is approximately
Rs 1 lakh

The expenditure on the staff of the
Publications Branch for the same
period 15 about Rs. 1,15000 But
besides engaging itself on the issue
of the Journal, the staff :n this
branch has to do many other Iitems
of work,

Import of Spares for Earth-moving,
Refrigeration and Air-conditioning
Equipments
1020. Shri V. P. Nayar: Will the

Minister of Commerce and Industry
be pleased to state:

(a) the foreign exchange commit-
ment during October 1958 to March

1959, for the import of spares for
earth-moving equipment, refrigera-
tlo; and air-conditioning equipment;
an

(b) the share of M/s. Voltas in the
total foreign exchange allotted for
increased imports of those articles?t

The Minister of Commerce and
Industry (Shri Lal Bahadur Bhastri):
(a) The actual lcensing done for
the mmport of (i) spares for earth
moving equipment falling under S.
No. 65(5) (u) (a)/V of the IT.C.
Bchedule and (ii) parts of refrigera-
tion and air-conditioning equipment
falling under 8. Nos. 284(b)/IV and
85(5)(u)/V during the current licen-
sing period October, 1858-March, 1959
(upto 10-1-59), i3 of the order of
Rs. 20,563,000 and Rs. 11,01,000 respec-
tively.

(b) The share of M/s. Voltas in the
total licensing done for the above
said items during the current period
(upto 10-1-59) is Rs, 13,000 and
1,18,000 respectively.
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Newsprint

1022. Pandit J. P. Jyotishi: Will the
Minister of Commerce and Industry
be pleased to state:

{a) the total consumption of news-
Print in the couniry durng the year
1058-59;

(b) how much of this has been
indigenously produceg and how much
has been imported;

(c) what are the expected targets
of consumption, production and
import of newsprint during 1959-80;

(d) the mills which are producing
newsprint m the country; and

(e) what are their targets of pro-
duction and to what extent they have
been achieved?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) The total estimated consumption
of newsprint during 1958/59 is
expected to be 76,500 tons.

(b) The production for the same
period 1s estim.ted to be 19,500 tons
while the remaining requrements
have been met by impoits

(¢) The consumption is likely to
remain substantially the same. There
may be a small increase 1n 1ndigenous
production—it 1s expccted to go up
to the rate of 25,000 tons The
quantum of imports will depend upon
the foreign exchange position in
future.

(d) and (e). Only one umt namely
M/s. Nepa Mills is manufacturing
newsprint in the country with a rated
capacity of 100 tons per day. The
present production is in the range of
60 to 65 tons per day.

Seminar on “Indastriaiisation and the
Industsial Man”

1023. Shri Hemw Barua: Will the
Minister of Commerce and Industry
De pleased to state:

(a) whether a three-day seminar
on “Industrialisation and the Indus-

trial Man” organised by the Delhi
University and Ford Foundation, was
held in Delhi towards the middle of
January, 1959;

(b) whether Government are in
possession of any report on the trend
of discussion in the seminar; and

of :C) if so, the Salient features there-

The Minister of Commerce and
Tudustry (Skei Lal Bahsdur Shastel):
(a) Yes, Sir.

(b) No, Sir.

(c) Does not arise

Accommodation for Central Govern-
ment Employees in Delhi.

1024. Shri Siddananjappa: Will the
Mimister of Works, Housing and
Supply be pleased to state:

(a) the number of Government
employees still on the waiting list for
residential accommodation sn Delhi;
and

(b) how many are likely to get
accommodation by the end of June,
18597

The Minister of Works, Housing
and Supply (Shri K. C Reddy): (a)
38,000 in respect of general pool
accommodation.

(b) About 2,500

Use of Metric System in Industries

1025. Shri Siddananjappa: Will the
Minister of Commerce and Indusiry
be pleased to state:

(a) the industries in India that
have adopted the Metric System of
measurement so far: and

(b) the reasons for the other indus-
tries not adopting the above system?

The Minister of Commerce and
Industry (Shrl Lal Bahadur Shast:i):
(a) A statement giving the informa-
tion is given below:
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Statement

Notifications have been issued
under the Standards of Weights and
Measures Act, 1056, authorising the
use of metric units in the purchase of
raw matenials or sale of products in
the following industries —

Cotton and Jute Textiles,
Iron and Steel,
Engineering,

Heavy Chemicals,
Cement,

Salt,

Paper, Pulp
Refractories,

Coffee,

Non-ferrous Metals, and
Raw Rubber

(b) Before an industry adopts the
metric system, substantial prepara-
tory action has to be taken so that
the change-over from the existing
system 1s smooth and does not create
dislocation of work Industries other
than those refeired to in the State-
ment will gradually adopt the metne
system

Leather Industry

1026 Shri Nath Pai- Will the Minis-
ter of Commerce and Industry be
pleased to state

(a) what 13 the State-wise alloca-
tion of funds for the development of
Leather Industry since the establish-
ment of the All India Khads and
Village Industries Board,

(b) what 1s the state-wise allot-
ment of different leather industry
units,

(c) the number of units so far set
up and actually working in each
state, and

(d) the year-wise targets fixed for
the production of raw hides, bone
meal, tallow, flesh meal etc and
tanned leather?

The Minister of Commerce and
Industry (Shrl Lal Bahadur Shastrl):
{a) A statement ig laid on the Table
af the Sabha {See Appendix T}, an-
nexure No 74-A]

(b) and (¢). A statement showing
the number of umits allotted and the
number of umits which are submitting
reports to the Commussion and can
therefore be taken as 1n operation is
laid on the Table of the Sabha [See
Appendix II, annexure No 75}

(d) Although Khadi ‘& Village
Industries Commussion generallv
indicates the level of production to
be attained by each centre, in view
of certain difficulties in the ample-~
mentation of the programmes and
prejudices against the industry, it
does not regidly fix the targets of
production

Use of Power driven Machinery for
Leather Industry

1027 Shri Nath Pal: Will the Min-
ister of Commerce and Industry be
pleased to state-

(a) whether 1t 18 a fact that the All
India Khadi and Village Industries
Commission ha, given approval to
the use of power driven machinery
for 1its leather industry progamme;
and

(b) what 1s the difference between
the schemes sponsored by the Small
Scale Industries Board of the Gov-
ernment of India and those of the
Commussion with power driven
machinery from the economic and
technic1! pointy of veiw?

The Minister of Commerce and
Industry (Shri La) Bahadur Shastri},
(a) Yes, Sir The Commission has
agreed, 1n principle to the use ot
mechanical power 1n some operations
m its leather industry programme

(b) The question has not yet arisen
as no mechanical power has so far
been used 1in the leather industry
programme of the Commission and
therefore there has been no occasion
to notice the difference

Flaying and Tanmng Centres

1028 Shri Nath Pai: Will the
Minister of Commerce and Industry
be pleased to state

(a) what 1s the minimum capacity
fixed for each for the flaying and the
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tenning centres for the number of
carcasses t0 be flayed and the number
of hides to be tanned respectively;

(b) how many flaying and tanning
Centres are working to their maxi-
mum and minimum capacities respec-
tively as fixed by the All India Khadi
and Village Industries Commission;
and

(¢) whether the Commission has
prepared plans and estimates for
different leather industry units; it so
how many units have been set up and
working according to the plans of
the Commission?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):

(a) The minimum and maximum
<capacity per month fixed for flaying
and tanning centreg is as follows:—

Capacity
Minimum Maximum

1. Flaying Centre 16 25
(Carcasses)
2. Tranning Centre 60 1
¢ (Hxsd?cs)

(b) According to the reports
received so far, out of the operating
100 Flaying Centres and 50 village
Model Tanneries, 21 flaying centres
and 12 model Tanneries are working
to maximum capacity and the rest
are working to the minimum capacity
or more.

(c) Yes, Sir. The number of units
allotted by the Khadi and Village
Industries Commission and the num-
ber of units which are sending
reports regarding working of the
scheme are as follows:—

Description of No. allotted No. repor-

Centre ting work
Flaying Centre . 317 83
Bone Crushing Unit 57 9
Modet Tanneries 125 28
“Training-cum-Pro-

duction Centre 13 [}

(The above information is upto the
end of year 1057-58).

*
Traning in Tanning and Fiaying

1020. Shrl Nath Pai: Will the
Minister of Commeice and Industry
be pleased to state:

(a) how many training centres
have been set up by the Khadi and
Village Industries Commission for
traimng in tanning and flaying
respectively;

(b) how many trainees have com-
pleted course during the last five
years;

(c) how many of them have
received employment; and

(d) how many of them are follow-
ing the profession independently?

The Minister of Commerce and
Industry (Shrl Lal Bahadur Shastrl):
(a) The Commission has started 9
training-cum-production  centres in
tanning and 2 centres in flaying.
Three more training-cum-production
centres m tanning are expected to
start functioning shortly.

(b) 505 training and 238 trainees
have completed training courses in
flaying and tanning respectively
during 1953-54 to 1858-59 (upto the
end of January, 1859).

(c) and (d). Flaying: The majority
of the trained persons are continuing
the work of flaying in their respec-
tive places and others are engaged by
the institutions, societies or Depart-
ments, which  deputed them for
training.

Tanning: 36 trainees have been
absorbed by the Commission as
Supervisors and Inspectors. The rest
have been absorbed by the institu-
tions and societies which deputed
them for training in the Commission’s
centres.
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L 3
Permifs for NEF.A.
1630 Shrl Yadav: Will the Prime
‘Minister be pleased to state

(a) the number of apphcatiins
recerved for the 1ssue of permuts for
entry mmto NEF.A m 1958-59 so far,
and

(b) the number of persons who
were 1ssued permits and the number
of those whose applications were
rejected?

The Prime Minister and Minister
of External Affairq (Shr1 Jawaharlal
Nehru): (a) 11,449

(b) 11,336 persons< were 1ssued with
permits and 113 a~p ations were
rejected
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12 hyrs
RE MOTION FOR ADJOURNMENT

Shri § M Banerjee (Kanpur)
Sir, you have disallowed the adjourn-
ment motion on the closure of a
jute mill by stating that it 1s not a
matter for adjournment and that it
relates to a private miil and the State
Government 1s the proper authority
i that industrial dispute I may
submit for your information that the
closure of the jute and textile mills
15 equally the concern of the Central
Government Thiy mill 15 employing
about a thousand workers and this
18 being closed from the 24th with-
out 4any mmtimation to the thousand
workers without consulting even the
union They have passed a notice
that the mill will be closed on 23rd
March

Mr Speaker Is there no Labour

Minister there?

Shri S M Banerjee My whole pur-
pose 1s this 1 would hike to explain
this to you In cases of mis~-manage-
ment i such mills under the Indus-
trial Development and Regulation
Act the Government only can appomnt
a committee to investigate the irre-
gularities and mis-management That
1s my submission

Mr. Speaker Is it the submission
of the hon Member that in these
matters that 1s exclusive jurisdiction
of the Centre and there 1s a default
on the part of this Government? The
State Government 1s there which can
easily take care of it and whose duty
1s to look after this. Can I go on
admitting every question hke thig?
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Shri 8. M. Banerjee: I only submit
that at the time of the Nainital Con-
ference this matter was brought to
the notice of Shri Manubhai Shah
and at that time he had said that if
that happened we may bring it to his
notice.

Mr. Speaker: 1 am flooded with a
number of questions like this. Hon.
Members must have regard to the
existence of a State Assembly and
their own counter-parts there. There
are five hon. members i1n the State for
one member here.

Shri S. M. Banerjee: Kanpur 1s also
facing the closure of two texule
mills but that is another matter.

Mr. Speaker: Whatever 1t may be,
the closure of a jute mill or any
other mill 1n any part of the coun-
try is as much the concern, if not
the greater concern, of the State
Government and only in exireme
cases 1t may come up hcre.

Shri S. M. Banerjee: They can
appoint committees.

Shri Tangamani (Madurai): The
State Government will come into the
picture to find out whether the
closure is mala fide or bona fide. All
that they can do is to give a refcience
under the Industrial Dispute:  Act
whether that closure was justified.
Even before the closure takes place
or when they threaten closurc. then
the Central Government comes into
the picture and 1t can appoint a com-
mittee to find out whether such a
closure is a proper thing. If a closurce
is of a nature that 1s unavoidable,
then the Central Government may
give them some subsidy. If there 1s
some mis-management, the Central
Government, will investigate,

Mr. Speaker: What is the jurisdic-
tion of the Central Government so
far as this matter is concerned?

FEBRUARY 28 1950 for Adjournment 3at0

The Deputy Minister of Labour
(Shri Abid Ali): For the first time,
Wwe got information about this parti-
tular itemt at about II A.M. on receipt
Of this paper. It says that on the
4th February, some notices were put
on the notice board. If you so de-
Sire, we shall make enquiries and
blace it here.

Mr. Speaker: Very well. 1 would
also like to know this. Some time
ago I referred this question to the
Various Ministries and asked them
kindly to inform me as to what
dccording to them are the limits of
Yhe jurisdrcdion sa iac { can ademice
fQuestions, adjournm.al motions and
Sther notices on the ground t* - they
are¢ within the jurisdiction of the
Centre. Such questions come up
“onstantly with respect to education,
health and labour. I wanted a line
of demarcation to be indicated to me
50 that I may discuss and settlt this
atter once and for all. There is
in allegation on this side that this
is a matter for which the Central
Government 1s responsible

Shri Abid Ali: No. Siu.

Mr. Speaker: Veryv well. Even f
it 1s ‘No. Su1’ the hon Minister instead
of saying ‘no’ immediately agreed to
Plac(- these matters betore the House,
There are some c¢xceptional cases,
Where a particular matter ir within
the juri:diction of the State Govern-
nent but on account of the serious-
hess of the matter, this Government
ay be asked to take some  steps.
That 1s another matter. But I have
to decide from day-to-day as to
Whether a matter comes within the
jurisdiction of the Central Govern-
ent or of the State Government. I
would, therefore, like to have this
Information as early as possible. Six
months ago I sent round a request to
the various Mlinistries asking them to
inform me where the line of demar-
tation is, what their jurisdiction ix



3211 Re. Motion for
Adjouwrnment

and what 18 not their junisdiction
Otherwise, I do not find any eni to
these questions that come in I dis-
allow them, on a wrong impression
sometimes I have to be very caic-
ful regarding these matters Now,
so far as this matter 1s conccrned,
irrespective of the question whethet
it 1s within the jumsdiction of the
Central Government or not, thc¢ hon
Mimister will place the facte bcfore
this House In the meanwhile I
would like to know a< to what exact-
ly the scope and jurisdiction of the
Central Government 15 in regaid to
thes¢ matters

Shr1 & M Banerjee My cubmission
18 that the matter be referrcd to the
Commerce and Industry Muouster T
never wanted any  statemen. {rom
the Labour Minister There 1~ no
mndustrial di pute as such  but the
Mill s closed down So, t'i« Com-
merce and Irdustry Muster should
make¢ a statement

Mr Speaker Do the Commeaice
and Industry Minister com¢ into the
picture?

The Munwster of Commerce and
Industry (Shri Lal Bahadur Shastri)
It v a jute mill Pethips thc hon
Member fcels that the Commerce ind
Indust.y Ministry should take some
mterest in 1t I cannot answer you
on the legal postion I cannot tcll
you anything on that But mn <o tar
as thiy particular mill 1s concerned
wr hine not been givin any offic al
mformation In Septumber last the
mills approached us and sawd that they
were facing certain difficultics We
sent the Jute Commu ~on~r there
and he went mnto th¢ mattcr and
gave them some advice Then thev
said that they would accept his
advice and implement those sugges-
tions I do not know what thev
have done <o far but till now neither
the mills nor the State Govern
ment had given us any definite infor-
mation on this matter
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Table

Shri 8 M. Banerjee: I do not think
that the advice from the Jute Com-
missioner was to close down the
mlls

Mr. Speaker. I would advise the
hoh Members who are interested
first of all to wnte to the Minnter
or talk to um and then if they agiec
that further mvestigation 1s necessary
I will certainly allow thdat and give
opportunities to Members If t 15
such a small mattaa which cin be
settled without coming nto this
House, 1t 1s all right If 1t 15 purely
a Statc matter I w'll allow them to
go to the State or thcir countel-parts
may take up the matter with the
State Governments Now, I am not
called upon to give my consent The
previous order  disallowing this
motion will stand

Shr1 S M Banerjee Will <ome
sort of mnformation be given to us?

Mr Spenker Yes the hon Deputy
Minister of Libour said <o

1207 hre
PAPERS LAID ON THE TABLE

AC110N 1AKFN BY GOVFARNMEANT OV
ASSURANCFS

The Mmster of Parliamentuy
Affair* (Shr1 Satva Narain Smha) |
beg to lav on the Table, a copv of
each of the following statemonts
showing th: action taken by the Gov-
ernmemt on Vvarious  assurances pro-
mises a1d undertaking< given bv the
Mmistcr  during the various Sessions
of Second Lok Sabha —

(1) Supplementary Statement
No II--Sixth Session, 1958
(See Appcndix II, annexure
No ™)

(1) Supplementary Statement
No VI—Fifth Session, 1958
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Mntter of Urgent Publc
Importance
{Shr: Gatya Narain Sinha)

fSee Append x II, annexure
No 78)

(au) Supplementary Statement
No XV—Fourth Session 1958
(See Appendix II annexure
No 179)

(1v) Supplementary Statement
No XVII—Third Session, 1957

(See Appendix II annexure
No 80)
(v) Supplemeniary Statement

No XXI-—Second Session
1857 (Sce Appendix II an-
nexure No 81)

NoOTIFICATIONS ISSUED UND¥R CINE-
MATOGRAPH ACT

The Mnister of Information and
Broadcasting (Dr Keskar) I beg to
.lay on the Table under sub-scction
(3) of Section 8 of the Cinematogiaph
Act, 1952 a copy of each of the fol-
lowing Notifications —

(1) GSR No 42 dated the
10th January, 1959 making
ceriaip further amendment to
the Cin ma‘ograph (Censor
ship) Rules, 1958

(1) GSR No 166 dated the 7th
February, 1959 (Placed n
Lxbrary See No LT 1254
59)

1208 hrs

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

ALLBGED REFUSAL BY STATE TRADING
CORPORATION TO SUPPLY CAUSTIC SODA
TO A CERTAIN ASSOCIATION

Mr Speaker Now the calling at-
tention notice, Shr1 Patel

The Minister of Commerce (Shri
Kanungo). It 1s a fairly long state-
ment running to about a page and a
half Shall I lay 1t on the Table”

Mr. Speaker: But hon Minister 1s
not Patel I am caling Mr Patel
Now Shn Ghodasar also 1s not here
The hon Minister may lav 1t on the
Table

Shri Kanungo Sir 1 beg to lay 1t
on the Table [See Appendix II An-
nexure No 82]

1209 hrs

RAILWAY BUDGET—GENERAL
DISCUSSION—contd

Mr Speaker The House will now
tak¢ up further discussion of the
Railway Budgct A number of hon
Membere would like to speak Shn
Frank Anthony

Shn T B Vittal Rao (Khammam)
Yesterday somcbody was on his legs

Sardar Hukam Singh (Bhatinda)
Yesterday, Shrn M S Murty was
speak ng and he has to continue his
spuech

Mr Speaker a1\ wel Then he
mav contmnuc his wech 1 will call
Shr; Fiankh Arthony next and then
Dr Krishnaswami

Shri M S Murty (Golugonda)
Mr Speakcr, I was speaking ycster-
day ibout the formation of a new rail
Iink 1n Andhra Pradesh I also spoke
about th, doubling of the line up to
Bhadrachalam I would be failing 1n
myv duty if I do not put forth some
of the urgent needs of my constitu-
cney  Waltan  station 15 a junction
between the South-Eastern Railway
and the Southern Raillway and Visa-
khapatnam 1s a developmng town and
1t 1s bccoming  internationally 1m-
portant The Waltawr railway station
has not been developed since the last
30 years There 18 only one platform
in the station and the tramns do not
come In time there, since every tramn
has to stop at the outer distant signal
I request the Railway Minister to
take note of this and see that a double-
platform s comstructed there so
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that both trains, when two trains come
in, are received at the same time

Another urgent need 1s at Anaka-
palle The construction of a foot
overbridge hax been pending there for
the last three years Every year, in
the budget, the provision has been
shown but no action has been taken
so far The 1island platform 1s also
just lying there for the last three
years I request the Minister to take
up this work immediately

As regards passenger amenities,
first-class waiting rooms at Tun,
Narasapatam Road and at Yella-
manchili on the Waltair-Bezwada
section are of immiment need Many
passengers are going there on first-
class tickets and they are suffering a
lot I request the Minister to take
note of this item also

Another important item 1s the open
g of new halts A halting station
between Thad: and Duvvada on the
Bezwada-Waltair scction, at Lanke-
lapalam may be constructed There
15 a lot of agitation for opening a
train halt there for a long time past
The work has not bcen taken up
Therc 13 another halt needcd Dbet-
ween Vetapalam and Kadavakuduru
at Panthellapall That work also
may be takcn up, and a halt may be
provided there soon Again, there 1s
a proposal for a new crossing station
between Yellamanchili and Bayyava-
ram At present there 1y 2 halt there
and 1t 1s called Narasingapalh and
the work 1s 1n progress Suddenly,
the work was stopped in the month
of December for want of funds or
some such thing I have wntten a
letter to the Minister also But I am
sorry to say I did not get a reply
from him so far

Then, there 13 a need for a level
crossings &t a place at Gullipadu and
Thad: That work 1s also pending
With regard to this also, I wrote a
letter to the Minister and no reply
has 30 far been received Therefore,
T request the Raulway Minister ‘o
fake action on these two items

There is one more important thing.
During the recent floods, the bridge
near Nellimarla on the South-Eastern
Railway between Vizianagaram and
Nellinaria gave way Everytime
that 1s recurring There 1s a breach
on the side of the bridge I request
the Railway Minister to extend the
length of the bridge so that there may
not be any breaches during the floods
there

1 came to know that one of the
spans of the Godavari brmdge has
given way, and there are some re-
pairs to be attended to, and they are
being done now It 15 on the line
from Madras-Waltair, jomnmng Cal-
cutta and there 1s a lot of trouble
caused to passenger traffic there
Therefore, I request the Minister to
take note of this and repair the
bridge and build up the whole thing
there, if necessary, 1n time

The next point of important 1s that
during floods 1n those regions, and 1n
fact, during the recent floods there,
the roud passing through Anakapalle
ralway hmits gave way There 1s a
bicach there That road connects
both <ides of the municipal road
Unless the breach 19 repaiwred by the
rallway department that connecting
Iink will be out of order I have
sent 1 a representation about that
also to the local offictals but no
action has been taken so far There-
fore, I roquest the Minister to take
note of these things and to take up
immediate repairgs of the breach

The last but not the least thing 1s
this There 1s a growmg feeling m
the South that it 15 bemng neglected
Thercfore, I request the hon Railway
Minister to take note of it and do
something I request that out of all
the demands that have been put
forth, at least some of them may be
taken up and proceeded wath during
the course of the coming financial
year

Shri Frank Anthony (Nomimnated—
Anglo-Indmans) I do not know how



3217 Rudway Budget— FEBRUARY 26,1480 Gendral Discussion

{Shri Frank Anthony]

much time you may be pleased to
give me

Mr. Speaker: How much time does
the hon Member want?

Shri Frank Anthony: Half-an-hour
Mr. Speaker: ATl right

Shri Frank Anthony: In any case.
I feel I will not be having sufficient
tume w draw the attention of the
Ministry adequately to the financial
aspects of the budget as 1 would like
to have done Because of that, I
shall touch briefly on only one or two
of the financial aspects of the budget
and then go on to deal with certan
major staff problems I feel that the
raillways being the largest employers
of labour, it 1s axiomatic that unless
almost the one mullion of rallway-
men are reasonably satisfied, not only
the pperational efficiency but the
working expenses of the raillways are
bound to be adversely affected

1 believe that attention has alieady
been drawn by Members of this
House to a rather disquieting feature
and that 1s, the rapdly spiwralling cost
of the raillways While I am pre-
pared to concede that because of the
vast devclopment plans that the rail-
ways have undertaken and also
because of the tremendously mcreds-
ed load—1 would say that the rail-
ways arc carrying perhaps double the
load as compared to what thcy were
carrying a few yeals ago—much of
the incieasc n expenditure ', me-
vitable ind even necessary, . fcel 1t
1s difficult to analvse the figuics for,
they arc given 1n this kind of over-
all—as my friend Shri1 Asoka Mchta
was complamng 1o me--global
fashion, without any break up m
which case we can strike a compari-
son between the financial working of
onc 1ailway and that of another But
the railway officials tell me private-
1y of courst that they thcmselves feel
that there 1s much avoidable waste
on the railways, perhaps running mto
several crores of rupees As a matter
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of fact, I think 1t way a ralway
official who told me that the rail-
ways spend crores of rupees as -
differently and more prodigally thas
you and I would be disposed to spend
a naya pasa

The budget estimate for ordinary
working expenses for 1959-60 15
Rs 283 71 crores I think the Rail-
way Minister wall concede that with-
in the last four years,—not a very
long period—this expenditure, that
15, ordinary working expenses, has
risen by more than Rs 70 crores
That 15, in four years, the expenditure
on ordinary working expenses has
gone up by 25 per cent or evcn more
That by itself may mean nothing,
but 1t i1s a pointer to a tremendous
mnflation 1n raillway expenditure

Then, what I have been dissatisfied
about 15 this unwaryming feature,
namely, under every item of expen-
diture there 1s always a gap of some
crores of rupees between the revised
estimate and the budget ec.timate
Take the estimates for 1958-59 Unaer
the head ‘Administration, thc re-
vised costimate 15 Rs 2 crores more
than the budget estimate And this
story 1s repeated in respect of every
1tem For repairs and mainienance,
the revised estimatc was Rs 2 crores
moi¢ than the budget estimate Under
operation staff, and fucl, the revised
cstimate was again Rs 2 crores more
than the budget estimate TUnder
operation other than staff and fuel,
once again there 1s this increase in
the revased estimate to the c¢xient of
almo:t Rs 2 crores Last year, I
drew attention to what 1 regarded as
almost a piece de reswstance ol a very
peculiar budgeting and that 15, this
item of miscellaneous  expenditure
In 1958-59, the net miscellaneous ex-
pendsture was Rs 12 03 crores Then,
for 1959-60 1t gocs up to almost
Rs 18 crores As between last year
and thic yeax this incidental head of
expenditure goes up by almost 50
per cent It 13 now Rs 18 crores
under miscellaneous expenditure,
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I shall now come to the other types
of inflation in the railway admuinis-
sration. It is not only financial infla-
tion that the railways more or less
suffer from, but they suffer from a
general condition of swollenness,
some kind of financial-cum-adminis-
trative dropsy. And, as 1n the case
of dropsy, as the swollenness in-
creases, there 1s a relative decrease
mn capacity and effictency I say this
with a great deal of respect, but 1
say 1t without qualification; I have
said 1t m the past

If the Railway Miister would un-
dertake a job analysis—I am prepared
40 take a small bet with him, not in
terms of crores, but in terms of my
own financial capacity—that job
analysis conducted by the raillways
today will show that on an average,
two to two and a half men are aoing
the work of one rallwayman m pre-
independence days That 1s the
general feeling of the men them-
selves I am not excluding the rail-
way officials I have been a great
friend and I continue to be a great
friend and champion of the railway-
men. When I speak on rallway
matters, I usually speak with feehng,
sometimes with emotion, because 1
have dealt with them for so long
that when a raillwayman suffers
generally I suffer with him, when
they are resentful, I am resentful
with them and I seek to express that
resentment in this House Having
said that, I am bound to express mv
own feeling that in Class IV service,
generally—I do not say always-—there
has been a steady decline both in
the sense of responsibility of the
men and more especially, in their
sense of discipline

Having said that, 1 am not pre¢pared
to say that all the other classes of
railway workers are exemplary. I
want to come to the Class I officers
They are not only not wathout sin,
but they are among the greatest

sinners so far as work load and work
output are concerned. I do not
know whether the Railway Minmster
will agree with me that the ralway
administration has a long tradition,
so far as Class I service iy concemed.
It 1s a long unbroken colonial tra-
dition and the railway administration
still subscribes to that tradition

The railway administration i1s rum
by the Class I officers for the Class
I officers and I say this with a great
deal of respect It 1s not only am
rony, but it 1s somewhat a tragedy
that Shri Jagjivan Ram, who has
every reason to condemn caste, 1s
today perhaps unwattingly the greatest
protagotanist of the perpetuation of
the caste system, because-—I say this
without qualification—the Class I offi-
cers are a symbol of the caste system.
I have 1n the past referred to the Class
1 officers mn the railway admunistre-
tion. I am not talking of them as
individuals, they are very good and
many of them are great personal
friends of mine. But they have been
nurtured n this tradition and they are
creatures of that tradition They are
today~—and they have been—in a sense
unchanged not only the brahmins, but
the maha brahmins of the railway
administration

The tragedy 1s this They represent
a sort of creche of brahmwmism. Every-
thing 1s assimilated to them; nothing
ever assimilates or breaks them That
1s the tragedy I am not saying this
today I said 1t before independence,
since 1ndependence and I am repeating
it today, that before independence the
then Member for Transport—as he
wa« called—of the Executive Council
and after that the Mmister of Rail-
ways everyone of them has fallen
down before 1t I do not like to talk
m terms of exceptions or comparisons,
but 1 would say that only during the
tenure of Shr1 Gopalaswamy Ayyangar
was that tradition sought to be broken.
Otherwise, that tradition of maha
brahminism, that colonial tradition has
remained unbroken and every person
who has held the railway portfolio



3221 Reilway Budget—  FEBRUARY 28, 198  Geperal Discussion  3agy

{Shnn Frank Anthony)

before and since independence has
fallen down before it and worshipped
it at its altar

What 1s happening today mn the
rallways? Why 1is this general rot in
the administration? It 13 there, per-
haps you cannot label it, you cannot
assess 1t tangibly, but 1t 1s there intan-
gible and obstrusive I have dealt
with raillwaymen, I have been so clogse
to them for 20 years There was this
pride of service, pride of work, loyalty
to work. Where has 1t all gone to?
Ig 1t there in the railway admunistra-
tion” It 15 not only disappearing, but
1t has practically disappeared That
18 why I feel so aggreived When 1
offer my comments—you may regard
them as criticisms——it 1s not because
I have anything against the Railway
Minister My own feeling 1s that
sometimes we get people who are so
good that they are taken advantage of
Thay succumb before the pressures of
this long tradition that i1s exemplhified
by the raillway administration, because
of their goodness

What 1s happening in the railway
administration today”? All kinds of
accelerated promotions are given by
the senior Class I officers to their con-
temporaries, not even to their collea-
gues, but to the other directly recruit-
ed Class I officers How many posts
have been upgraded merely for the
reasons that Class 1 officers may get
accelerated promotions' It 1s happen-
mng all over I know that the
Krpalani Committee recommended
that certain posts should be upgraded
I know also that want only, gratui-
tously, posts are bemng upgraded
merely because some senior Class I
officer wants another officer, because
he belongs to the same service, to get
some accelerated promotion What 1s
happening with regard to your most
junior Class I officers” It 1s destroy-
mg the raillway administration

Take the ordinary newest recruits
to the Class I service They have not
campleted their two years’ traming
and they are sent out to district posts,

*

and the most senmior Class II officers,
men with 85 years of service, who
have been the lmchpin of the railways,
are superseded They have been hold-
ing those posts in an officiating capa-
city for three or flve years and yet,
you will pick out a virtual school boy,
who has not completed two years of
training, give hum accelerated promo-
tion and send hum out to a district
post The senior scale posts have been
filled by people who again are virtual-
ly school boys The Railway Board,
I believe, has given a directive that
no senior Class I officer, unless he is
mn the jumior scale for four years,
should get more than Rs 400 and
should go into the senior scale appoint-
ment Make an investigation and see
how many absolute youngsters, with
less than four years service, are gomg
to senior scale appointments

‘What 1s the inevitable result? What
happened before independence? You
cannot become a senior scale officer
unless you have done a minimum of
10 vears or usually 15 years But now
you arc giving little boys with three
years’ service senlor scale posts In
doing that you deliberately supersede
your Class II officers men who can
buy and sell your Class I officers You
do 1t because 1t 1s in the cotonial tradi-
tion of Class T service to do it, anad
they are doing 1t more today than
they have ever done before

What 15 the result?” I have pointed
a finger—the indiscipline of the Class
IV staff and the sullenness and the
resentment of the Class II and Class
II people are there But why? You
send out a boy to do a man’s job The
Class II people laugh at 1t, but because
they are responsible officers, they do
not laugh openly Because the Class
IIT people see all their prospective
channels of promotion blocked and
choked, they get resentful And, the
Class IV people are openly contem-
ptuous of these youngsters That is
why they do not command any res-
pect, That is why discipline is disap-
pearing
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1 do not blame them You put ouf
2 boy of 19, 20 or 21, in a senior scalé
sppomntment. It 13 not natural, 1t is
not human for him to be able to bring
to bear the experience and capacity
to deal with human beings—thousands
of them What do they do? Because
they do not get the respect they want
to get, because they cannot command,
because they have not got the expe-
rience and capacity to do 1it, they do
things which titillate the risible facul-
ties of the other classes of workers
So, they begin to mete out savage
punishments That 1s what 1s happen-
g and the whole thing i1s moving m
& vicious circle

1 ask the Railway Mimister not to
take exception to what I am saymng
1 may be seeming to speak ir anger:
I used to speak very much i1n anger
at one Lime but with the mellowness
of advancing years I am speaking
more 1n sorrow I ask the Minister
to Listen to people who are actuated by
bona fide motives What grieves me
today 1s, I thought and I have given
up hope—that when the Minister came
to this Ministry he would bring—I do
not want to mix my metaphors—not
only energy and zeal with the new
broom but also he will bring some
fresh air to this rather fatigued atmos-
phere of the railway administration
And I had hoped he would rather
break the stranglehold of the colonial
tradition exercised by the senior offi-
cers both in the Railway Board and
elsewhere I had hoped that above all
the Railway Minister would deal per-
sonally with the grievances of staft
I am aware of his tremendous respon-
sibihties This 15 probably the most
onerous Ministry m the Cabmnet, a
vast sprawling organisation No one
except a person with a moronic
approach would say that it 15 a hight
Ministry He has a mammoth res-
ponsibility

But when you are dealing with a
million men and when you are trying
to break through the blank wall of
colonial tradition, how do you deal
with them® I am not making a com-

parison, comparisons are odious But
m almost the twenty years that I have
dealt with the railway department,
whether Europeans or Indians, I have
found only one person who was pre-
pared to break this tradition, and it
was the late Shr1 Gopalaswami
Ayyangar He was there, unfortunate-
ly for a very short tume, but 1n that
short time 1t was amazing how rail-
waymen throughout the country were
electrified by a growing confidence,
belief that however humble, however
obscure they were, if they came to.
Shri1 Ayyangar with & complaint that
a grievance was done, he would sit
down and redress that grievance on
the spot, ruthlessly setting aside deci-
sions of General Managers and the
Railway Board That 1s my own
experience He never cared whether
he 1s a son-in-law of a General
Manager He went to him, he discuss-
ed the problem and in filve mmutes
gave his decision, as I said ruthlessly
setting aside the order of the
administration

But today what 1s happening?
Today, 1 do not know, I choose not to
believe that they are doing 1t because
they have the encouragement of the
Minister, but deliberately certam
General Managers refuse to deal with
the most flagrant and most blatant
mjustices Take the General Manager
of the Southern Railway He refuses
most consistently to do it His pre-
decessor has dealt with it Now you
will find he refuses it He sends a
letter and refers i1t to the Railway
Minister Personally, T think it is an
affront to the Railway Minister when
the General Manager says I am not
prepared to deal with it because he is
an underling of the Mmister Ths 1s
what the General Manager of the
Southern Railway says when any case
is sent to him I do not know whether
the Minister thinks this a good thing
or a bad thing

As I said, he has got these mult:i-
farious duties, but when the General
Manager does not deal with grievan-
ces of the most strident and obvious
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character, as 1 know they do not deal
with themn but refer to the Minster,
because he 1s much too big a person
to deal with them, I do not know
whether 1t 1s a matter of policy

Now the Railway Minister 18 a busy
man and probably he wants to deal
with these problems personally but
he has not got the tuime to deal with
all of them, because I am receiving
hiterally thousands of labour prob-
lems, not entirely because I happen
to be a representative of the Anglo-
Indians but because I am the Presi-
dent of the representative union in
this country the majonty of the mem-
Yers ot wnom are Thmdus Yow 1
get literally thousands of such cases
I do not send them all to any one
I intervene only when I find that a
person cannot get any kind of redress,
when he comes to me and says ‘I
have been wnting to the General
Manager, I have been gomg through
the normal channel two years or
three years and still I cannot get a
semblance of response”, then only I
write and then the General Manager
says “you go and take this matter
up with the Minister”

I am not saying that there should
not be anomalies and injustice In
a vast organisation like this there must
be anomalies, there must be injustice
But what I do criticise 1s the lack of
will to do justice How does 1t in
any way adversely affect your ad-
ministration 1f you do justice irres-
pective of from what quarter you get
information of an injustice® That 1s
what worries me this cliche of thc
normal channel This was the cliche
which was identified with the colo-
nialism of the past age They make
a fetish of the “normal channel”
Even when matters are sent bv res-
ponsible people the General Managers
do not look 1into them “Normal
channel” has been raised to godhead,
to such an extent that unfortunately
the normal channel m the railways
means 1nevitably and ultimately the
waste paper basket That 1s the
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pormal channel of representations
gent by the unfortunate subordinate
fallwaymen They just go to the
waste paper basket And it is only
#hen repeatedly and sedulously the
thing goes to the waste paper basket
that I seek intervention and then the
@eneral Manager says “no, whatever
your case, I refuse to look mto it”
and that 1s why I send 1t to the Mmn-
ister  Then, 1n nine cases out of tem
the Railway Minister has not got the
fime to deal with it and he remuts it
to an Assistant Director of the Rail-
way Board Sir, I feel,—I do not want
{0 arrogate any special superionty %o
myself—but I do think that when I
sent. a case. with a certam. ammunt. af.
experience of having assessed 1t, 1t
does deserve a little better treatment
An Assistant Director in the Railway
Board 15 a good fellow personally but
ne has been nurtured m the wooden-
neaded Railway Board tradition, and
snevitably I get this cryptic stereo-
typed reply that “we see no reason to
ynterfere” When I send 1t to the
failway Minister I would be hoping
against hope that he will apply his
mind personally to the case

In the couits we talk in terms of
outraging judicial conscience But
there 1s an administrative conscience
too Some of the cases that I sent to
the Minister which he unfortunately
semitted to the Assistant Director led
t0 my getting this stereotyped non
possumus If only he had apphed his
mind to that I am certath 1t would
not have outraged his admmistretive
conscience I sav this because Gene-
ral Managers today refuse to deal
with the grievances There are more
grievances today than ever in the
nistory of the railways

I am saymg all this because I get
flooded I get frustrated I get bitter
and resentful that there 1s no redress
today There 1s no one who ig pre-
pared to apply his mmnd obiectively
and honestly The General Managers,
s I said, are the purveyors of this
¢radition The General Managers,
pecause of this coloma] tradition wall
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not upset the orders of the Divisional
Superintendent But I do not expect
the Minister to do the same thing He
1s not nurtured in this tradition I
do not expect him blindly to accept
the rubber stamp of his Railway
Board or his General Manager And
when 1 say this, I am hoping that
politics has got nothing to do with
this I am hoping that the Minister
has not advised his General Managers
not to deal with grievances unless they
come through the National Federa-
tion of Railwaymen

1 do not know whether the Minister
has endorsed this policy, whether he
has inspired 1t but my own impres-
sion 1s that the Railwav officialy today
are sedulously concerned with boost-
ing the National Federation of Rail-
waymen 1 think this 15 not only
wrong This 1s immoral Why should
the Railway officials boost anv parti-
cular Union” They do it They do 1t
deliberatelv The whole machinery of
the¢ Raillways today 1s geared to boost
the National Federation of Railway-
men The other side of the medal 1s
geared to the victimising of railway
men who do not join the National
Federation or terrorising them into
joning the National Federation,
geared to victimising them 1f they
dare to join any other independent
union This 15 a tragedy It 1s more
than a tragedy It 1s something
which is sordid I will quote chap-
ter and verse

The Minister of Railways (Shri
Jagiyivan Ram): I would hke to have
some 1nstances where anv raillway
employee has been forced or coerced
to join the National Federation of
Railwaymen or victimised for not
joning 1t 1 will be glad to receive
that information

Shri Frank Anthony I will be
glad As I say 1 have a feeling that
the Railway officials fee] that they are
doing something which will commend
itself to the Minister They feel that
the National Federation has some
¥ind of a pohtical complexion and the

officials—most officials are courtiers—
are out-heroding Herod They think
that if they deliberately and sedulo-
usly boost the National Federation,
they will commend themselves to the
Minmister I am hoping that they have
no sanction from the Minister for this

What 1s happenmg?” We hear of
unity of Raillwaymen Probably the
Minister means 1t But, the way the
Railway administration approaches
thig problem of unity, unity to my
mind today 1s not only a synonym,
but st 15 @ pseudonym for regimenta-
tion

Mr Chairman: The hon Member’s
time 1S up

Shri Frank Anthony. I have asked
for half an hour I thmk I have
taken only about 20 minutes The
Speaker was pleased

Mr Chairman* The hon Member
has threec minutes more to go to make
half an hour

Shri Frank Anthony: With all due
respect to you, Sir, I am afrad, 1t
will undermine the quality of my
speech I shall defer Please relent
at least 8 minutes I am commg to
the best part of mv speech

Shri Hem Barua (Gauhati) May 1
know 1f the Chair encourages quality
of speech also?

Some Hon Members: Surely

Shr Frank Anthony: There 1s this
almost calculated polhcy of doing
something by the admmistration to
herd people into the National Federa-
tion 1 sa) thig also I do not want
to point my finger at any Federation
But, whatever the reasons, the Nation-
al Federation of Railwaymen 1s not
dealing with hundreds of thousands
of grievances of rallwaymen I do
not know, probably they are preoccu-
pied with boosting their figures as
compared with those of the All India
Railwaymen’s Federation or egain
preoccupted with our communist
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{riendy who are boosting their figures
by moving to Class IV It has been
unfortunate-~What happens to Classes
I and 11> Who s bothering about
tnem? Nobody bothers about them,
because they do not represent num-
bers Today, because number matters,
in the matter of recogmition, every-
body 1s gomng to Class IV I ask the
Railway Minister, if he does not deal
with their grievances, when they are
represented by persons like me, where
will they go to get their grievances
redressed” No Federation 1s concern-
ed with them What 1s happening?
The Class II officers, as I have sawd,
nave represented the corner-stone of
the taiway fabric Class WL hage
given the ballast to the raillway admi-
nistration They have given it stabi-
lity They have kept 1t always on an
even keel whether 1t was agamnst
agitation against subversion or aganst
violence Today, what 1s happening”
You are gnnding them 1nto dust
There 1s this upper mill-stone of
Class II Mahabrahmin There 1s the
nether mill-stone of the new aristo-
cracy of the proletamat Between
them, classes II and III are thrown
unto the wolves I hope the time will
never come when the Railway admi-
nistration will have to go to these
classes II and III to save them
Because Class I has collapsed and their
back has been broken Class IV has
risen 1n revolt because you yourself
are grinding these people into dust
You are emasculating them You are
depriving them of the capacity and
the will to work, as they have always
done

An even worse feature 1s this The
Railway Minister asked me to give
anstances of victimisation I will give
him mnstances I am speaking today
with a feeling

Mr. Chairman: Order, order Only
80 long as the hon Member will do
1t in the next three minutes because
I am going to ask him to end his
péroration by then

Shyl Frank Asthony: Let me give
an instance of victumsation At the
Annual General meeting of my own
union this year, while I was having
the lunch break, men came to me
stating, there are a lot of railway
policemen in plain clothes question-
ing us, ntumidating us, as to why we
came to this annual General meeting
By the time I rushed back, they made
themselves scarce I issued a press
statement on this

There i1s a circular which 1 have
got herc I was going to read i1t The
Chairman 1s a little hard on me It
18 a circular dated 12th December,
1958 from the Divisional Superinten-
dent of Bezwada Look at the affron-
tery of the circular He invokes rule
9 of the Railway Servants Conduct
Rules that a Raillway man shall not,
except with previous consent, make
subscription to certain things I do
not know what he means Look, how
you interpret No raillwayman will
make subscriptions to any un-recog-
nised Union either on the Railway
premises or off the railway premises

Shri Jagjivan Ram I might inform
the hon Member pcrhaps he knows
that the circular which was not very
happily worded has since been revok-
ed When 1t came to my notice, 1t
was revoked

Shri Frank Anthony Let me then
give a last example Unfortunately
1t wall be a little difficult to prove It
happened to be one of the office-
bearers of my own umon—a Hindu,
not a member of my community, a
man with extraordinary record

Shri Jagjivan Ram: I may, at this
stage inform the House that in the
Railway there are so many unions
which are not recognised An un-
recognised union cannot claim the
same privileges which a recognised
union can claim

Shri Frank Anthony: I concede
What has heppened here? The man
had it put mn his confidential record



3331 Rallway Budget— PHALGUNA 7, 1880 (SAKA) Genersl Discussion 3232

as 8 crime that he was a member of
an un-recognised union The tragedy
18 this. I will have to deal with 1t a
little later Confidential coples are
not given If an official wants to
damn a subordinate, 1t 1s not an
adverse report, he merely writes,
‘This man 1s a member of an un-
recogmised unon” Do vou know
what happened in the case of the
office-bearer, who went for Class II
selection He was asked, “Are you a
wmember of that umion?” He said,
‘Yes"” He was asked, “Why have you
not resigned”” “Why <hould I”” he
said quite rightly, “I have the privi-
lege of being the Piresident of the
olde~t union which 15 the only well
run union, which 1y the only union
which has financial stability, which 1s
the onlv union whih gives bencfits
whrrh no other union gives” It was
put in his confidential report He
wa~ not selected for class II because
in kis confidential report, 1t was so
1ecorded If the Min'ster <ends for
the file T know what will happen
The Railway officer who gave that
confidential report will extract 1t and
he will put m a false confidential
report  That 1s another matter

Shri Jagjivan Ram: It 1s very
difficult for me 1n such cases In the
fiist place, I 1m n¢' prepared to
bcheve this stoty In  the second
place

Shr Frank Anthony: I have done
mv part, Sir

Shri Jagjivan Ram I have done
onlv propt: that when some allega-
tion 1s made. I will call for certain
documents and records and see whe-
ther the allegations arc correct or not
f 1t 1s stretched to this extent that
the records given to me will be
changed, there 1s nothing for me to
do in that case Any allegation can
‘be made here and there will be no
ground or proof to substantiate that
Tt will become very difficult Any
allegation can be made I wanted to
point that out

Shri Rajendra Singh (Chapra): At
the outset he said that he was not
prepared to beheve If that 15 his
presumption at the very start, how
do you think he will call for the file
or laock mnto the matter? That is the
point I am pressing

Mr, Chairman: In any case, the
hon Minister knows what 1o believe
and what not to believe

Shri A C. Guha (Barasat): On
reading the Railway Minister’s
Budget speech and the connected
papers, one would feel that consider-
able progress has bern made in many
matteis which would deserve the
recogmition of this country and of the
country New lines have been opened,
the rolling stock position has been
impioved, but more pleasing 1s the
fact that on the manufacturing side
the Railway Board has been able to
make very good progress Both on the
manufacture of coaches and of loco-
motives, and also of certamn equip-
ments considerable progre.s has been
made, and 1t 1s expected that the
Indian railways, as regards their
coaches  locomotives. wagons and
other equipments, can expect to be
more or less self-sufficient 1n the not
verv distant futurc

On the other hand, there are some
dark spots which deserve serious con-
sideration The revenue on the
traffic side has not been ,~~ea<ing as
was expected In fact, in the present
veat the revised estimate iy about
Rs 13 crores less than the budget
estimate, and ordinary working
expenses have gone up by about
Rs 6 crores The net result is that
there 15 a deficit of about Rs 19 crores
from the budget estimate of the net
revenue that was to accrue to the
raillways during this year. This fact
that our traffic revenue has gone
down cannot simply be explained,
particularlv on the goods side. as the
hon Minister has tried to explain, by
the diversion to road transport. There
must have been some other factors on
account of which this reduction has
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taken place Even if a considerable
portion of this reduction 1s due to
diversion to road traffic, there also
the Railway Board should examine
the position

The Railway Minisler 15 reported
yesterday 1n the Rajya Sabha to have
uttered some words of warming to
the industnialists I wish he had not
done that 1t 1s more a question of
setting his own house 1n order than
chastising others I think the rates
by road transport arc somewhat high-
er, rather considerably higher, than
the railway freight and yet why do
puwvate »arties  industrialists  and
commercial men picfer road trans
port? That should be properly
examined

My own suspicion 1s that theie 1s
s0 much corruption In the railway
department and consequent harass
ment of the partie, and nsecurity of
the goods due to pilferage, that the
people prefer to go to road transport
and avoid railway transport, thereby
avording also the unnecessary harass-
ment which results if they do not
agree to pay illegal gratification I
hope the Railway Minister will not
try to make light of this charge of
corruption That 1s not a peculiar
feature of the raillway department
alone More or less that 1< a com-
mon feature of thc ¢ntire administra
tion

Some days back an hon  Momber
of this House a very respected Mem-
ber of this Hous¢, Acharva Kripalam
made serious allcgations about the
raillway department as rcgards cor-
ruption and I think that 1s more or
less a true picture of things Hardlv
anything can he donc 1n the railwavs
or any other department without pav-
ing some 1llegal gratification My sus
picion 18 that the preference of the
industrmalists and the business men for
road transport 18 primarily due to
these corrupt practices prevailing m
the railway department and the con-
sequent harassment of the people

Moreover, railway transport 1s not as
quick as road transport ‘That 1s also
a matter which the railway depart-
ment should try to mmprove

The monetary target of the Second
Plan will bc almost fulfilled by the
Railway Board during this year and
the next ycar, but as stated by the
Minis ¢r himselt the physical target
will lag bcnind bccause prices of
things have gone up But then how
will he make up this deficit n the
physical tavgets so that the railways<
may cope with thc volume of work
that may come to them during the
Third Plan period?

Huge amounts of loans have bein
given to the ra1lway department from
foreigt countizes I think the total
amount would bc near about 250
million dollais and the interest on
this would also bc a huge charge on
the railway department The Railway
Minister has madc an cstimate that
In the coming ycar the nct profit of
the rallways would be Rs 21 ¢ ores
I am afiaid he has made a rather too
optimistic  calculation His exjecta-
tion of th¢ volume of transport mav
not be quitc correct Some of the
industrial goods may not move as he
expeets  Tex ile and cement and «ven
stec] may not be m so hig a volume
as to compensite for the loss of this
year  Fven the movement of food-
prains 1. also not lhikely to he very
much higher than the present vyear
du¢ particularlv to the non-import
of anv fondgrains from foreign coun-
frie« and also to nationalisation of
the foodgrain trade The present
position 1s that foodgrains are not
moving from the interior to hig citiec
or ndustrinl towns and whatever
fondrra ne ar¢ moving are moring
mostly by roaq trinsport

Then hc has also not taken 1nto
consideration the effect of th¢ Pay
Commission s recommendations on
the revenues of the raillways Con-
sidering all this, m the coming vear
we cannot expect he would get any-
thing very much more than this vear’s
figure of Rs 13 crores The result is
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that the Railway Development Fund
1s dwindling year by year. It has
come almost to rock bottom And
the Railway Board have to borrow
from the General Revenues This 1s
an alarming feature The railways are
expected to finance at least a con-
siderable proportion of their normal
development works So, if they have
to borrow from the General Revenues
for these noymal developmental works,
then that would not be a creditable
thing for the Railway Ministry

13 hrs.

The Railway Minister has staled that
the demand for wagons was slack this
year That 1s due primarily to the
fact that a number of wagons have
been put on the track, and the volume
of business has not increased very
much In 1957, the increase in indus-
trial development was very much less
than 1n the two previous years, and 1n
1958 1t 15 stil] less, 1t 1s expected to
be only two per cent as compared to
eight or nine per cent in 1955-56 and
3 5 per cent in 1957 So, this year
also there muy be a slack i1n the
demand for wagons But we expect
that with the tempo of development in
the Third Five Year Plan the present
wserve stock of wagons would be
fullv utilisked And 1t 1\ not quite a
bad thing that some wagons have been
put on the irack even though for the
present they may bc¢ in excess of the
actual demand

Another good thing which I should
mention here 1s 1n regard to the move-
ment of coal During the last three
years the position has improved con-
siderably The movemcent of coal 1s
a very important itcm  Though 1t 1s
not so much a paving item for the
Railways, vet for industrial develop-
ment 1t 1s a very important item and
I think, during the last three vears,
there has been considerable mmprove-
ment

I would now like to refer to the
ordinary working expenses While the
traffic revenue has fallen or 1s expect-
ed to fall from the budget estimates

by about Rs 13 crores, the working
expenses are expected to go up by
about Rs 6 crores compared with the
budget estimates The railways which
are the largest single industrial unit
in the public sector should show an
example of operational efficiency as
also 1ty capacity to earn The perfor-
mance of the raillways will be judged
mainly on this basis And I wish that
the operational efficiency of the rail-
way, may be consideiably improved
so that the ordinarvy working expenses
may go down

The Raillway Minister has refericd
to the report of the experi committee
on coal and said that the report 1s
being exammed This year also, I find
that thc net expenses on coal consump-
tion :1e fuel consumption have gone
up by about Rs 2 crores Of course,
therc have been more wagons and
there has been a greater movement of
the trains, but still we feel that there
1s enough scope for economy in fuel
consumption I wish that the report
of the expert committee on coal may
be examimned quickly, and I hope that
the implementation of that report will
improve the position by minimising
our ¢apenditure on fuel consumption

Since you have rung the bell, I shall
now come to some matters of local

mportance First, I would refer to
the Sealdah section That 15 the most
neglected section of the Indian
Railways

Shr1 Rajendra Singh How does the
hon Member say so?

Shri A. C. Guha: There 15 hardly
any goods traffic 1n the Sealdah sec-
tion cxcept some jute traffic, so 1t gets
less attention I am sure the hon
Minister must have personal know-
ledge of the passenger traffic in the
suburban section of the Sealdah lne,
and that 1s also a paying traff~ He
should do something to impru the
passenger amenities and the puuctu-
ality of the trains m that section

Shri Jagjivan Ram: That 1s why 1t
15 going to be electrifled
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Bhrl A. C. Guha: I am coming to
‘that. I do not know how far it will be
‘electrfied. I think the total estimate
18 Rs 15 crores, and so far, they
have been able to spend only
Rs B4 lakhs or so, and next vcar,
including budget estimate the total
will be only Rs 225 lakhs As for the
time by which this scheme will be
completed, there 1s no mention I hope
that the whole of the Sealdah section
may be electrified and the work may
be completed at least by the first year
of the Third Plan The hon Minnster
nods his head about 1it, and, there-
fore, may I take it that he agrees to
my suggestion and accepts my ex-
pectation”

Shri Jagjivan Ram: It will receive
favourable consideration

Shri A. C Guha: All right

Another small thing which 1s much
nearer t0 my home 1s 1n regard to the
Barasat-Bashirhat ine Some blame
1s laxd on me in this regard At one
stage I had intervened because some
lands containing some graves of the
Mushims were to be acquired But, if
there 1s any difficulty in that parti-
cular piece of land, I think there may
be a diversion line. 1t may not be a
very big diversion line, but i1t may be
only for about half a mile or even less
As far as my information goes the
case has gone to the High Court, and
the High Court may not decide 1t in
two or three years’ time and till then,
the work on this Iine will be kept in
abeyance and are we to understand
that the work on this ine will not
start till the High Court has given 1its
findmg? I request the hon Minister to
examine this question, and 1f there 1s
any difficulty, he may consider some
other diversion lne so that the
difficulty may be bypassed and the
hne may be completed, because 1t 1s
an urgent necessity for the entire area
since the hght rallway had been
abolished about five years ago the
Jpeople have been suffering

T would like also to state that the
lbon, Minister may do something about

the Kalighat-Falta line. I thisk it is
o small line which covers only a
distance of about two to three miles,
Since a Jot of people have been using
this line as daily passengers, I think
something should be done about this
suburban line also

As regards ticketless passengers I
would request the hon Minister to be
more strict in this matter and to see
whether there 1s some collusion of the
rallway staff or not My own appre-
hension 1s that this thing cannot go on
without some collusion of the railway
staff, maybe, at the lower level But,
something should be done to check
yms Tt 1s corrofing “Yne noral
character of the people and 1t 1s also
depriving the Railways of their due
revenues So, from a moral as well as
¢ financial point of view, I request the
hon Minister to examine this question
gnd see that at least there 1s no collu-
gion from the railway people in this
ymmoral and 1llegal practice

Mr Chairman: The hon Member
{rom Chingleput After that, I will
call the hon Member from Sitapur
(Interruption) No further informa
f1on just now

Dr Krishnaswami (Chingleput)*
&ir 1 should like to pay my humble
meed of tribute to the hon Railway
Minister for the earnestness and
gincerity that he has displayed 1n
tackling many of these difficult prob-
jems—problems which are difficult in
all conscience, especially, his treat-
ment of the welfare of railwaymen
was particularly heartening to me

We are to have a large number of
secondary schools, we are to have
subsidised  hostels and primary
schools There 15 only one observa-
t1ion which I have to make and I hope
the hon Minister will not take it
amiss when I suggest that m opening
such primary and secondary schools
we ought to make provision for the
sdmission of a certain proportign of
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stores within our

. One would have wished for
s clearer statistical account of the
needs that have been met by produc-
tion within our country. We might
then have been in a position to throw
light on how far our plans for deve-
lopment should be improved and
expanded,

Having disposed of these matters, I
now turn to a consideration of certain
disquieting features of the Budget.
Let me make this observation at the
outset. I feel sad that a well inten-
tioned Minister has not been served
well by his advisers. One has only
to peruse the analysis that he has
made of the various figures pertaining
to investment to arrive at this conclu-
sion.

My hon. friend, in his account of
rallway investment, pointed out that
investment expenditure reached the
peak 1mn 1957-58, the second year of
the Second Five Year Plan, Whatever
might be the defects of the Railway
Board, stinting on expenditure 1s not
one because i1t is one of the best
organised spending departments of
the Government of India. And,
although we may have doubts regard-
ing the wisdom of the choice of
certain projects, we cannot deny their
ability to spend well. My hon. friend,
on the basis of his calculations, points
out that we would be able to spend
by the end of the Second Five Year
Plan. 11215 crores of rupees in money
terms and in real terms handle 162
milion tons of originating freight
traffic as originally planned!

Now, this is a surprising statement,
since, obviously costs have mounted
up since the Second Five Year Plan
Wwas drawn up. While it is most grati-
fying to learn that the Rallways
would be able to handle this traffic,
Parlament has to ask two immediate
355 (Al) LBD~8.

questions of the Rallway Board and
the Railway Minister who is here to
represent it. How comes it that at a
higher cezt level the same amount of
originating freight trafic can be
handled by the Railways? Secondly,
has the Railway Board made adjust~
ments implicit in the changes in the
Plans that have occurred since they
were drawn up? It is clear that some-
thing has gone wrong somewhere.
The original calculations, in my
humble opinion, were either mis-
calculations or were accepted on the
ground that the other spending
departments knew less about railway
investment

No one can complain, least of all
the Railway Board, that the traffic has
not increased to the extent to which
it was anticipated. My hon. {friend
speaks of ‘trends,” “of the increase
in freight traffic of only 2 per cent on
broad gauge and 7 per cent, less aon
metre gauge as compared with the
previous year.” But where do all
these arguments lead us when the
very basis of the original Plan of
Rs 4,800 crores has been changed to
Rs. 4,500 crores and. in the inter-
mediate period, costs have mounted up
phenomenally? And, this must,
certainly, have repercussion on the
amount of traffic to be handled.

My hon. friend points out that there
has been a trend of decline in traffic
last year, Need one be surprised, Mr.
Chairman, at what has occurred? Last
year was a year of lower economic
activity in the country, Food produc-
tion had declined; industrial activity
was sluggish; and these factors must
have influenced the transport of
commodities, high rated as well as
low-rated in value. Yet the Railway
Board must think of road transport as
the villain of the piece! But even it
the fall in freight earnings is not due
to sluggish economic activity, even if
it be due to competition from other
sources, from vehicles on road, one
should not approach this question
from the standpoint of Railways and
create a scare.

We have to look at this question of
transport not from the point of view
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of Railways but from the standpoint
of methods of carrying traffic. Let us
Jook at this problem in the proper
perspecive Let us not cloud our
sppreciation—I say with great defer-
ence to my hon friend the Railway
Minister—by speaking of mis-utilisa-
tion of national resources Itis a
grand phrase, which may mean any-
thing or which may mean nothing All
taxes, let us realise, paid by motor
wehicles since 1839 ncluding the
petro]l tax as well as the sales tax
more than cover the costs of roads
There 15 something more which
happens These taxes contribute
bandsomely to the general funds of
Government, a factor which we have
to take into account m assessing the
econtributions made by Railways and
ather types of transport as well

Besides, let us realise, that these
taxes contamn a subsidy element for
bullock carts which, on social grounds,
we cannot and should not tax and
which wear out roads more than buses
or lorries If, m spite of the pre-
ferential position that 18 enjoyed by
Railways, there 18 a change of custom,
surely we must do some re-thinking
And, 1t 18 to do some re-thmking that
1 address myself te the hon Railway
Minister and through him to the Rail-
way Board to do some re-thinking

My hon friend speaks of faster
traction by diesel But, let me pomt
out to him that while diesel traction
is welcome on other grounds it has
smaller influence on speed and quick
movement of trains We have to
realise that delays occur in the load-
ing stations The delay of wagons
caused by loading and unloading and
marshalling operations dependent
upon the efficiency of the admunistra-
tion must have had its effect upon the
users of transport Also, wagons are
not covered Speaking as a Member
of the Railway Corruption Enquiry
Commuittee which went into this pro-
blem, may 1 be humbly allowed to
point out that while we did not wish
to asperse any body of men, because
that would not be proper for us to

do so, we had to point out that so far
as those wagons were concerned,
because they were uncovered, thers-
fore, a great deal of pilferage of
articles occurred And, if the Raillway
Boarq or the Railway Administration
can provide better wagons, covered, and
can prevent pilferage, many of the
customers who had turned away
during the past 3 or 4 months may yet
come back like Little Bo-peep And,
thus an attempt has to be made by the
Railways We have to realise that
unless that 1s done, 1t will not be
possible to attract custom All these
factors will have to be taken into
account before we decide on  any
policy of strengthening the Rallways
I the Minuster will do Parliament the
favour of making the Raillway Board
re-think a bit, he would find that
“public carriers” in spite of certamn
Limutations that are imposed on them
have greater advantages over “free
lance” operators, especially where
they are a monopoly We can improve
our services, as I pointed out, or shift
wagons from one area to another
because there 1s congestion 1n other
areas We should make fresh traffic
surveys and find out how we should
attract customers and search for new
markets 1n a country which has yet to
make great strides in all forms of
transport Above all—I db not wish
to suggest anything definite on this
occasion as the amount of technical
informafion on this subject 1s Iimited
and has not yet been obtained by those
in high authority m the railway and
transport administration—in co-
ordinating road-rail-ship transport,
we must not ignore the users claims
Let us not commit the mistake which
Thailand made some sixty yearg ago
of suggesting that the railway should
be put on one lime and road should
only act as feeders of railways Today
the problems are so difficult there
The question of transhipmentof goods
from one point to the other has been
rendered so difficult that people are
beginning to think that the Mimster
who devised that policy sixty years
ago has put a brake on the economic
expansion of Thailand altogether This
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in a very difficult problem, It is but
bhuman on the part of the railwaymen
who have spent their lives in the
cause of the railways to adopt a
sectional pont of view The same
thing occurred in the case of British
transport. When the matter came up
for review sometime mn 1951, Parlia-
ment took a very strong stand and
told Sir Brian Robertson, the Chair-
man of the Board of Transport, that
he could not think of co-ordination
a8 being synonymous with suppression
of other methods of transport In all
attempts to bring about a revolution
in railway transport, they said, let
there be more modernisation and let
there be an encouragement to a better
type of service and let us also see how
far we can make both the road and
rail and also other forms of transport
put on equal footing In India
historical conditions are different We
have given a preferential position to
our railways If in spite of it there
has been some amount of competition
from road, we should not be
squeamush about it We should not
try to suppress economic development
just because we feel we are not able
to meet competition In this connec
tion, I should like to suggest to my
hon friend that a time has arrived
when we should have more sizable
zonal units of these railways My hon
friend who preceded me spoke of the
lack of response on the part of the
managers But may I point out that
this lack of response 1s due to the
fact that there 1s centrahsation of
authority in the Railway Board and
thhat the zones are so big that the
managers find 1t impossible to know
what their personnel problems are
The Railway Corruption Enquiry
Commuttee went into this matter at
considerable length and there 1s a
lucid paragraph on this pomt of
administrative  responsibility and
accountability which I commend to
the attention of the hon Railway
Minister The time is ripe, 1t was ripe
long ago for making modifications and
the sooner we make modifications, the
better it would be trom the the pomnt
of view of mproving the efficiency of
our railways

But let me proceed to a basic ques-
tion which I raised at the outset I
pointed out that in the analysis of the
figures presented by my honourable
friend there was & lacuna. Since the
overall Plan has been reduced from
Rs 4800 crores to 4500 crores, adjust.
ments must necessarily be made The
costs have also mounted up The hon.
Minister has come to Parhiament with
a request that a Rs 105 crore loan
should be given from the general
revenues I have no objection to
conceding to such a request but surely
when the very basis of the Plan has
been altered, Parliament should have
a nght to know how the priorities
have been ordered by the Railway
Board Let us have a white paper on
what exactly are the priorities ané
let the Raillway Board present through
the Minister a plan of priorities and
let Parliament have an opportunity of
judging how the experts have applied
their minds to these questions in the
light of changed conditions  There
must certainly be a revision of
priomties This leads me to another
point which is rather important and
to which I should ke my hon friend
to give his special attention We were
told that because of the high priority
attached to plan developments we
could not satisfy the unsatisfled
demands of many areas for several
years In many cases, m my humble
opinion such an argument was nothing
else but a pretext for inattention to
the problems of railway development,
particularly in the south But now
that the total outlay on the Plan has
decreased and costs are mounting up,
there 1s no need to rely even on this
pretext There ought to be a greater
consideration of the unsatisfied
demands of areas in the south and of
the various other areas and they
should be taken into account Let me
mention only a few instances They
are by no means exhaustive I am
only to content myself with mention-
ing a few instances in the General
Debate and I shall deal with them 1n
detail when I come to the Demands
for grants Everyone knows that
traing coming 1n and gong out of
Madras are held up for a long time;
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there is a virtual bottleneck. In fmet
by our inattention we are creating
eonditions for competition and giving
the custom to road transpart by really
blocking up traffic and not having
attended to the problem of line
congestion earlier It is obvious to
any one who has given thought to this
problem that double lines should be
laid up at least right up to Ponneri in
the north and at least up to Chingle-
put in the south to relieve traffic con-
gestion, It ought to have been done
earlier; it was not done because there
was lack of attention to the problems
of these areas. I am glad to find that
my friend suggests that now that
there is power, there will be electifica-~
tion of the Tambaram-Villupuram
line. But I would only like to say
that there should be electrification not
only from Tambaram to Villupuram
but from Tambaram to Vridachalam
because  Vridachalam after all is
nearest to the centre of the Neyveli
industries. Now that power is avail-
able, there is no need to hold up the
other project also of electritying
Madras-Arkonam line as well. It
would relieve congestion Besides, the
satellite cities that have to spring up
and which we are really anxious to
promote would not come into being
unless some of these developments are
taken up. There are other places to
which my hon. friend has referred.
My triends Shri Elayaperumal and
Shri Narasimhan will of course deal
with the problems of other areas

Finally, I should hke to make a
personal plea to my hon friend the
Railway Minister. It 1s good to lListen
to the wisdom of experts but the
Minister should also—and I say 1t
with great deference to him—overrule
these experts Sometimes experts are
wooden and hide-bound in their
approach to these problems I have a
feeling that the present Railway
Board, though it consists of many
eminent persons has not displayed
that prescience or understanding of
the deeper transport problems of our
country, If we are wooden, there

cannot be any possibility of ety
intelligent planning. I suggest to nty
hon. friend that he should eitlter v~
vert the bureaucracy that is working
under him or have new blood in the
Railway Board so that it may tackle
these problems afresh. Above all I
should like him to apply his mind to
the problems of zonal reorganisation.
As I have already said, these organiza-
tions are so wide and so overlapping
that unless we are able to decentra-
lize authority and create more zones
and give more power to the General
Managers to settle these problems,
it will not be possible for us to have
anything done substantially. I do
realise that there would be certain
abuses of authority, but after all, the
Railway Board and the hon. Minister
are there as appellate authorities. In
any event, my vision of a Railway
Board is that of a high-powered
policy-making body, not of a detailed
supervising body which concerns it-
sef with problems of patronage and
personnel, important though these
are, these do not fall within the pur-
view of a pohicy-making body.

Mr. Chairman: The hon Member
for Sitapur. After that, I shall call
the hon. Member for Dhenkanal and
then the hon. Member for Dhanbad.

R I 32 () ; s
o, & awwr 7 06 WY a5t 7 T
X g1 A} foer e @A
t 1 AfeT a1 % geg Y arge # oy
o A3 g W ow 47w ook
¥ wgrfeaw, # awt g @ q@
TEA T FHT AR A o7 |
QIO ag /@ a4 A qgw X AZAWEY -
grua ff Wik 9t g 39 7 @
g s ard o ¥ g § HfET @
X A1 §, W N e F a8 e
A% ¥ A% 70 & garfonr ® fag ag
™ £ fF g v Ty v IR R,
ATET FA( ¥ €A F), qU o Aiew F
o a3 §Y, T8 Y e 7 o sewed
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[t 3 Age] Sbet Mahanty (Dbenksnal): Mr.

Chairman, the problem of problems

[ Qarafgd | WY § - tomehumbe:iwhnymuhy
down, what criteria to formulate for
mﬁkmﬁmf:iwt:gim ¢ fro e

trative laxity here or corruption there

W N fary e §, A o & are approaches of very little conse-

DT won ek quence according to me. But if we
view at the Indien Railways, one of

W N
oife Ty aTF IAT W gAY & most organised monopolies in the pub-

faox o | lic sector in this country, from the
operational efficiency point of view,

werh o fory W fowe we find that it leaves much to be
amr & desired. If we view it from the

R commercial point of view. it is
§ gy &g disappomnting. If we wview at from
;ifar« friz the point of view of the passengers or
. the consumers, we find it depressing

g W W R Therefore, the problem to me has

mfe ® g9 W §C € | been what yardstick to lay down to
judge our Indian railways

oft mgraw wt : F & I do not know who charactersed

the Railway Budget as a “pedestrain

L{ ¥ ot budget”. On the authority of Shri
. Asoka Mehta, I learn that the Railway
Mnister himself had characterised it

1 qiferarie § O ST *T A as 2 pedestram budget. According to
AT me, 1t seems to be a limousine driver's

a ! :‘3’ T !rqg budget, dniving recklessly towards

9 % LRIL Q il chaos, maybe towards a fall If we
w7 e ov@q & A look at 1t from the financial pont of

w t \ view, we find that the working expen-

ses are gowng up, whereas the profiis

are dwindling. The Development

@t wx ww fey o wefed fE Fund today is nil and is sustained by
ofy ¥ fafreex ¢ wfgd) a credit of Rs 13 83 crores from the
general revenue and the Depreciation

5 = Fund 18 diminishing The Railway was

g & vt % sypposed to contribute Rs 225 crores
g W g @t & o g from the Depreciation Fund towards
o W oW we fears ago the second Five Year Plan of the
Sn Railways I do not know how much

W, e wT W e 3o A they will be able to contribute to the
sl § @ A W oW thrd Five Year Plan If my recon-

ag | o |y dw & ngs are correct, 1t will be a ni) figure.

w | It we look at the figures of 1856-57,

we find that the capital-at-charge was

# qft of wgv & fv o Rs. 7,071,71 crores and the ratio of net
ot N revenue earned was 5'4 per cent. In

W A AR 1957-88, the capital-at-charge increas-
2o #r dd v adfy ed to Rs. 1,232 44 crores, but the ratio
W @ e sk T of net revenue diminished to 4'7 per
T I TN AN F cent Against this background, we

w .
have to judge the performance of
g wfw gey WA the Indian Rallways
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lies with the Railways.

Let us take the other organised in-
dustries, textile for instance. We find
shat in 1856 the gross profits of the
textile industry, as a percentage of
capital, was 9-8 per cent. We know
m what a quandary and ramshacle
the textile industry is. Yet, its gross
profits were to the extent of 98
cent, iron and steel industry 11-7
cent; engmeering industry—8-5
cent, I think cement will be of
orde: of about 8 per cent. But,
profits of the Indian Railways are less
than § per cent. Here 13 a matter of
very serious concern to us. We find
today that the capital at charge under
the Railways is to the extent of about
Rs 1, 800 crores Then why this
sector has not been earning profit
commensurate with the quantum of
capital” Let it be understood that the
public sector is going to be no so-
cialistic luxury for us The only
criterion that we will have to apply
in this regard is what benefit, what
relief it brings to the consumers at
large And if we judge the perfor-
mance of the Indian Railways from
that point of view, we certainly find

it very very disappointing and dis-
tressing

FERER

What we find 15 & tap-heavy ad-
munistration, an overcentralised ad-
ministration to which even the Rail-
way Corruption Enquiry Committee
drew pointed attention. We find the

estimutes are increasing on the wud-
ministrative side. But what has
been the performance of the Railway
Board, the performance of the Indiams
Railway administration? Here agaim-
we have to judge not the administr-
ative laxity here or the corruption
there, as I pointed out earlier. The
real criterion should be to see to exa~
mine how the targets of the Second
Plan in the fleld of Railways have
been implemented

I am quite in sympathy with the
Railways; because in the Second Plan
their original outlay of Rs, 1,400
crores was reduced to about Rs. 1,128
crores. Those who had framed the
Plan should have borne in mind that
the Railways are really the life line
of any economic development. There-
fore, the planners who are spending
crores of rupees over useless gocial
overheads should have diverted all
those amounts for the development of
the Indian Railways. R

But even within the limited sphere
of the Indian Railways of Rs. 1,128.
crores, the targets laid down were new
lines 842 miles, renewals 8,000 miles,
doubling of tracks 1,607 miles, electri-
fication 826 miles anq dieselisation
1,292 miles. Now the hon. Minister
ought to enlighten this House what
has been the rate of progress towards
the attainment of these targets when
we are going to complete three years
of the Second Plan and when we have
barely onlv Rs 211 crores left to at-
tain the target from expenditure
pomnt of view

The figures which have been pro-
wided by the Railway Ministry about
the new route mileage opened during
the Second Plan are highly mislead-
mg Anyone who goes through the
figure of new Railway mileage opened
during 1957-58 will find that it is
168-14 miles and during the period
work under construction is §64'67
miles. Therefore, if anybody added
up both these figures, he might have
come to the very hopeful conclusion
that we are going to attain the target
of 842 miles of new railways, but
this 15 hughly and grossly misleading.
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[Shri Mahanty]

1 am sorry that the Rallway Board
in the medley of figures that they
have been circulating 18 trying to
«<reate & confusing picture as if with-
in the period they are likely to ac-
hieve the target It 1s far from the
truth, because this figure includes
the carry over of 404 miles from the
First Plan Therefore, 1f you deduct
these 404 miles from this, then you
will find that even though 842 miles
may have been opened during the
Second Plan, the mileage which per-
tains to the Second Plan is much less
than the original target I doubt if
wc will be able during the Second
Plan to achieve the targets which we
have laid 1n the Plan

Then, even though in 1957-58 we
have opened up 168 14 miles, I would
like to point out to the House that
during the same period we have
closed down about 26 miles of rail-
ways, eg Kalkaghat-Falta There-
fore, from the point of view of open-
ing of new lines the performancc is
most disheartening I would like an
explanation from the hon Minster
why the Dandakaranya project, on
which so much rehanre 1s placed to
which the entire wagon of the Refugee
Rehabilitation Administration 1s hit-
ched, why even though i1t was san-
ctioned during the last year the
survey has not yet begun? Are they
gomng to complete the railway lines
under the Dandakaranya project
durmng the Second Plan? No, not at
all

Similarly about the renewal of
8,000 miles of rallways they have
completed only 4,416 miles I doubt
if they are gomg to attain that figure
during the remamnmng period of the
Second Plan

Only regarding electrification, they
‘have Increased ele~tric traction to
1,442 miles It is desirable to have
«electric trains But the fact has to

be borne in mind that in far move
wdustrialised countries like Canada,
like Australia, hke China, the elec-
tric traction that they have m those
countries is far below than what we
have in our country Whule other
areas are starving for new railway
routes, while other places are suffer-
ing due to lack of transport, you have
absolutely no blessed right to elec-
trify raillway traction whatever may
be the considerations You cannot say
that your industmal production is
higher than that of Chma You must
be ashamed of it You cannot say
that your pace of industria]l produc-
tion 1s at an accelerated rate than
that :n Australia or Canada But if
anybody cares to analyse the figures
he will find that in those highly in-
dustrialised countries where the
Quantum of production 1s much more
than what we are having today now,
the percentage of electric traction 1s
not so much Therefore, my humble
submission to this House 1s that while
other areas are decaying owing to
lack of transport, when you are ask-
ing for Shramdan in Rajasthan for
new lines, you have absolutely no
moral or administrative justification
to exceed the figure of electrification
which 1s much beyond the target that
was fixed in the Second Plan

Then if we come to the passenger
amenities we find 1t 1s a lhittle short of
crimunal 1 am sorry to say that, but
you will find for yourself that it is
a little short of criminal The main
passenger earnings is bemng derived
not from thc upper classes but from
the third-class While the upper class
earning 18 dwindling, the earnings
from third-class 1s increasing Now
the upper ~class earnings from
Rs 14 08 crores, which 1s the 1958-
59 estimate, has dwmdled to Rs 13-47
crores As against this paltry figure,
we have earned Rs 102 83 crores in
1958-59 from the third-class passen-
gers
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But even then the Planning Com-
mission in the formulation of prien-
ties had given precedence to goods
over the passengers I am sorry 1
this country of socialist common-
wealth, the goods, the dead goods are
being given precedence over human
bemngs, those who are today earning
you most of your revenue, so far as
passenger earnmgs are concerned.

What are the passenger amenities?
It 13 not a waiting hall here or a
waiting hall there That 1s the most
superstitious way of looking at the
passenger amenities The only pas-
senger amenity that we want is that
the conditions of travel of third-class
passengers should be a little more
humane 2 httle more civiliked Let
not the Deputy Minister stage a stunt
by travelling himself in third class
Let us stop all such stunts, let us not
overpublicise them The amenities
that we want 1s that the conditions
of travel should be more humane,
more crvilized and more becoming of
a country which professes socialist
pattern But 1n that sphere we find
that 1t 18, as I said, I repeat 1t and
maintain, little short of criminal

Then, we find the working expens-
es are going up It 1s being said, that
it 1s an expanding economy and 1n an
expanding cconomy the working ex-
penscs are bound to go up But ex-
panding economy 1s not one-way
traffic In an expanding economy, also
the quantum of profit and the quan-
tum of net revenue should expand
That 15 not going up, even though we
find every year the hon Mimister 1s
coming to the House to increase the
number of incumbents 1n the Railway
Board or number of Divisional Mana-
gers or other high paid officers

14 hrs.

After having said that much,—I
have no more time at my disposal—I
will come to some of my own region-
al problems The regional disparity
in the economic development of this
country today is mainly derived from
the regional disparity in the railway
route mileage that we find today in
this country Take for instance, my

State The 800 and odd miles were
first laid, I think, in the archaeologi-
cal period of historical time by the
B. N R Co, and since then, this
Government had not thought it fit to
add a new mile of lme I think,
barring Kerala, Orssa is the State
which has the lowest route mile-
age Whereas the national figure
1s 1 mile for every 36 square miles, in
Orissa 1t 15 1 mile for every 72 square
miles But for that the credit does not
go to our Raillway Mimnister The cre-
dit goes to the o'd B N R company
whose charred bones have now been
of archaeological mterest Regional
d sparity m economic development
centres round regional disparity m
the railway mileage We were told
last year the Rihand valley was open-
ed up, by new rallway lines and we
thought, that the Hirakud Valley will
also be opened up similarly That
scheme was there since the First Plan
period to link up Titlagarh wath
Sambalpur The survey was comp'eted
long ago Work had started Then,
Orissa had to be sacrificed for other
areas May be, UP

Some Hon. Members No, no

Shri Mahanty: I say, may be May
be elsewhere I would hke to know
from the hon Minister why that pro-
ject was stopped It 1s a pity

An Hon Member: It is being taken
up

Shri Mahanty: It 1s being taken up,
not for our benefit, but to facilitate
export of iron ore to Japan, to build
the won industry in Japan

Shri Rajendra Singh: Are you not
going to benefit?

Shri Mahanty: My only grievance
1s, let us not be made a means to an
end Let us be an end in ourselves,
Similarly you will ind a few miles of
new line are opened up m the Rour-
kela area. Let us look at those areas
where the peasant i1s languishmg. He
cannot reach the market for lack of
transport faciities You have no
blessed right to electrify your routes
elsewhere
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treatment from the Railway
. 1 will not be exaggerating
it I say that the Orissa station build-
ings are mere shantiea. They look
juat like putty cottages that you find
in Christmas greeting cards. Even
though through Orissa, the South
Bastern Railway runs the maximum
length of its mileage, we do not find
a pie spent by the Mmistry in rve-
building stations, even though pres-
tige stations are coming up in
Gorakhpur and Allahabad and might
be in other places

E

The last thing I would like to say
is—the hon. Minister will excuse me
if I may say so—the hypocritical
treatment that is being meted out to
the weaker units like Orissa. You
know throughout India today, all
Railway lines have accepted the
pattern of divisionalisation and every
Rallway has its divisional head-
quarters. But when we wanted a divi-
sional headquarters in Orissa, the
hon. Minister said, the Railway had
abandoned the 1dea of divisionalisa-
tion, they had now regionalisation.
You will find in Chakradharpur and
Bilaspur the S. E. Railway have got
regional headquarters. The heads of
regional headquarters have the powers
of the head of the Divisional head-
quarters and discharge the same func-
tions, Yet to defraud the people, they
will say, the Railways have abandon-
od the scheme of divisionalisation.
Regionalisation is the pattern of the
day. I would like to ask the hon.
Minister to take courage in both hands
if he believes in administrative in-
tegrity and honesty and to satisty thse

dfvisionalisation and regionalisation.
While you have divisionsl headquar-
ters for all Railways throughout
India, why should you not have divi-
sional headquartera for the South
Eastern Railway in Orissa. It is merze-
ly because they have got possibly
none of their kinsmen to be appointed
as the divisional headquarters head.

Some Hom. Members: No.

Shri Mahanty: I am sorry to make
that kind of insinuation. But we also
feel hurt when we are told that kind
of thing. I want to say ..

Shri Shahnawas Kban: The only
consideration is efiiciency.

shri Mabanty: I hope the hon.
Deputy Minister will satisfy me with
facts and figures how the non-estab-
lishment of a divisional headquarter
in Kurdah Road has increased effici-
ency of the Railways. I hope the hon
Minister will give facts and figures
about the quantum of goods that
move via Kurdah road, what bottle-
necks result and what amount of iron
ore and other minerals are carried in
that sechion everyday. I hope the
hon. Minister will satisfy not only
me, but this House as to how the non-
establishment of divisional headquar-
ters in Orissa has increased the effi-
ciency of the Indian Railways,

1 have no more time at my disposal
I am very grateful to you for the
time you have givem me I hope the
hon Minister will just try to widen
the outlook. We should not view this
concern in the public sector from the
sociatistic luxury point of view, but
from the commercial point of view as
well as from the point of view of the
average consumers, in this country, I
am sorry to say that in both thesc
aspects the performance has been
most distressing in the South Easterr:
Railway.

Mr. Chairman: The hon. Member
from Dhanbad, then the hon. Member
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¢rom Mathurs snd  Rafh auun
Pratap will be followed By Wem-
Per from Gorsichpur.

An BRom. Memberr What about
Deihi?

An Hon, Moember: What
Madhya Pradesh?

about

Mr Chairman: Hon Members
would be well advised to catch my
eye and not my ears

ey afea wg ( wwTe W
s{qfee wifaat) . @nafe A,
afgamy 0 3 g § T97 9y fafrerl
% X a9T & fod Ty s

Shri P, C Bose (Dhanbad) The
ton Rallway Minister, n my opinion,
in his speech on the Railway Budget
tas made an objective review of the
financial and other aspects of the
Railwasy administration m the last
year It has to be appreciated that
he has made a clean breast of both
the achievements and shortcomungs of
the Railways during the outgomng
year He has also given us an idea of
the various works that are in pro-
gress and that will be undertaken
duning the commng year From the
description he has given, 1t 13 quite
clear that the performance of the
Railways 1n carrymg more traffic, both
in goods and passengers, which 1s the
primary function of the Railways and
which 1s of utmost importance for the
industrial development of our coun-
try was qute satisfactory The
achievement mn the construction of
new hnes and conversion of metre
gauge Lines into broad gauge lines and
remodelling of station buildings, etc
are noteworthy and beneficial to the
traveling publc

Objection was raised yesterday by
one hon Member for enlargmg the
Allahabad Railway station as a huge
waste, but I think almost all rallway
stations at places of pilgrimage have
been improved on pubhic demand In
this vast country of ours, a very large

agmber of people vimt these places
from time to time, from far and near,
and it is the duty o the railways to
see that these pilgnms are provided
with amenities as far as possible
Therefore, I consider that the re-mod-
elung and enlarging of these stations
was urgently needed for public bene-
fit

1 myself would Like to put one small
demand in this connection I often
go to Patna Junction station It 18 the
capital of a State but there 1s no re-
tirng room there I have found men
coming from Delhi, Madras and dis-
tant places to Patna having great diffi-
culty for want of a retiring room at
the station I think almost all State
capital stations have got retiring rooms,
and I do not know why Patna Junc-
tion should not have a retiring room

Shri Narasimhan (Knishnagir1)
What 1s the Member from Patna domng?

Shri P. C. Bose: As regards the
shortcomings and other 1ills on the
railways, special mention may be
made of over-crowding mn the third
class, ticketless travelling, theft and
corruption, msecurity and accidents
1t s a matter for regret that these
things are persisting in the same way
as before There 1s no tangible sign
of ymprovement 1n these matters The
hon Mmnister bas Yumself dealt with
them thoroughly and many Members
also have spoken about them, and
therefore I do not ke to recapitulate
them I only hope that very strong
measures would be taken to eradicate
them as early as possible

For the last several years I have
been pressing for provision of ele-
mentary education to the children of
railway employees I am glad that
this provision has been made this year
and I thank the Railway Mimster and
the sdmimstration for this

The other thing I have l’i pren-
smg for from time to time “housing
accommodation for railway employees

I have seen employees working
different stations going far away for
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{Shr: P C Bose]

their accommodation A  distinction
has alsa been made in the railways
between essential and non-essential
employees in the matter of allotting
quarters This 1s haghly objectionable
The allotment should be on seniority
basis, If they require accommodation
for their families, for theirr mnight
shelter, why should one type of em-
ployee get shelter compulsorily and
the other not get at all, simply because
they are supposed to be essential or
non-essential’ I do not understand
the meaning of this “essentia]” and
‘“non-essential” Both are equally
necessary Maybe that one 15 employ-
ed on the open line, another 15 in the
office, but for that reason the latter
does not become non-essential This
dustinction 1n the matter of allotment
of quarters should be abolished, and
quarters should be given on a seniority
basis I hope also that more quarters
would be bwilt to accommodate all
the employees who are working
Otherwise this problem will always
remam

The question of road transport has
been dealt with aiready In my area,
there 1s a station called Matan on the
Bastern Railway At that station we
used to see for a long time a large
number of cattle from UP and up-
country places being transported by
the raillways, and from there they
went to the markets on foot, 1n the
coal fleld area There are very big coal
fleld markets in Katras etc But now-
adays all these cattle are being trans-
ported by road, by trucks Road
transport has become so popular that
these trucks are bemng sold m the
black market People engaged in this
road transport business can purchase
trucks in the black market paying
Rs 5,000 and Rs 6,000 more and can
still make a profit, and people, 1n spite
of the expenses, ke road transport,
and do not go to railway transport
This matter should be thoroughly en-
quired into What 1s the reason that
even cattle are beng transported by
trucks, not to speak of goods®

Shri C. B, Narasimhan: While men
are treated as catile ;n the rmlways,
by overcrowding'

Shri P. C. Bose: I have given the
instance in my own area. I have no
1dea of the diuference between the
rallway freight and road transport
rates, but this matter should be tho-
roughly nvestigated I think the
freight 1s also one of the causes

I have, several times, raised the
question of rail-cum-road bridges
There are some very important places
all over India where over-bridges are
absolutely necessary In my area there
1s one place The tramn starts and the
door 1s closed for five or ten minutes,
and on both sides there are cars and
trucks waiting for a mile I think
similar things are happening all over
the country This matter should be
discussed with the Plannmg Commis-
sion, and if necessary, with the State
Mnisters, and some solution must be
found for this

I had several other points, but there
18 no time, and therefore, with these
words I only hope that the targets wall
be achieved by the railways, and }
express my appreclation of the work-
mg of the railways

Raja Mahendra Pratap (Mathura)
To begin with, I congratulate the hon
Member imn the chair for the guality
that he has shown today as a good
administrator He called out not
names but constituencies ;m several
cases, and he announced the names go
that we could go out and come back.
Very kind of you, Sir

Then I congratulate the Minister too,
because I believe that the railway de-
partment 18 the best managed depart-
ment of all the departments of the
Government, and I believe that m the
Railway Department the reservation
department 1s still better managed.

I happen to be the patron of the
clerks of the reservation department
They had asked me to bring some of
their demands before the Minister ¥
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wrote about them to Shri Shahnawaz
Khan, and he promptly replied. This
is also very good of the railway de-
partment that they immediately pay
attention, but I must say that our
Minister and our Deputy Ministers are
not properly supported by their staff,
snd it would be better if some jatav
is put in a high position in the rail-
way department, and some Pathan is
also included. I believe also that the
Anglo-Indians should be given special
consideration in the management of
the railways. Of course, I believe:
All to work for all to make all happy.
(Interrupfions) Brahmins can go to
the law department and baniyas can
go to the finance department, but let
this department be managed by
Harijans, because they also should
have some place. I am not claiming
any place for the martial races in the
rallways; for the martial races, there
is only our Army; there, they will
have monopoly.

Now, I beg to say that we want a
railway lmme from Brindaban to
Aligarh. Our Braj wants it definitely
and seriously. If there will be a
bridge at Brindaban, most of the flood
difficulties will disappear there.

We also want a small railway line
from Dehra Dun to Rajpur below
Mussoorie. If that is built, the pas-
sengers going up to Mussoorie will
have much more convenient journey.
It the budget does not allow it, let us
give to the private sector the building
of these two railway lines. I believe
there is no harm in giving the private
companies a chance to build some rail-
way lines. I think there is a certain
prejudice which has come into the
minds of our high leaders that only
with the public sector, they can better
manage. But what I say is that in
the public sector, only some people
monopolise the financial side of these
companies and these departments.
?his should not be so. After all, man
1s man whether he is working as a
government servant or he is working
in a company. So, I suggest that the
private sector can be glven some
chance.

I may also say that some people are
punished in the railway department,
because they have some quarrel with
the higher officer. I think 1t would
be better if this matter is looked into
in a little more kindly way. One Mr.
Rawat, ticket collector was degraded
and transferred from Mathura to
Jhansi, and one coolie Munna is suffer-
ing for about a year and is not being
given a chance to work as only a
simple coolie at our Mathura junction.

I may also remind the railway de-
partment that during the last three
years, they have often promised me
that they would provide seating ar-
rangements for the first class travel-
lers travelling during nights. It is
very difficult sometimes to get into the
compartments, because the compart-
ments are locked up, and a first class
passenger who is going to a nearby
station, two or three stations away,
does not find a place to sit. They
had promised me, but somehow, that
has not yet been fulfilled.

I must say that there is a great im-
provement in the restaurants. For-
merly, I uséd to see that these bearers
used to charge four annas or five
annas or eight annas more. Now,
they are very correct. I must con-
gratulate the railway department for
this great improvement.

I must also mention here that some
of our railway clerks, goods clerks and
also reservation clerks, have taken an
oath that they would not take any
bribes in tuture. It is a very good
sign, it it is backed up.

There is a complaint that some
ticket collectors are asked to realise
so much fine. I think this is absurd.

An Hon. Member: Rs. 500.

Raja Mahendra Pratap: It is absurd
that a ticket collector must realise so
much fine. I think we should be
glad that he realises less, because
nowadays there are less number of
ticketless passengers.
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Sometimes, some of our depart-
ments say, well, this does not concern
us, this belongs to the other depart-
ment, or this belongs to that office
and so on I think this 18 not very
good. All offices and all departments
should closely co-operate for the
‘betterment of all

Then there was the question of the
beggars on the rallways This 18 a
problem neither of the raillways nor
©f any other department It is the
country’s problem I think that every
‘peggar should have shelter and should
have daily bread, and you can use
him for some work too, and he can
produce something We must calculate
how much time and energy are lost in
different pursuits, and then put every-
one to work

Now, I must say a word about mora-
Ity also After all, if a man who 1s
serving somewhere, who 1s working
for the country, and who 1s hving 1n
the country s immora)l, then he can
do nothing, he wall spol everything
‘So, I propose that my Religion of Love
should be introduced all through We
should pray every morning and every
«vening We must see how we spend
wme, whether we waste time or spend
3t usefully If we have misused time,
then we must, of course, ask God
‘Pardon me, Sir’, and then use the
time rightly 1 shall not go further
mto that

1 shall not speak long I have got
only two or three pomnts more And
1 shall just point out some defects

An Hon. Member:
world federation?

What about

Raja Mahendra Pratap: It 1s a poli-
tical question Hele 1t was the ques-
tion of morality which 1 was discus-

sing

I am told that some mstructors are
paid only according to the scale
Rs 60-150, while other instructors are
weceiving Rs 300 to Rs 400 I thmnk

justice should be done to all. I ¢do
not say that the higher-ups should be
pulled down, but I say that the lowsr-
downs should be brought up,

In the end, I am very sorry to say
that some high officers are still traval-
ling like the nawabs of the old days
in big bogies with a big following.

An Hon Member: Like Moghuls.

Raja Mahendra Pratap: What is this?
On the one side, we speak of the
socialist pattern of society, and on the
other, we make the officials hive hike

nawabs I think a better example
should be get

Mr. Chairman: Now, I call the hon
Member from Gorakhpur Thereafter,
I shall call the hon Member from
East Khandesh
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May I request hum that he should at
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and set an example which we

g gifoie & @t fReww
21
TF A A AH § AT o
feemr wgAT g 1 A O W@
T FHE R TR ¥R ¥ AT

T g4

professcd to do when the British were # 1 m—* I¥ T FF v A

ruling here?

Wﬁmﬁmﬂﬁoéom
¥ A d I AR AN XY
9T ¥ I QF AR GHe gg
t fort s B SR 3% o1 frar
R WA A ¥ e Wi §
e oF I A AT F wewT w@w
feomaT SR 1 avE fet & gwTn
W W 9 W I ok s
W N mmREr aga @@ S
W AT AT 99 WY QU A %
awf ) Wil o g g e
A @i i wifed e
TR WIS 916 6 & 7 & Y { @ige
WTST W fe wra wmiT ¥y W B

famwﬁbwmfﬁpmm
T ﬂwmmrm'-m T g

® wEAT §, WY fF 303 zﬁ'«a o
o ffmar ST aH ¥ faw
faar srar @ AR Y W FTAgT WY
mar g, 9 ey AT I X
o TRT &Y AW Q& femm ¥

@0 fawrqa g & fe T oY
fagrc @ JEwaT g IwEr iy sy



77 Radway Budget— YFEBRUARY 25, 1850 Geners! Discussion 328

[sfr ferg e Py}
Rz}, 79 T, gw T A ex
M aaa N e} ¢ TAQw
Qo s fear gar Qar & 1 WY
WY O e ATET § S 9T §A A ¥
w1 fegr arar § s o e wgoT
oY AT ¥ I YT WET FT I TN
wrar ¥ 1 qET wEW gar @ frowd
wwamafr & fag fawa & it @
# wgar g fr 1o @@ wT weumw AR
& I 5 oY g whow g & wE
frg fear s ¢ ot Y ag W
¢ <an fag feomr sarr & 0 A
W % W TEA IAF %0 G Fworar
*9 & AT 9T I Y FT q9 747 |
N q§ 1w A HAr fgd | -
fad ag sgr v § fe frae agw
Y ¥ o uyAr o gem AT § W
forerlt agw 7@ SN sAFTIRMATE

TF @ ? W7 wgAr g g
WY W ATE AG AT GH AT R E
> AR § gT & FEEr @
qr ¥fFw wx a7 & TEE gEAY
ik g f& st aga fr &
g FGAIZ T AT AT AN
LA Rgﬂﬁa.ﬁﬂﬁz-tm
IO AW & I g4t fgemr fawr
gra € wragr wE A A O
q AR I T NI
AT TE T 1 T ATE ST W
feena T e e 7@ faan
afit & % =g war &, Tha
NI FAAATE L TRTITTIES ¥
gme Waighd @t f
ife aogam ¥ e
fawrgur § W AT 31 W
oY 1A w O F e mfaw
¥ & WY 9% Qqr §EAT T g Ay sweh

Yorar a9t T wfaw
feqy s wfgd | oW age @
st g NOF W for ¥ T R

e oy W v wor
Y ¥ AT WMD)

ox & ow are daT ¥ a F ik
wgn wgar g ¢+ Fafre agw #
T fr QY S8 AR s
& a1 AfF & I FEAT WA
g fs @ wfft e & oF =& § a9
ity Sefaw w1 e g Aw
g 7w m § | MY e OF
FTEFIE | T F A el
2 F wmgw g ey oow ww
T Fa T a9 fr vy A
afmride & fag v § AR dwe
R g g g dwm TR
% @ wan fe fre o s
21 W@ gy § ¥R N
fra & s & T WA
@1 A T qearh ¥ o gl
I3 R RS daeer T

gl w4

wt wiihwie of (grET) W
o9 I AW e g T

it Tegrem fag : &% 98 78 w1
97 SR A Y & faerer 1 Wi g
g WA @ & A 9T §
fo = S¥tmw F e Aradae
R Wt R @ s wn g
e & sz g s aw g SO &
N A § A fr frad qa s
& N Ed iy ag A AR W
TV T g F | TEE WAy
LA
14°45 hrs.
[Mr Drpury-Seeaxer in the Chair.}

Shri Naushir Bharucha (East Khan-
desh): Mr Deputy-Speaker, before [
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eome to the Budget, I deswre to in-
wvite the attention of the House to the
desirability of establishing a conven~
tion that the Rajlway Budget should
be discussed in this House first befare
it is discussed in the Rajya Sabha. I
think it is rather unfortunate that as
a result of Budget discussion synchro-
nising in both Houses considerable in-
terest, even of the Minister, was lost
in this House and we felt that the
Budget discussions were invested with
an air of unreality because of the
absence of the Ministers and thewr
attraction to the upper House. The hon,
Minister of Parhamentary Affairs has
not been alive to the sentiments of
the House when he arranged that we
should teke a second place m the
matter of discussion on such an im-
portant financial statement as the
Railway Budget. I do hope that the
Railway Minister will take note of it
and that in future the Railway Budget
will first be discussed in the Lok
Sabha and afterwards m the Rajya
Sabha

The outstanding 1mpression of the
Railway Budget is one of rclief, 1n a
comparative sense, that there has been
no increase in fares or freight rates
I do not know 1if I can congratulate
the Raillway Minister on this point
because he has made a virtue of neces-
sity The revenues have been showing
diminishing returns and he has learnt
the bitter truth perhaps at a belated
stage that the law of diminishing re-
turns 1s a law of incxorable force and
that that law does not wait either on
the pleasure of the Railway Minister
aor for the assent of the President
The Railway Budget would have been
an instrument to help direction of
nauonal policy and industrial policy,
but perhaps the hon. Minister is more
concerned with making both ends
meet He has made 1t an essay on
arithmetic and even that essay 1S not
quite good in some parts

Coming to the revenues, one finds a
very peculiar position. From 1955-56,
that is the first year of our Second
Plan, the upper class passenger earn-

ings have remained static at Rs. 18
crores. It means that notwithstanding
the expected increase in the four years
of the Second Plan both in the upper
class as well as 1n the thuard class, the
income has remamned static, m the
former case at Rs 13 crores and in the
latter case at Rs. 102 crores It is an
wony of fate that when we are talk-
ing that so much has been done in the
course of the three years of the Five
Year Plan we find that people have
started travelling less and less, parti-
cularly when we bear ;n mund th it the
fares have been increased Thal is a
very eloquent demonstration of the
law of diminishing rcturns and I cer-
tainly reinforce the appeal of the pre-
vious speaker that if our revenues had
to be expanded, perhaps we may
think of lowering the fares rather
than screwing them up With regard
to goods traffic we find that the re-
ceipts have only increased by twenty
per cent 1t should be appreciated
that 1n the three years of the Second
Plan there has heen remarkable
growth—at least it was so claimed—
of industrial production and the rail-
ways carried not merely the finished
product but also the raw material and
the indusirial waste  Thercfore, we
were expecting that they would be
carrymng far more tonnage than war-
ranted by the mere increase m pro-
duction But what do we find? The
tonnage has sncreased in the course of
three ears by only 13 million tons, a
very paltry increase of about four
mllion tons per year I am not mn a
position straightaway to say what the
reasons are for this. Either goods
traffic 15 gong to road transport—pro-
bably that 1s largely true—due to
failure to utilise  the wagons more
rationally or due to maladministra-
tion; or there 1s incapacity of handl-
ing traffic by the railways. I think it
is necessary that a committee should
be appointed to investigate the causes
why the law of dimmishing returns
is setting 1n with such vengeance in
the matter of traffic receipts both from
passengers and from goods

Comung to the working expenses,
one finds with regard to the repairs
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and maintenance, in the first year of
the Seconq Plan, repairs and main-
tenance comes fo dbout 78 crores That
figure had suddenly jumped up to
Rs, 86 crores in 1957-58 and then
Rs. 90 crores, within the space of two
years of the First Plan. When we are
investing heavily in railway rolling-
stock put on the line—and new rolling-
stock requires very little of 1epairs
and maintenance—in spite of that, we
find that in the first two years, re-
pairs and maintenance consume Rs. 80
crores. A satisfactory explanation
from the hon. Rallway Minister 1s re-
quired. Apart from the fact that the
qQuality of repairs and maintenance 1s
extremely poor, apart from that, I am
inclined to think that our workshops
require rationalization in  certain
directions I do not know whether it
has been possible for the hon Minis-
ter to fix up norms for work done In
our workshops and particularly I am
not sure whether the checks are pres-
cribeg for issue of stores Over-mdent-
ing 1s a vice usually with many a big
administration and I do not think that
the railway adm ni.tration is any ex-
ception to that.

In the matter of economy of con-
sumption of stores, I would like to
know from the Railway Minister whe
ther any checks have been prescribed,
whether any surprise spot-checks are
being carried out, and if they arc
done, I am sure that the Railway
Minister himself will be surprised at
the results. There 1s no doubt that
the Rs. 90 crores on repairs and main-
tenance are largely made up—apart
from the fact that there has been an
increased cost of maintenance and re-
pairs and the maternals used therefor
—of figures arising out of leakage 1in
the issue of stores and the so-called
consumption of stores I think—I do
not know whether it 1s already there—
that a special inspectorate of stores
consumption is required in our ad-
ministration and 1 would request the
hon. Minister to look into that point.

Another point ¢! expenditure, 1
might say reckless and extravagant

expenditure, to which I had invited
the attention of the House sometimes
in the past, is fuel consumption. It will
surprise the House to know that m
1956-57, the first year of our second
Plan, coal and fuel consumption
amounted to Rs. 27 crores and the very
next year it Jjumped up to Rs. 48
crores, I have still to obtain satisfac-
tory explanation from the hon. Mimnis-
ter as to why 1t is that in the course
of one single year coal and fuel con-
sumptinon should have jumped up
from Rs 27 crores to Rs. 48 crores, an
increase of 75 per cent, when we
know for a fact that wiathin that
period the number of trains running
on the lines never increased any-
where by 75 per cent. Is there any
explanation” It 1s true he might say
that partly the prices of coal were
raiscd, handling charges were 1n-
creased, but they do not account for
the 75 per cent increase 1n coal con-
sumption, and an explanation 1s still
called for

As I said a few minutes ago, out re-
ceipts from passenger traffic have re-
mamed sta‘ionary, and the goods
traffic 1eceipts have increased only by
20 per cent 1n the course of the four
years On fuel consumption, for
next year, you find that the 'ncrease
has mounted to 100 per cent as com-
pared to the beginning of the  first
Fine Ycar Plan I would invite an ex-
plunation from the hon Minister.
What hippened to the appointment of
a Comnmittee on Fuel Consumption?
las 1t looked into this quesiion care-
fully and found out where the leakage
1s and what steps are to be taken to
1emedy 1t? I would also request the
hon Minister to look into the econo-
mics of coal, dicsel and electric power
and «ce whether any economy can be
exercised by switching over to diesel
engines

Coming to the question of Depre-
ciation Fund, another important ques-
tion, 1t 1s rather surprising that a
huge undertaking like the railways
bases its depreciation on no principle
whatsoever. We do not know whether
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the depreciation of Rs 45 croes set
aside every year 18 based on straight
line basis or on cost of re-
placement basis or on the life of assets
or only on the whims and fancies of
some members of the Railway Board.
The quantum of Rs 45 crores was
fixed in 1955-56 and since 1955-56 we
had invested Rs 1,000 crores as assets,
a good part of which must be in roll-
ing-stock, machinery, equipment and
assets of fast wearing-out character
But notwithstanding the fact that we
have nvested a huge amount of
Rs 1,000 crores as capital, the depre-
ciation set aside since the beginning
of the first year of the second Plan
continues the same, namely, Rs 45
crores Virtually i1t means that ever
since the commencement of the
‘Second Five Year Plan we have not
set aside any depreciation amount
whatsoever for post-1955-56  assets
That 1s an obvious conclusion There
fore, 1t appears that the so-called sur-
pluses m the Budget are only 1illusory
If the hon Minister instead of =cttmg
aside Rs 45 crores, sets aside only
Rs 5 crores h. can chow Rs 40 crores
more profit fo mv mind 1t would
appear that on a very rough estimate
the proper amount of depreciation
that should be set aside would be of
the order of Rs 80 crores per annum
And so long as this 1s not done therc
1s an air of unreality existing 1n our
entire appreciation of our railway
finances I am of the view that we
must reconcile ourselves to the fact
that our raillways are working at a
tremendous lo«s

Coming to the question of capital at
charge to which th s 15sue of depre-
ciation 1s closely connected, 1 find that
since the beginning of the second Plan
including the budget year, R« 910
crores have been mvosted ang yet, 1f
You see 1t we are told at page 47 of
the Explanatory Memorandum that the
total amount of capital at charge 1s
only Rs 1,472 crores It would mean
that 1n the beginning of the second
Plan we had only Rs 562 crores as
eapital at charge, if you deduct
Rs 910 crores from Rs 1.472 crores
Of course, the reply will be that all

investments do not go to form the
capital at charge but even then,
making necessary allowances. one
does find that nearly Rs 300 crores of
assets have been retired as worn out
and for which no depreciation has
been provided In other words, the
rallways are living not on the depre-
ciation fund but they are living on
their capital How long will this be,
one does not know I should like to be
ennghtened on the matter of calcula-
tion of capital at charge.

Comung next to the Development
Fund, a wonderful fund which the
raillways have got, whert you expect
to find some money for development
of Indian raillways, I should hke to
say that it does not contain more
amount than the loose smalil change
which T have got in my pocket It
does not contain even one naya paisa
Not only that It has got a munus
balance of Rs 11 crores, and another
minus balance of another Rs 11
crores will be added, so that by the
end of the budget vear, our wonder-
ful Development Fund will be indebt-
ed to the general revenues to the
extent of Rs 22 crores How can you
carry on development from a Fund
which 1s already indebted to the
gencral revenues? What 1s the charm
in maintaining a separate Fund”® You
might as well close 1t and finish with
it  What 1s the charm m mamtaining
a Development Fund when you have
not got a penny 1n it and no prospect
of putting anything into it?

Coming to the question of the
Revenue Reserve Fund Rs 50 crores
are there This fund obviously does
not seem to have any spceific purpose
for which 1t has to be utilized In the
past 1t has been utilized for writing
down the d:fference between the book
firures and the current market prices
of stores which 1s certainly not the
purpose of a Revenue Reserve Fund,
and also for transfer to the Deprecia-
tion Fung and the Development Fund
which certainly 1s not the purpose of
the Revenue Reserve Fund, and some-
times to meet the revenue deficit
which 18 really the correct purpose of
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& Revenue Reserve Fund The
Revenue Reserve Fund, to my mnd,
should be a <hock absorber so that
lean times, when due to unforeseen
circumstances, the raillway receipts
become lean, this fund steps in  and
#ills up the deficit and egualizes more
or less the rates of freights and pas-
senger fares so as not to make violent
disturbances in the calculations of
trade, commerce and industry That
should be the purpose A Iimit of
Rs 50 crores 1s something which 1s
desirable But 1t should be maintain-
ed at that level, and not taken fur
ther But I think there should be a
clanfication as to the purpose for
whith the Nevenue TReserve TFund
should be utilized

On the question of the railways
capacity to carrv in the future 1t will
be noticed that at the end of the
second Plan the traffic offered would
be 162 milhon tons and thc hon
Minister says that he will be able to
carry traffic to that extent I have no
doubt about 1t but then 1if you pry a
little more into it you will find that
at the beginning of the first Five Year
Plan we haq a traffic of only about 112
million tons That means an addition
of 50 million tons only for an invest-
ment of Rs 1,125 crores 1n the course
of the second Five Year Plan To my
mind 1t seems to be a poor show Even
if we are able to carry 162 million tons
at the end of the sccond Five Year
Plan, by the first year or the second
year of the third Five Year Plan, the
posthion will be that, on account of
our policy of not setting aside the
correct depreciation and living on
capital, the tonnage offereq will be
found about 200 mullion tons and the
railways will not have the capacity to
carry them In order to avoid that
I appea] to the hon Mimister to face
realities and not just come out with
an 1llusory surplug budget He should
come out boldly with a deficait budget
and the correct amount of depreciation
has to be set aside
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18 hra.

There are one or two problems #o
which I would hke to draw attentiom
before I close my speech Regarding
the planning of capital works, electri-
fication has been slowed down for
want of adequate power supply I
would like to know who 1s planning
your electrification projects Any man
in the street would say that before
you survey a track for electnfication
and carry on the work, there should
be adequate power supply All that I
am able to find 1s the installation of
an 18 megawatt extension for Chola
Power station for electrification
That s not enough I would like the
hon Minister to know that the present
trend In power generation 18 to £0 1n
for Migger and bigger stations A 18
megawatt station 1s not gomng to re-
move your difficulties What 1s the
use of your planning piecemeal, neg-
lecting the electrification of most im-
portant tracks hke Igatpur: to Bhusa-
wal? The hon Minister should consi-
der the question of power production
in detall and come out boidly wath
much bigger projects

Then I would hke to have some n-
formation regarding the remodelling
of the Bhusawal yard which 1s m my
constituency Then, regarding over-
crowding 1n Bombay cuburban {rains,
it might surprise the House that our
BEST Committee today carries twice
the number of passengers which both
the Central and Western Raillways
carry The two local Railways carry
only 8 lakhs of passengers whereas the
BEST 1s actually carrying 13 mallion
passengers Surely there must be
someé way of increasing the capacity
of the raillways to carry more passen-
gers Mv suggestion to the hon Minis-
ter 1s that he may think very serious-
ly about having tube railway for Bom-
bay city My hon friends may laugh,
but I may point out to them that in
the BEST Committee, we have consi~
dered the project We consulted
Japanese consultants and they said it
18 feasible and the cost will be round
about Rs 182 crores per mile 8o, it
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js worthwhile conmidering the ques-~
tion of tube railways for Bombay city,
as a measure to relieve the congestion
en the local trans

One more point and I have done
We are spending Rs 33 crores on the
Railway Protection Force and the net
result of 1t 18 today the hon Minister
tells us that this time we have paid
Rs 79 lakhs more by way of compen-
sation for goods lost I thmk there
should be some explanation for that

My time 1s up I hope I will get
some more time at the time of moving
the cut motions, when I shall refer to
the other pomnts 1 do not share the
wrge to offer congratulations to the
hon Minister
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“In my Budget Speech last year,
I had referred to the setting up of
an Expert Committee on Coal.
This Committee submitted their
report in August last. They have
analysed the effect of rising cost
and freight on the Railway Fuel
Bill and found that in the recent

Past, the consumption trend gene-
rally has been favourable.”
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1 R & fAd AN AW aew
TR ¥ frly oY ey T & g A
9T UF 98 § AT ¥ I} Y e
R ofelt i & W § 1 e
IE 97 qET A AR £. T IF qT AN
ft 7 Fo ared & W @ @
qafay ¥& g A d9d d 1 gafad
T AT FT T & FTE Gy A9 |
I 97 St & g ¢ @ W
21 57 ¥ 7 & qfeer 7 & B g
# WR 7 Wy et B da
9gTET TR FY G FY I A7 97
T arew ad & P o @ 8
AT G G ATl Y Aoy w7 faar
ard at S gq Af & IW K Ay
TR g W FEew fen oW A
ufas FraEr @ A N A am
ot g

? %W AW F TG WY 6T sy
fearn wgar § fs T@ & Red
* gey qat ot § 1 e ol aw
w1 gaw &, ag i #r @
grafs wamar Wl
€ 1wy R fr w7 LeUTRe T
T 3} FIT ¥ T W a° 7T, §
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[dfewr gro wre frurdt)
ttye-ys § 3 wdw ¢t o W
wt g, ¥feT ¥w W wg % wQw
TR & fear v g W aad fred
prfifeRe ¥ @ e 4 T
€ 1 QW T agh o 3
e w1 WATRAY T w@
WT WATH §, AF HF AT AW § 1 WA
oy W e dfgmr wd e
fggre wm w3 ¥ @ gy wdW e
W aw o W ek g gy § dnd
wifda Fagerdr &+ Agm
6 @ WE B W) wfew g o
wa & e AT § fa w v
aifgd | KT QoW 9T T ®
feat & av g7 # o & o gt A
iR foadR R g Aat
TR mNedN i W
et w0 WX A W Twa & O o
e fr & TeRwwwawi g
faw # fove a0z a7 avl QY &
At T W g T AweEd
WRppwww ad @i 1
T4 X 00 AT 00 TA § ®TH I
FRATY | T HT aH ST A7 v |
iy a8 ¥ o gl wafads v @w
T & oy wrcft @ 99 W g W fed |

fafrees a7 w31 5 g7 a9
®% T § mfeqr 0@t e o
AY 99 %7 ST A g ar 1 e
T T Y AT G &) @ ST g4
AqTEET AT FEA A § a1 § Avwan
g 5 e @ § o wivs wwe gt
Fif agr o Ty T T AT &
FYCH Y, FTAT W WAW AET { wAv
W,V AR FART) AN
W i fe dw w1 wgr wfew
weiwve @ awer @ 1 o ot & W
ST GF 7T TT T Y A T HT IT R
By and
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iy ey &y A wfedt oY
Wad | W vt § e W@t i s
wafer § 1 &} tar § s Tww W
Wi W wwg ¥ wgw @ et W
wft & 97 & dvond W ¥ s
vy 7 wwan § fe 39 & wirowsfem
LM owm N E
sqigr fd~rd it § AR wrrowr sfen
@ st g 1w o mfeRr W
ITHN Sw & QAT K Tfed )
} wran g fir o ga . mfeay
agT Y W7 g7 axE § wrAowIter
g1 § e 398 diw qeawedz @ 7g
arie g7 #1om weirg she Al
#! Afaar qg=d o1 g §

I IF 9 Cfradeq w1 g ¢
a7 Zar§ s g @ifaw dferten o
¢ AN I quRT Fen T WA A g€
feae & formr ag g § 1 O Sador WY
g ygmalros & fad o W
wf 31 N ofmT ggmw
RETIT O TY { T AT griOAy A
ot ¥, I ¥ gew wiww 0 wfuw
w1, oY TET §1 ¥ ¥ A am
feear AT wifgd 6 g0 & wwr ay iy
¥ 1 P # aog ¥ g dfwades gq
fafiree< grg@ & 48 e %y fw Ay
a7 e wga § 7€ &, g ag v
? ik @ fed Qar gwr o dfer
qg %Y QRHATT G & 1| W wuw
A R @A, A E s W
TR @A &1 T« 92 aw qaw
T Fw wow wigd | N wgd
s uiT dfwwizs & o Aw
L g

# dwar g fe o oy wa ¥
e g ate dw d @ g { *fwr e
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R ¥ Bk fr e off g &
figdt ot firar F Wi W are?, wff ¢
wyuae aff § 1 afk Twy o @ R
& &y ¥ 3 ey § gleamew
FaRFrw§  qade 7 +ff gy ovw-
Fz aff g g qgtac Jory &
(¥fer ddor & ) Feargun g :

“The engine miles per day per
engine in use increascd as com-
pared with the previous year by
U+91 per cent. on the Broad gauge

whereas on the Metre gauge the
figure remained at the same level.

Engine miles per day per engine
on line (i.e., inclusive of the time
occupied under repairs ete.)
registered a slight improvement
on the Broad gauge from 83 miles
in 1856-57 to 84 miles in 1957-58.
On the Metre gauge, the figure,
however, deteriorated from 76
miles to 74 during the year.”

o1q 7g Y 3 5 SR g A o
M AT F ATEAST qUET F9 [ |
F RRE-Yo ¥ ag 23 @1 WK
e Y5 § ¥F =TT 7T | fmw
dfo & oo F TR @ QAE-Ye
# Qo 97 71X & texu-Ye # ag &3
&Y T 1 7@ ofm T g w7 AreE
T LRUY-UE H &Y 9T, F LeU&~
Yo ¥ ag &R & T WK E LeN9-45
AW eyw dimege (w9
gigdsr ) & aArEAw @ QeUU-US
H 203 aT N FFET aUs—KoF QoR
@ T 9T G 8% 4 § ¥ 203
W

“On the Metre gauge the per-

centage decreased from 15'9 in
1956-57 to 15'7 in 1957-58."

Fora < ¥ wra gfee & sed, ww A&
fs gx g & F wepade g S
e dor § o1 wopade oAy

s TR g, W
355 (All) LSD.—3.

wrqu v g aff ¢ fe oyt @ St
swrfowsarsawTRT S o
a2 qge, ¥ FHwT, T, Y-
oz, FAYR, feeelt 4% &% A€ qw 9%
&1 e g TR, gy, 9T,
afgar a1 oY gEe gRER  <uw § gt
® ®F1 & gaTaRTe 81 oo’
2| ST R wrd earT gy faum s
e F ag fefexfrdon afr @
wifgd W @ & @90 ¥ agy g
frrarr &1 A wvran g e e e
g fira o fogrem fog @ e
fis N 77 St AR § @RI gEA WY
& w77 gd €, /e At fet W
# 37 Y wiw avoar ) frelt §

A g W fe sy v ar
e AFT TR N W
war aog &, F A awwarer § | oy
a% gt F ghaamdi w71 garer § W
AAFHIIR WY AT wfear s 2 Tw
sed, 7 Ay faoeft #r Qo g s A
9F ¢, 7 & Ak ol wT Eom g
Wit ff e A A )

% ATAATT Qe . AR T & FT

TR ?

q[ew gTo ATo (AATd : I § Ay
wig, ™ ¥ | ag ww & fF v aw
a1 I § T8 s gy & 1 q2Ar
¥ IAT T AE ATER &Y AT A HTA N
Ro, W HYA FT FrEET W FRA F qiw
grgE I g

# F qrearer it w7 41 6 qredRE
o d wrad w1 sfafew e v
i A ger i vl
ot % wres w97 | W R R gl
AE H AW gEAT AN |

Shri T. B. Vittal Rao: We are pre-
pared to join hum in this appeal.
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Waraafer: w MWK
€Y geo wed €, A Wk gardy g
o g

dfex g0 Ao fRMIGT W
reReey W% A wrad &7 O W
fmiw@was vt W ad
far wrar 1« @ s e o v W o
ar gt anfgd AT aERwE X |

JASTA RERT W7 FTHIL A F
RETEAIFE QL ?

dfen g1o Ao faart d W ¥
W W g | WY W HT AT A
¥ wg Wg! MR W N T,
M dx & I, qw 7 A §'A
W aw fafrex agw w1 oaw
ot aifgd e agy wfaw ¥ wfes
gaIR

ot st YW TR TR |

qfea gro ato faardt g oy
e ¥ QR T AR e e il
i G C O GO O
e wre & gfer s T wgEfew )
oz gw Smy # Wnfeay § afuw
gy fat ot @9 TS fF ard g
gaTd | R Ao fivare & og wv qamn
frag fefrgfe & =1 7 FTwr oy,
v T 8 T & o e oy
wspeft oY aveiw @ 1 § 97 WA g B
gAY 74T AT FAIT G & g
QAT T Y aga Frfr w7 @E A
I Ay & araoE f aft geR
) v § o afewely B @
o SeeY qg A X WA A a0
wifgd | GUTT $I # I w1 #1E Wy
femd ok ERd R
f¢ wifex wr wowr § W fs
gaent g § 1 A g wrrn f fe

SFET W Ao § 7y el ¥ v
v @ & oR gy et
qgd Y wiwr 57 S awa ¥ w93 aw
€ § 1 AfeR swar Jaardr I fr oF
QEEE AL A AT A R, } W A
et § | & Igar g fr W3 e W
A 7 o & fr wife o ot 9
Ay A A EE W AT
R TG, T R awg & 7 ag
TET T g A g ?
Az g oF v S § Afer
STIRT WA T@MIEE T AT For]
Y ST § P HE fEd o

|FT S & A 09 eTEfT TEd
g3dw a9 & ) ww & Wy
TS f gTeT & OF S 3T I
¥ R gl g e S
ITF TN HT TFT G 49T | A7
AT T 2 A AT FT R A qgAl
i id- o BECECE TR -
9gaAT € | W9 X qg @MY a9
Ta & for & wemit I A §F o
# Y e AT § a7 WY T g AR W
Ty &Y I FATAT FY AIHEAT W wqfery
& 1| gfF o TRw a7, v @
e A 59 R 97 AR Gy
0 817 Tq #7191 grar § W Hew
s @ 1| § wear g 5 A
Tmfe & afam S @ wmg arfs
mrﬁ@ﬂmaﬁawm
o1 &Y 9T Y 5 w6t faaw 7 & 6K
Wz et § ag w9 A 914 | g A®
g, 391 & gare & e g ag e
VNI | 9a TTH (I T NFa
T ¥ IR B ST ARy Av
Twd Y qeew A Har &

Imew WPy ux A
wew W ERg A AAT )
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Pandit D. N. Tiwary: I think you
will show me the same indulgence as
has been shown to others.

Mr. Deputy-Speaker: If it is shown
to everybody, then 1t 1s no indulgence

dfuw gte wre farmt . aw 3t firere
¥ garey frd ¥ g @R awr AT
A o oA faer § 1 v §
e A & 1w 8 ot T WR

dfew gro ato ferat  oF SHE
R wg qragm g fegw
oy o g agt R FRTT R ], s A
Y 57 oA 3 R A TN AP W
qre T AEY TEaT | { =g g e ger
qT & gra Y T fafre aew
& e # wré i &, 9 97 I Eaw
w7 w gy felr & aw fafeex
WIRT gwfag AWAY q3E) &t fag
* A9 & fr 40 waey | 9g w99
g forr ag ¥ 7T W & o
A gra A seared f&d g &, @
3 ® a1t & fafreet we oifvamisd
TR AHG-TAY 97 U 7T giNT w
@Y & fF T AT I 9X 48 R
FHEM | I ARy FaEagfs
TET 9T ST @7 g1 AT qEEdy gy
g Iy g AR fomer fr o @
Sara AT fafaee wgew & g oo
FAE, I AIA R F I I9ATET
It w2 fF A g & & ga
fet & 9% gvaeT & a8 FEATE H
™ ¥ v oW ¥ o
Faz 7 fei v w1 qfeomy 3z e & B
O T 9T F 9P 9T S
gaE) o fewew &t a@r 9 @RI
& 9 o & qwar g f o & damae
frmm o arar @) & o g fF oS
@IeER ¥ AR F TN AT g
s ¥ A syfer A AR § WK
g fafy soomd ondft =fed

W1 H wY W TG A AT FEAT
AEE |

AR AR WO A
TR g

& ®awr zg A o A § /fer oo
W8 HT FT AFHT T HT TG IV
qear § 1 fawafaar st afear s
wEHIEWR IJE AT W
A WX A O Hwe wT AR ¥ i
* gfey gnly s T30 A wrEEr
W a&ft ) sfer on G oo § ot
¥ e 7w 9z Frata fear arar & W)
qg T €2 A Y TG F I AV By
% & ago T dAT qEAr 1 A W,
R0 WH F ot TWE WG AT
A ¥ FiwT AT W T F
qE ST g BT SEE Wy f TR
A wrEA fY @ e )

fafsfoream A1 §WR ®16
aré g sfEfrge M a7 9w
@ & R F SaE 5 e w1
an faiy sy fam 8@ § |
¥ T O IR A F A T
AT | WRAGW@IFRE | T
7T Wﬁwrﬂﬁm‘r;ﬁaﬁ&i
IGFT A1 o o we ¥ fawwm
WX a1 w0 I | gt ag B
@ wENeE 9 @feT SR 48
e #r wg fear o ordw feaw R
1w F | 5w A A 9T 37 g AT WK
# 3T 9% e qF A fawrd o
%t dfe gw o 9 FrRETd o) gl
I 39 a9 dEw< arge &1 fafefe-
AT € @1 8 ) 9E &, @Y, WX
#, fiv greAAay fod T A A
shre fira wrat W qw Y 78 faedt o
& & fir argw WY o gfar falr
g wwd M Am q fr R
wftrart ey & 1 o fis & edt ot 9w
wg T G g AT A & AR At
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[den g0 wro o)

o A g @r A W% frodto
e & WY I¥ Y ATy fear wr IEW!
NE grgrar ) NagmAF@A®
ey gy g fs s Ew Y w)
WENE T T TF W 99T FIL
T AW XA AT T | & 5w T
oF T1a WX wg &7 =gar g g
*mmmm%ﬁoao THo
|TEE 7 gEagd T gq ag o R W
o frard oY gur g fmre A @R
T A g AT

# wrgan g e ol wEeT T WX
o & W T sraedr w2 6 g o
a® ufvwifa & faams w wgEe
¥ & fasrg foed & O sO% @
¥ %y W qEart g w1fed WK A
T SR WIR ST 36T S R gT
7 & form: femms g @ ferraa Y )
g fawtaa & o o) e dfaw O
gt g o B ST FRoT TRE
39 fowrow & way § 9 A
forrae v 9 N 9F IR F gfaw
LIl

Shri Manay (Bombay City Central
—Reserved—Sch Castes) I am thank-
ful to you for having allowed me the
opportunity to speak on this budget

Our Indian Railways are the biggest
national undertaking with a capacity
of 1,118 18 crores of rupees, and if I
am right, the Government of India
have got about 17 lakhs of employees,
and the railways alone employ about
11 lakhs of employees, ncluding
casual, temporary and construction
workers

The efficient running of this great
national undertaking wall go a long
way in improving the economic condi-
tion of our country In the First Five
Year Plan, we have spent mnearly

Rs. 428 crores, and in the Second Five
Year Plan—] think we are now in the
third year of the Second Plan—we
shall be spending about Rs 1,123
crores on the rehabilitation and con-
struction work on our railways. After
spending so much amount, could we
not expect that the picture ought to
be equally bright? Of course, the hon.
Railway Minister, while presenting
the budget, has painted a very bmght
picture But may I say that the pie-
ture 1s bright, so far as the words are
concerned, but according to me, i¢
does not carry us far so far as the
deeds are concerned”

I shall take up three points whereby
I would hke to bring to the notice of
the hon Minister that the picture he
has tried to pamnt 15 not as good as it
is expected to be Of course, there
are various aspects by which it could
be proved that the picture 1s not only
not bright but it 1s gloomy

First of all, I shall take up the fall
in the passenger earnings The figures
are given to us at page 11 of the
Explanatory Memorandum on the
Railway Budget, m paragraph 23
Passenger earnings 1n 1957-58 were
Rs 119 10 crores, while the budget
est mate for 1959-60 places the pas-
Senger earnings only at Rs 118 30
crores, which will be less than the
gctuals that we realised in 1957-58
This decrease In passenger earnings
18 1n spite of the fact that more pas-
senger traffic trains are being put on
the track, and the passenger-train-
miles are also increasing

The Railway Board tells us that
greater facihities are provided to pas~
sengers, which the Railway Board, if
I may say so, are trying to make much
ado about But may I ask how it ia
that the passenger earnings in 1959-80
have been placed only at Rs 118-30
Crores?

Now, I shall turn to another pomt,
and that 1s about the decrease in the
savings of the Railway Admnistra-
tion. If we look at the gross earnings
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and gross expenditure, we find that
the revised estimate for 1988-59 puts
the total earnings at Rs. 395°23 crores
which shows an increase of Rs. 13-81
crores over the actuals for 1957-58.
But the working expenses, according
to the revised estimates, are put at
Rs. 320-21 crores which show an
increase of Rs, 1307 crores over
1957-58. In other words, the revised
estumates show that all that will be
earned beyond the actuals for 1857-58
will be wiped out in 1958-59 by the
mcreased expenses that will be incur-
red. In view of these things, we find
that the savings of the Railway
Administration are continuously
decreasing. In 1956-57 the actual
savings were Rs 20°32 crores, and in
1857-58, 1t dropped to Rs. 11°38 crores.
Of course, the Railway Minister tells
us that in the revised estimate of
1958-59, the figure is put at Rs. 13
crores But, I find that the Railway
Minister tells us that in 1959-60 there
would be an anticipated increase to
Rs. 2119 crores. I only hope that this
anticipated increase is achieved.

Another point is about the irregula-
rities so far as labour in the Raiways
1s concerned I will refer to the Report
of the Ministry of Labour of the Gov-
ernment of India for the year 1855-56
which tells us as to how the Payment
of Wages Act is observed. In its
Report on the working of the Payment
of Wages Act on Raillwgys for the
year, 1t gives us the irregularities
Before I give the figures, 1 would like
to give the categories under which
these are classified. These irregulari-
ties include delayed payment of
wages, non-payment of wages,
unauthorised deductions, irregularities
regarding the imposition of fines, irre-
gularities regarding deductions, irre-
gularities regarding recovery of
advances and non-payment of over-
time.

The House will be surprised to know
the number of irregularities commit-
ted on the Railways. There are various
sections such as transportation, mecha-
nical, engineering and miscellaneous
sections as well as contractors’ estab-

lishments. We find that in the estab-
lishment of the transportation section,
the jrregularities detected are 10,905;
1In the mechanical section, 8,625; in
the engineering section, 1,692 and in
the miscellaneous, it is 1,059. I need
not gpeak about contractors’ establish-
ments., It is 2,076. From this report
of the Mimstry of Labour one can see
how labour 1s being treated by our
Railway Administration. The Labour
Inspectorate have inspected the
records of the various General Mana-
gery’ offices and from them they have
detected these.

There is another pomnt which ¥
would like to state. That is unrest
amongst labour 1n the Railway
Admnistration about the recognitiom
of the unions which they would very
much wish to be recognised Many of
the hon. Members have already spoken
on this pomt The All India Railway-
mern’s Federation is a body which
ought to be recognsed. But, I do not
know why this matter is allowed to
linger on Of course, the hon Railway
Minyster has put in some efforts. I do
aPPreciate that. But, m the end,
wheén nothing tangible has come out,
natyrally, the feehng amongst Rail-
way labour is that the Railway Min-
1stry, the Railway Board, 1s treating
theln 1n a partisan way. Therefore,
while inviting the attention of the hon.
Rallway Minister to this unrest among
the labour on Railways, may I tell
him that 1t is affecting the efficiency
of the Administration?

The next pomnt that I want to refer
10 is the persistent demand of the
Maharashtra people of Bombay State
for the Dewa-Dasgaon Lne.

Shri Nath Pal (Rajapur): Xonkan.

_ Shrl Manay: The hon. Railway Min-
ister was in Bombay city in the first
week of February; and, at a function,
he gaid that this Dewa-Dasgaon line
would find 1its place and would be g
reality in the very near future. Sub-
sequently, there was a Conference in
Bombay which has been called the
Konkan Vikas Parishad, which was
inaygurated by the Chief Minister of
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Bombay. One of my hon. colleagues
had the privilege of presiding over
that. There, the Chiet Mmister of
Bombay also categorically gave the
assurance that this Dewa-Dasgaon line
will be a reality in the near future
With all these expectations, I was
hoping that the Railway Minster
would say something positive so far 18
this 1s concerned But, on going
through his speech, I find that he
merely makes a reference to that in
the words that 1t may be possible to
have this Dewa-Dasgaon line, and that
too 1n the Third Five Year Plan What
I conclude from this passing reference
1s that he neither wanted to say, ‘No’,
nor 1s he prepared to commit himself
I will only urge on the Railway Min-
istcr the popular feeling of the pcople
of Maharashtra mn gencral, and of
Konkan i particular, about thus line
Time and again, expression has been
given to this 1n this House and the
other House also This 1s a long-
standing and overdue demand of the
people there

I wall draw the attention of the hon
Minister to another demand from the
people of Marathwada m Bombay
State They do want a rallway line
from Parulh to Aurangabad v
Mominabad and Biturn 1 do not want
to go mto the history of thus demand
because I want to utilise my time for
other important problems 1 will
only say

Mr. Deputy-Speaker: I only wanted
to say that the hon Member has
already utilised his time

Shri Manay: Sir, I am the only
representative of my party

I am told that the predecessor of the
present Railway Minuster had assured
the people of Paruli, Aurangabad,
Mominabad and Biturn that he would
take up thus line, and have 1t surveyed
and mcluded m the Plan I do not
know the position at present; but this
is the demand of the people of
Marathwada.

Now, I will switch on to the prob-
lems of the Scheduled Castes and the
Scheduled Tribes and Buddtusts among
railway workers and I would claium the
special attention of the hon Railway
Minister so far as the fulfilment of the
reservation quota 1s concerned Here
also I must admt that the Railway
Miruster 18 putting in some efforts to
the fulfilment of the quota and I
understand that he has appomnted
some special officers to look to thus
special work Yet this quota 1s not
bemng fulfilled  Thercfore, I am
mclned to think that some middle-
agency 1s commg 1wn between the
simcere efforts of the Raillway Minister
and the candidates—the agency charg-
ed with the responsibility for execut-
ing the orders of the Minister That
agency 1s not s.ncerely pursuing the
efforts of the Minister I will urge
upon the Railway Minister that he
should bear this point in mind and try
to do justice to the Scheduled Castes,
Scheduled Tribes, bachward classes
and the Buddhists In the report, I
find that there are not less than 4,000
peisons In class I category Could the
Raillway Minister tell me as to how
many persons arc there from among
the Schcduled Castcs and Tribes? 1
I am right only three pcrsons are
This has been our pcrsistent dumand
and we have bcen wanting this rescr-
vation quota in Class I and II, that 1
not bang fulfilled I would even say
that the fulfilment of this reservation
quota 15> bemng denied very systemat:i-
cally I claim the special attention of
the hon Mmister because he 1s not
only m the Cabinet by merit and by
virtue but he 1s also a representative
of the same class about which I am
putting forth this gnmevance and I will
feel very happy if he takes upon him-
self the responsibihty that we want
him to take upon himself

16 hrs,

Now, speaking about other points, 1
do not want to take up the time of the
House by giving figures On page 97
of the report, we are told that this
year 5,074 posts were reserved for
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Scheduled Castes and 1,669 for the
Scheduled Tribes and that 6,046 and
461 candidates were selected from the
Scheduled Castes and Tribes respec-
tively I do not know to which cate-
gory these posts belong and how
many have been employed I wall not
take the time of the House any more

While finishing I will only say two
or three things which pertamn to my
constituency, Bombay city-—over-
crowding 1n the trains This problem
18 engaging the attention of the hon
Minister But I am only sorry that
he has also expressed his helplessness
in solving this problem of overcrowd-
mng I can undersiand Members of
Parliament here expressing their help-
lessness and <uggesting some remedies
But the person in charge who has to
work out the schemes and i1deas and
suggcstions if he 15 also to express
helplessness I do not know who 18 to
be looked upon for solving this prob-
lem of over-crowding In Bombay,
there 1s not a single dav when a
casualty 1s not reported from these
local trains due to over-crowding The
casuqlty 18» mounting and I do not
know to what extent 1t will reach So,
I would requcst him to pay his atten-
tion and do whatever he can One
Member 1n the House of elders—I do
not agree with hhm—Piof Wadia has
suggected that theie should be class
IV standing I do not agree with that
suggestion but that 15 a suggestion
merely to help solve this problem 1
apprecrate his zeal and his desire to
solve this problem

About the late-running of trains,
have to say a few words In Bombay
1 trams run to the scheduled time,
surprise 1s expressed As I am repre-
senting Bombay City, I may say this
There 15 a term used for this It 15
saxd that tramns are regularly irregu-
lar This 1s a very popular term in
Bombay which 13 used to show the
late-coming of the trains This is not
& happy state of affairs. I will request
the hon Minister to see that this late
Tunning of tramns is checked before

long I thank you, Sir, very much for
the time given to me

s wgrea ik : SuTTe T,
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Shri T. B. Vittal Rao: The perfor-
mance of the railways should have
been far better in view of favourable
circumstances  In  the matter of
release of foreign exchange, the rail-
ways have been specially favoured; in
the matter of getting loans from the
World Bank, they were fortunate; in
the matter of getting critical materials
as stated by the Railway Minister,
Iike 1ron and steel, they could get a
better share of the imported materials.
Taking all these things into considera-
tion, the performance of the railways
should have been far better, and
much more goods could have been
lhifted. We find that we have lifted
about 137 mullion tons of goods.

I do not want to say anything from
my side Only yesterday, the hon.
Minister of Steel, Mines and Fuel,
while 1eplying to a question on coal
production, said that in the Karanpura
coal fields they could not raise much
moile than what they have raised
because of the fact that sidings have
not been laid by the railways. Even
from my own cxperience, I could say
easily that if only there had been a
raillway siding, connecting the Smga-
reni coalfields with the Bellampalli
raillway station, we could have raised
5 lakhs of tons of coal during the last
year The estimate given by the Rail-
way Minister envisages that he 1s going
to reach the target of lifting 162
million tons as envisaged m the Second
Plan by the end of the Plan period,
But considering the rate at which
some of the things are proceeding, 1
am afraid he has taken a very com-
placent view of the thing. We have to
lift that quantity, and we can do so
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only if effective and energetic mea-
Sures are taken from now

The whole year has been very good
80 far with regard to certamn work-
shops and certain other plants which
are under the Raillway Ministry The
outturn in the Chittaranjan Loco-
motive Works has been good The
number of coaches turned out from
the Integral Coach Factory at Madras
has been good The completion of the
Ganga bridge one year ahead of the
schedule 1s really a great achievement
and a tribute to the Railway Minister
I am very glad that one year has been
made up out of the so many years
lost over selecting a site for the Ganga
brdge Sa alwg, Qur tadways baxe
done a very good job with regard to
gending the machinery and matenals
required for the Rourkela and the
Bhila: steel plants I hope and trust
that the same enthusiasm will be dis-
played 1n transporting machinery and
materials to Durgapur A day’s delay
in the setting up of the steel plant
costs the nation so much Besides, by
taking goods from place to place, by
transporting them in time, the rail-
ways could contribute also to the
regulation of the market forces I
do not say that the railways regulate
the market forces, but they could con-
tribute towards the regulation of the
market forces

Shrj Jagjivan Ram: We have done
that

Shri Tangamani (Madurai): Much
more 1§ necessary

Shri Nath Pai: But you
prove

Shri Jagjivan Ram Yes

can 1m-

Shri T. B. Vittal Rao: One mmpro-
tant thing which was in the reply
given by the Railway Mmuster to the
debate 1n the Rajya Sabha 1s 1in regard
to the manufacturing of diesel engines
In view of the fact that today we are
only producing ten per cent of the
oil that we require, that 1s, the fuel
01l that we require in our country, I
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would like the hon Mmister to con-
sider the economics of this, and ¢con~
sider whether we should import diesel
o1l for running these locomotives
I am sure the diesel engines
wiill certamly contribute to speed and
will really raise efficiency of the run-
ning of the railways But ynder the
present circumstances, when we have
no synthetic o1l plant, and when we
have the foreign exchange difficulty,
we have to consider whether this
dieselisation 1s desirable Then again,
the hon Mmister suggested that the
manufacture of the diesel engines will
be entrusted to the private sector in
collaboration with some foreign firms
I would like to invite the attention of
“tre Realiway Winisver ‘o ‘bre Toftwdorads
Policy Resolution adopted in 1856,
which clearly lays down that railway
transport will be the monopoly of the
State

Shri Jagjivan Ram: May I inter-
rupt the hon Member? Diesel engines
can be used in places other than the
raillways also, they will not be entirely
for the railways

It 1s clearly laid down in the Indus-
trial Policy Resolution that 1t will be
open to the State to start any industry
mcluded 1n Schedule A and Schedule
B when the needs of planning so
require or when there are other
important reasons for it, and 'n appro-
priate cases the private owned units
may be permutted to produce an item
falling within Schedule A for meeting
their own requirements, or as by-
products

Thus production of diesel engines wall
be a new unit It 1s not for supple-
menting what 18 already bemng produc-
ed Therefore, 1t will be contrary to
the Industrnal Policy Resolution adopt-
ed by Parhament in 1956

Regarding certain other items
included in the Budget Estimates
I have to say this When some jtems
are included we sincerely feel that
those works would be taken up For
example, there 1s this conversion of
Qudiwada-Bhimavaram lne. There
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was provision made last year in the
Budget for this But the work has
not started so far It was not a nomi-
nal provision that was made A sum
of nearly Rs 14 lakhs had been pro-
vided 1n the Budget but not a single
pic has been spent so far So also
with the remodelling of the Kazipet
railway station A sum of Rs 10 to
Rs 14 lakhs has been provided, but
the work has not started

The Estimates Committee strongly
<ommented on that that when a provi-
sion 1s made that amount should be
utiised That 1s the recommendation
of the Estimates Committee But
what do we find> We find, year after
vcar mn spite of the Estimate Com-
mittee s recommendation certain pro-
visions for certain works are lapsing
But when we view the whole thing
we see that expenditure 1s also mount-
ing How does< this come about” It
shows that while budgeting we are
not planning properly The Estimates
Committee had something to say about
hat also 1 hope and trust that In
future such things will not happen

Rcgarding development of new rail
inks I am glad that some new rail
link< have bcen taken up which have
not been included 1n the Second Plan
1 um only sorry that some one or two
tnes which were included m  the
Sccond Plan have not been taken up
o far But I find from the Estimates
‘hat for the Robertsgan) to Garhwa
rul ink a sum of Rs 17 crores has
been provided It 1s a hundred mile
ink and 1t works out at the rate of
R< 17 lakhs per mile For the Guna-
Ujjain rail link, a distance of 175 miles
the provision 1s only Rs 12 5 crores
1 tried to see the map to know whether
there 1s any big bridge which is going
to cost some Rs 5 to Rs 10 crores
falling on this line

Shri Jagjivan Ram: Hilly area

Shri T. B Vittal Rao: It 1s said,
hilly area, difficult terrain But the
difference seems to be very much
This may be looked into

There are certain backward areas
like Tripura Some rail hnk should
be there These backward areas should
be given special preference So also

355 (A1) LSD-9,

the Konkan lines, some special pre-
ference should be given to them also

Shri Jagjivan Ram. Shr1 Nath Pa:
comes from there

Shri T B Vittal Rao: In this House
I raised 1t even three years back The
Free Press Journal also wrote an edi-
torial on that

Then I come to the running of
tramns From thc running of the Grand
Trunk Express you can 3judge the
efficiency of the Railways When we
weile demanding that the running time
of the G T Express 1s too much and
1t should be reduced the then Railway
Minister reduced the running time by
cancelling certain halts But, what
has happened since the resolution
about th¢ unpunctual running of trains
came up here? 1 find that the runnung
time of the train has been increased
From Declhi to Hyderabad, a distance
of haidly 1000 miles which 1s little
more than the distance of Delhi-
Howrah we take 36 hours whereas
the Kalka mail takes only 25 hours to
Howrah Same 1s the case with the
Frontier Mail between Delhi and
Bombay For reaching Hyderabad,
the capital of a big State we take 36
hours and for Madras a distance of
1300 miles we take 48 hours The
time which has been decreased by can-
celling the halts 15 lost We have lost
the halts and also the time

I now takc this deluxe tian
between Delh: and Madras The occu-
pation ratio is very poor In spite of
the fact that 1t 1s a very costly-run
train the ratio 1s not even 15 per cent
So I would request the hon Minuster
to do away with these deluxe tramns
I would not mind if he runs 1t as a
matl train from Dellhi to Madras
There will be traffic for it There
was a proposal in this House to run
the G T Express with the mail speed
so that there would not be dislocation
At least twice a week let him run
these deluxe trains as regular mail
trains He may have an an-condition-
coach also, if he so desires (An
Hon Member For whom?) for foreign
visitors, 1t 1s said I would refer to
a few matters
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Mr. Deputy-Speaker: He may leave
me one mmnute to ask another hon
Mcember to begin

Shri T B. Vittal Ras: I have not
referred to several matters at all 1
find from the statistics that qute a
number of officers have been added
Between 1958 and 1958, there has been
an ncrease of about a thousand offi-
cers, & big increase 1n the Ralway
Board also That 15 the time when
all the other Ministries were observing
economy I can understand that there
1s a great deal of activity going on all
over the country But this enormous
increase of 24 per cent should be gone
into and a )job analysis should be
made

8hri Jag)ivan Ram. It 15 bemng
done

Shri T B Vittal Rao: Now [ come
to the temporary men In the railways
as & whole 19 per cent of the persons
are tumporary Out of the 11 lakhs of
rallwaymen barring about two lakhs
who are casual labourers we find
192300 temporary men Some of them
have put in a service of three years
and more What 1s the justification?
You have been incicasing the staff at
the rate of about 50,000 a year In
1858 1t went up by 35,000 and this
year by about 50000 At least those
who have put 1n more than three years
should be confirmed straightaway and
made permanent While the All India
average 1» 19 per cent the figure for
the Central Railway 15 23 per cent
That 1s to say 23 per cent of the
employees of the Central Railway are
temporary 1 do not know why 1t 1s
s0 1 know 1t 15 not due to the gene-
ral policy of the Railway Board 1
have got some experience of personnel
matters and how they are dealt with
in the Central Rallway This increase
in the average in the Central Railway
15 due to the imefficiency of the per-
sonnel branch in the Central Railway
I can say that without any fear of con-
tradicion I have been representing
cases The way they are replying, the
time taken by them to settle certain
cases which they think justified and
other thmgs do lead me to that con-
clusion Such a long time 1s taken,

sometimes even two or three years
That clesrly shows and reflects Lttle
credit on the efficiency of the person-
nel branch 1 have got some more
points but I shall conclude now

17 hrs.

Mr Deputy-Speaker: Is Shri Sam-
path there” No Kumar: Vedakumar:
or Shrimat: Sangam Laxm Bai
No (Interruptions ) Shrimat;
Krishna Mehta
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Mr Deputy-Speaker Shni  Ant
Smgh Sarhad: wanted to speak

Shri Ajit Singh Sarhadi (Ludhiana)
I will speak tomorrow
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17.02 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Frday, the
27th February, 1939|Phalguna 8, 1580
(Saka)
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CoLuMNs
ORAL ANSWERS TO
QUEBSTIONS . 30793116
5.Q. Subject
No.
663. Ceiling on Urban Income 307¢9—\2
664. Exports to Burma 3082—X§
665. Schemc¢ for precast
housing 3055—47
666. Jeep Case 308739
667. Poundary Dispute 3089 —93
668. Paper and pulp ma-
chinery 3093—95
66y. Exports . . .+ 3095—97
670. Demands of Singarani
Collieries  Workery’
Union . o 3097-9%
672. Contribution to Provi-
dent Fund 30993102
674 Trucks and Cars 3102—0%
675. Alumimum Factor) 1n
UP. . 3109 10
676 Indian Sherpas in Nepal  3111-12
677. Manganese Oro 3113~ 1§
678. tlindu and Sikh Shrines
10 West Pakistan 3115-16
WRII'ITEN ANSWERS 10
QUESTIONS 3116 —320%
SQ
No
671. Solvent extraction of caly
trom ol cakes 3116-17
673 Intcrnational 1ca
Agicement B 3117
679 Processng of cheese 3117-15
680. Iport of 1ronore to
Japan . 3114 19
681. Ncw spmnmgmauhmc 3119
6%2. Andhra Papur Mills,
Rajahmundry 3120
683. Mimimum wages ot
agricultural workers 3120-21
684. Rural broadcasting at
Poona Station of All
Indis Radio © 3121-22
68s. Labour Appellatc Trn-
bunal 3122
686, 'Fea industry 3122-23
687. Bleaching powder . 3123
688. Plywood manufacturing
factories . 3123-24
689, ‘Akashvan’ . . 3124-25
69o. Manufacture ot strep-
romycmn 3125-26
69r. Export of Imdan ;me

goods . 3126

WRITTEN ANSWERS TO

QUESTIONS-—contd.
SQ Subject
No.

692. Prohibition
693. Complua fertilizers

694. Oman . . .
69s Caling on Indian
Textiles .

696, Indian Sratistical Ins-
titute . .

697. Small scale mdusmcs

in Pumab .
698. Wire broadcasting ws—
tem .

609, Dicplawed persons tmm
East Pakistan

700 Biscuit  factories
701. Dandikaranva Schemes

702  Workery' I:ducmon
Scheme .

703. Indun diplomatic  ces-
tablishment 1n Bahrain
and Kuwait

704 Corruption

705. Ust of feruhzas
Tca gardens

706  Aruhual ik and covon
and silk fabrics

707. Nauonal Tribunal for
Cantonment Board
employecs .

708 Contracts to  Labour
Cu-uperative Sucieties

709. Lngincering Export
Promouon Council

710. Manutacture of  auto-
mobiles .

7211.  Umidentihed planes over
Jammu

712, Productrvity teams

713. Dental goods

71r4. Indian  cotton  eaport
trade .

715. Afro-Asian  Ewnomue
Conference

716. Baghdad Pact

717. Naga Pcople Conven-

tion
718. Barter deal with U S.A.

719. Manufacture o} ‘heavy
Machinery

720. Pakistan aircraft
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3126
3127
3127

3128
3r29
3130-31
3131

3131
3132-33
3133

3133-34
3134
3135
3135

3135-36

3136
3136-37
3137-38

3138

313940
314045
314142

314245

314546
3146

3146-47
3148

3148-49
3149-50

721. Closure of Kanpur Cotton

Mills Ltd., Kanpur .

3150
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WRITTEN ANSWERS TO
QUESTIONS-—contd.
UsQ. Subject
No.
93s. Safety measures 1n Mincs
936. Plsn_ Publiuty Cintre
1w Delht
937. University Bureaun
938. Silk processing factories
939, Dramatic troupes for
plan publicity
940. Iixport of Indun films
w Iray and Egypt
941. Documentary on rop.-
dancers d4nd snake
charmers
942. Immugrants from West
Pakistan
933. Tea
944. Export of fhlmy
945. Rayen fabrics
946  Expmtl of cottun waste
94~. Reun and turpentine
industry 1t Punjab
948. Manufacture of poly-
thene
950. Per Capua income
9s1. Heavy Industries
952. Ever-brght stedd
953. Impuit of wtton
954 Slum  dearance  in
Rajasthan
9ss Displacd  porsons in
Ghattu Village
956, Claims of  displaced
banks . . .
957. News rcadersin AIR
958, M/s. Tata  Fisons
(Private) Ltd Cuochin
959 State Tradiug Corpo-
ration
960. Sccond Five Year Plan
961. Mica Wet Gninding
Plant
962. Community 1adio sets
963. Sccond Five Year Plan
964. Correspondence  with
forcign countries
965  X-ray manufsacturing
tactories .
966, Wage map for Bombay
and Kanpur
967. Government buildings
on Parhament Strect
968. RExpurts to UK,
969. Second Five Year Plan,

Andhra Pradesh

[ Dary Digser ]
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3151-52
3152
3152

3153-54

3154

3153~54

3155
35S
3155~56
31 56
3156

3156~57

3157
3157-5¢%
315)
3159
3159~60

3160-61
3161

3162
3162~63

3163

3163-64
3164

3164-65
3165
316>
3166

3166-67
3167

3167-68%
3168

3169

3343
WRITTEN ANSWERS TO
QUESTIONS—contd.
U.S.Q. Subject CoLumns
No.
970 Central schemes 3169
971. Export of non Ore 3169~70
972  Devilopment of handi-
crafts . 3170
973. Import of jute and jute
cuttings 3170
974. Membership of  Trade
Unions . 3171
975. Bonus 0 Insurance
employees . 3171
976. Export of beef . . 3172
a~. Employees of Fandabad
Development Board 3172
9~n. Lxport ot monkeys 3173
6°%  Yhily repons of U . and
Punjab . 3173-74
980 Tatlors of West Bengal 3174
g5t Eaport of jute 3175
9h2. Export of icady-made
clothes 317s
9r3  Companies registered
11 Delln . . 3176
9b4. Prime Minster’s circular
to Mimstries . 3176—78
9hs. Labourers 1n 1ron and ma-
nganesc ore mines 3178
9h6  Heavy machine tool works 3178 79
on7.  New tvre factones 3179
o Fmploveein India House,
London 3179 Ko
a%  Lumplovess Provadent
Fund Scheme . B 315%0
990 IHandloom eaperts from
West Germany . 31%0-B1
991 1ndian tobacco 31b1
992, Industrial Trammng Insu-
tute at Panisagar, Tripura 3151 -82
993. Industrial Estate at Solan
(Himachal Pradesh) 3182
994 Managing agents, . 3172—84
99s  Export of mango fruit 3184
996. Rural housing. . 318384
997 Payment of compensation. 318486
998 Pakistani infiltratsion into
Jammu and Kashpur 3186
999. Naga hosulues . . 3IR6-%7
1000, Lkxport Risk Insurance
Corporation 3187
1001, Sccond Five Year Plan
(Madras) 3187
1002. Recruitment through
Employment Exchanges 318788
1003, Bhakra Canal Project . 3188



WRITTEN ANSWERS TO Corunxa
U_gg‘s”ws—‘ms“ oo Cocosns  PAPERS LAID ON THE
N.o.' ‘TABLE . . . . 3213-13
The following papers were Iud
3004. Houmng problem of on the 1.155‘_”
wndustrial workers .  3188-89
(1) A copy of each of the
1008. Punjab: litersture and following statements show-
literary speeches 1n ing the acuon taken by the
AlLR. . 3189-90 Govamment on various as-
1006. h‘i-‘}" uota of Machelin surances, promuses  and
ug . . . 3190-91 t&ldcrlal\m%s gnen}by the
xm‘ sw lﬂd unskllled vAanisiers unng the va-
workers . . 3192 'i_"?,‘fs,%z:“ffs of Second
1008. Foreign Arbitral Awards 3193 (1) Supplcmentary Statement
1009. Ambar Charkha Pro- No II, Siath Session, 1958,
tn Puntb 3193 (1) Supplcmentary Sta t
8 11 plementary temen
1010. Indpu‘:lt;:g .E'm‘f’ “: 3193-94 No VI, 1ifth Session, 1958,
zor1. Exportof Ores . . 3194 (m%qSupplcmentary Statement
1012, Export Promotion Ad- 1 08XV, Fourth  Session,
visory Commuittees 3194 95
1013. Chwakur: Colliery Dis- (v) Supplementary _Statem-
aster . . o 3194~9§ meut No  XVII, Third
1014. Kuper'sCamp in West Session, 1957.
Bengal . N 3198 (v) Supplementary State-
1015. Cement and Ceramic ment No, XXI, Second
Factories . . 319596 Session, 1957.
1016. Radio Week celebrations. 3196-97 (2) A cupy of each of the
ro17. Textile industries o 3197 foltl)owmg Nc();xht.;ll:ohs un%er
sup-section 0f Seetron
1018. Metal industries. . 3197-98 of the Cmﬂn‘tographl Act,
10I9. Jméf‘mfi of Industry and 1952 —
8 . . . 31
ride 3:98-99 (MG S R No 42 dated

1020. Import of spares for

earth-moving, refrigerg-
tion and air-conditionung

equipments

s021. Class 11l and class IV
P.W.D employees in
Himma

3199-3200

chal Pradesh 3200
1022, Newspriut . 3201
1033, Semunar on *‘Iudustrale
1sation and the Industrial
" 3201-02
1024, Accommodation tor
Central Government
employeesn Dellt 3203
1038, Use of Meteic system in
1adustries . « 3202~03
1026, Leatherindustry . 3203-04
1037. Use of power driven
machinery for leather
induscry . . . 3204
1028, Flaying and tanning
centres . . « 3204—06
3029, Trainng 1n tanning and
1030. Permuus for NNEFA, . 3207
2031, Tmining in admimstra-
tivemanagement , 3207-08

$35 LED==go.

the 10h Jun any 1959
miu g «nain  furtter
Al anent to the
Cimemar graph (Censor-
ship) Rules, 19sd, &

(u) G. 5. R No 166 dated
the 7th February, 1959

(3) Statemeut re the alleged

refusal ot the State Trad-

ing Corporauon to supply

caustic soda 10 members

of the Non-Power Soap

Manufacturers’  Associa-
tion,
RAILWAY BUDGET—

GENERAL DISCUSSION  3214—3338

Further General Discusein on
the Budget (Rmiways 1959-
60 conunued. The discus-
sion was not concluded,

AGENDA "~ FOR FRIDAY,
FEBRUARY 27, 1959/
PHALGUNA 8, 1880 (Saka)

Further discussion on the Raile
way Budget, 1959-60 and
consideration of the Prne
vate Members® Resolutions,





